FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

EDIT

RELEVANT PARTICULARS
1. | Name of Corporate Debtor Carnival Films Private Limited
2. | Date of incorporation of Corporate | 16/01/2012
Debtor
3. | Authority under which Corporate Debtor | Registrar of Companies, Gwalior
is incorporated / registered
4, | Corporate Identity No. / Limited Liability | U92100MP2012PTC027484
Identification No. of Corporate Debtor
5. | Address of the registered office and | Registered Office: FM-18 Mansarovar Complex, 7
Principal Office (if any) of Corporate | No Stop Shivaji Nagar, Bhopal, Madhya Pradesh-
Debtor 462016, India
Corporate Office: Carnival House, Nr Dindoshi Fire
Station, Gen A. K Vaidya Marg, Off Western Express
Highway, Malad East, Mumbai, Maharashtra-
400097, India
6. | Insolvency commencement date in|22.03.2024
respect of Corporate Debtor
7. | Estimated date of closure of Insolvency | 18.09.2024 i.e. 180 days from Insolvency
Resolution Process Commencement Date
8. | Name and registration number of the | Satyendra Sharma
Insolvency Professional acting as Interim | Reg. No. IBBI/IPA-002/IP-N00737/2018-19/12260
Resolution Professional
9 | Address and e-mail of the Interim | Address: M-3, Block No 51, Anupam Plaza -Il, First
Resolution Professional, as registered | Floor, Above Axis Bank, Sanjay Place, Agra-282002,
with the Board Uttar Pradesh, India
E-mail ID: satyendrasirp@gmail.com
10. | Address and e-mail to be used for | Address: M-3, Block No 51, Anupam Plaza -Il, First
correspondence with the Interim | Floor, Above Axis Bank, Sanjay Place, Agra-282002,
Resolution Professional Uttar Pradesh, India
E-mail ID: satyendrasirp@gmail.com;
ir| Im ok.co
11. | Last date for submission of claims 05/04/2024
12. | Classes of Creditors, if any, under clause | No Class of Creditors could be ascertained at this
(b) of sub-section (6A) of section 21, | stage.
ascertained by the Interim Resolution
Professional
13. | Names of Insolvency Professionals | No Class of Creditors could be ascertained at this
identified to act as Authorised | stage accordingly no Authorized Representative is
Representative of Creditors in a class | proposed.
(Three names for each class)
14. | (a) Relevant Forms and (a)Web Link: https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives
are available at:

(b) Not Applicable in view of Column 13




Notice is hereby given that the National Company Law Tribunal, Indore Bench has ordered the
commencement of a corporate insolvency resclution process of the Carnival Films Private Limited on
22.03.2024.

The Creditors of Carnival Films Private Limited are hereby called upon to submit their claims with proof
on or before 05/04/2024 to the Interim Resolution Professional at the address mentioned against entry
No. 10.

The Financial Creditors shall submit their claims with proof by electronic means only. All other
Creditors may submit the claims with proof in person, by post or by electronic means.

A Financial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
Authorised Representative from among the three Insolvency Professionals listed against entry No.13 to
act as Authorised Representative of the class in Form CA. Not Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Sd/

Satyendra Sharma-

Interim Resolution Professional

Reg. No. IBBI/IPA-002/IP-N00737/2018-19/12260

Date: 23.03.2024
Place: Agra




CITY NEWS HUB

KDMC teaching department and under
the Navbharat theracy campaign...

Kalyan/Dombivli, By Shrikant Khuperkar :

3 SUNDAY, 24 MARCH 2024

Senior citizens also the placel examination in a

0"'09' Asnok snlngare Kalyan/Dombivli Municipal Corporation took the illiteracy -y t - good and orderly
Teaching Department and Under the Navbharat test at some places. 'y environment.The work of the
LIMITED THer - Literacy Campaign, the first test of illiterates Regarding the ; ‘-a.d y - e — place examination of the
A ' é%% was completed in a planned manner.The Placesal J Education Department was
R - ’? e i schedule for holding the first test of illiterates examination, as per led by Mr.Laxman Jadhav,

Nodal Officer and Mr.
ChandramaniSardar -
subject expert and Tantra

the orders and
instructions of the
Teaching

found in the survey by Maharashtra School
Education (Planning) Department on
17/03/2024 Sunday would have been delayed.

ﬁ i Rom U of e SR Or the pre-planning of the test could have been Department's lover teacher Mr. Vilas
= —-E gy Card b done in a planned manner, therefore, Administration Vikhar Sir Was present.
! ":' el important information was given to the CRC Officer Ranjana Rao,
é& B chief and the director of the test center in the Teaching Officer

Notice s hereby given that my Client, SMT. NIRMALA RAMSURAT
KANOJIA Residing At Flat No.04, on the Ground Floor, in the
Buiding known as “SAIRAM APARTMENT CO. OP. HSG. SOC.
LTD.”, Situated at Gopcharpada, Veer Savarkar Marg, Village

meeting. The SRC chief had control over the
examination centre.The first test of total 627

Vijay Sarkate,
officers, employees

Cate of Explry ©

Halght:
Eya Colour |
Cistinguishing Mark :

illiterates was conducted in the K.D. Municipal (SSA), all SRC Naringi, Virar East, TalVasa, Dist-Palghar401305, And This
Education Department area. A total of 82 heads, oo e Dt On Do oth Ortber 2013 s Luke
illiteracy tests were conducted at the center on  headmasters, betind loga Hefs 1, ST NRMALS RAMSURAT KONOWA:

(Wife), 2. MR. SUNIL KUMAR RAMSURAT KANNAUJIYA-(Son),
3. MR. ANILKUMAR RAMSURAT KANAUJIA-{(Son), 4. MR.
SHAILESH RAMSURAT KANOJIA 5. MR. NARENDRA KUMAR
RAMSURAT KANNAUJIYA<(Son) is Legal Heirs. No Any Else. And

Sunday from 10:00 am to 5:00 pm.This
examination Center officers, employees and

teachers or
everyone got

Thane License, PAN Card,

For those voters who
do not have voting ID
card to vote or cannot
get it in time, there will
be alternative ID cards
with other photographs,
district election decision
officer and collector
Ashok Shingare has
informed.If some voters
do not have voter ID
card or if it is not
possible to establish the
identity of the voter due
to some typographical
errors, photo
mismatches etc. in their
ID card, the voter will
have the option of ID
cards mentioned in
paragraph 7 by the
Election Commission of
India. These include
Aadhaar Card, MGNREGA
Job Card, Passbook
issued by Bank/Post
Office with photo, Health
Insurance Smart Card
issued under Ministry of

Smart Card issued by
RGI under NPR, Indian
Passport, Pension
Document with Photo,
Central/State Govt./PSU
/Public Limited Co.
These include service
identity card with
photograph of the
employee, official
identity card issued to
MP/MLA/MLC and
Disability ID Card (UDID)
issued by Government of
Social Justice and
Empowerment of India.
Although voters have the
option of presenting one
of these ID cards at the
polling station, voters
should prefer to produce
voter ID cards.Foreign
voters registered in the
electoral roll under
Section 20A of the
Representation of the
People Act, 1950 will be
identified on the basis
of details in their Indian

SSA employees met during the examination.

guidance and cooperation to crack

CHF started “School
Health Programme” for Ashram
School Children in Palghar

ﬁ/ \.Jz»_-_—— =

wJ

MUMBALI, Dinesh Singh :

Child Help Foundation (CHF), a Pan India non-profit

organization, started a School Health Programme with a
mission to reach out to every single student in 10 government-
run ashram schools in VikramgadTaluka of Palghar district in
Maharashtra as a part of its CSR implementation projects. The
School Health Programme is currently going on in Palghar
district and it aims to supports the student and their families
with proper health care, mental health and awareness creation

PUBLIC NOTICE

| Mrs. Arpita Pal, Rlo : 1502, Philipa,
Enclave, Hiranandani Estate, Patil Pada,
Ghodbandar Road, Thane (West) — 400 607.
The General Public Notice that,

My name is Arpita Pal as Recorded in Adhar
Card bearing no. 95619502 3415, and in Pan
Card bearing No. ASEPP0274F, and in my
Driving license no. MH042007001925, but by
mystically type the name in my Passport
bearing No. A8545843 “Arpita Pal (Deb)”.
That I informed to all by this notice my before
marriage name was “Arpita Pal (Deb)”, and
after marriage mane is “Arpita Pal”, both
names are same to me. And this notice
purpose only change name in Passport.

I know that all information is true and correct.
Ifany falsity found in it, | am aware that, | shall
be liable to punishment as per IPC 1860, Sec.
199,200and 200 (3).

Date :23/03/2024 Signature

PUBLIC NOTICE

Notice is hereby given that Original
Agreement For sale Having Doc. No.
2423/97, Book No.1,1120, Walamache
67 to 83 page, Entry No. 2377. dated
14/10/1997 entered and executed by and
between M/s SAHYOG ENTERPRISES
and MR. VISHNU DHONDU GHATE in
respect of Flat No.6, First floor, in
Building Known as “Shyam Apartment of
the Situated at CTS No. 3955 To 3958,
Plot No. 151 Situated at village Kansai
Taluka Ambarnath Dist-Thane, is lost,

PUBLIC NOTICE

Notice is hereby given that my client MR. MAHESH
VISHNU SHEDGE, was going to Virar Staion, My
Original First Agreement Copy was lost in Auto
Rickshaw on Dated 11/03/2024, time approx 9.00 am.
Between First Agreement Mr. Jamal . Sayyed & Mis.
Darshan Enterprises, Reg. Doc. No. 3409-2006, Vasai-
2, on dated-21st April 2006. Of Flat No.406, in Building
No.04, on the Fourth Floor, in the building known as
“OMKAR DARSHAN CO. OP. HSG. SOC. LTD.”,
situated at Keshav Nagar, Near Sainath Nagar,
Chandansar Road, Village Naringi, Virar East, Tal.-
Vasai, Dist—Palghar-401305.

Anybody found this document please retum on above
mentioned address. Any right or claim please raise
objection within 14 days. D. S. TIWARI
Date: 24/03/2024 (Advocate High Court)

Branch: - Shop No. 19, Akanksha Tower,
Nallasopara (E), Tal.-Vasai, Dist.-Thane

NOTICE
WHOMSOEVERIT MAY CONCERN
This is certify that SMT. Chaya Prakash
Mulekar are staying in Flat No.008 of 'B'
Wing of Building No. 18, Kalisindh West End
Co-op Housing Society Ltd., Unitech, Virar
(West), post purchasing the Flat from its Late
by previous owner Prakash Dayaram
Mulekar who is a bonafide member of our
Society since Late by Prakash Dayaram
Mulekar Date of Death 17/06/2021 And Son
of Late by Ravi Prakash Mulekar (Married)
Date of Death. 19/01/2022
Late by Mr. Prakash Dayaram Mulekar's
Son Late by Ravi Prakash Mulekar
(Married) Date of Death 19/01/2022. NO
Objection Letter from Smt. Falguni Ravi
Mulekar (wife of Ravi Mulekar). Late by Mr.
Prakash Dayaram Mulekar's Son have NO
Objection Letter Mr. Amit Prakash Mulekar
(Married).

they are selling the Property.

So we hereby invite claim or objection that any person having any
claim or objection against or into or upon in respect of said flat
howsoever are hereby required to make the same known in wriing
fo our advocate office within 14 days from the date of publication.

D. S. TIWARI
Date: 24/03/2024 (Advocate High Court)

Branch: - Shop No. 19, Akanksha Tower,
Nallasopara (E), Tal.-Vasai, Dist.-Thane

PUBLIC NOTICE

Notice is hereby given to the Public|
enlarge by our client, Sujita Ramesh
Kosambia; the bonafide member of Flat
No. A/302, on the Third Floor, in the
Building known as Sagar Apartment|
&amp; Society known as Om Sagar Apt.
A &amp; B Building Co. Op. Hsg. Soc.
Ltd., Situated at Govind Nagar, Miral
Road (E), Dist: Thane - 401107.
(hereinafter referred as the said Flat).
Further It is reported that the share
certificate No. 12 bearing distinctive No.
56 from 60, in respect of Said Flat, issued
by the Society has been lost/misplaced
and not traceable. Accordingly, our|
client has lodged a document missing|
complaint at Naya Nagar Police Station
vide Report No. 9544-2024 dated
21/03/2024.
All persons having any claim, right, title,
interest in the said Flat by way of Sale,
Gift, Mortgage, Lease, Succession or in|
any manner whatsoever is required to
intimate the same along with requisite
proof of documents to the undersigned,
within 15 (Fifteen) days from the date of]
publication of this notice, failing which|
all such right, title, interest or claim etc.
shall be deemed to have been waived,
abandoned and the Society shall proceed,|
to issue duplicate Share Certificate, to
the Applicant member

Labor Scheme, Drivin (Rajendra Singh Rajpurohit)
' g Dt.24.03.2024 Sd/ Advocate High Court, Mumbai
Chairman / Secretary/ Treasurer Shop No. 9, Asmita Orient Chs Ltd Near

For Kalisindh West End CHSL Asmita Club, Mira Road (E), Thane: 401107

PUBLIC NOTICE

Notice is hereby given to the Public at large that Mr. Suresh Shankar Barve, residing at
A-4, Bapuji CHSL, Dr. R. P. Road, Ram Nagar, Dombivli (East) 421201, that my client

passports.

PUBLIC NOTICE

Through this public notice, all the people are informed that, my client Mr.
Ashirwad Dyaneshwar Patil purchased the below property from Mr. Adarsh
Ramesh Patil by Agreement to sell on dated 08/08/2023 at TNN-8 Sr.No

regarding the same.Mr. Rajput Rane, Headmaster, Arvind
Ashram School, Dadade shared his thoughts on the project,
saying “With the help of School Health Program conducted in

our school, the number of children falling ill has reduced and | |pac Amoerman.

we don’t have to take them to other hospitals anymore. The Sd
School Health Program team comes to our school every MR. VISHNU DHONDU GHATE
Thursday and does the health screening and other activities

misplaced and is not traceable, and |
have not misused the original
agreement.

17833/2023, And Mrs Archana Nandkishor Pomedkar has given power of in
favour of Mr. Adarsh Ramesh Patil and it is notarized document. And Mrs.
Archana Nandkishor Pomedkar has purchased from Mrs. Mangala Shankar Bhoir
on dated 30/04/2013, it is also notarized document.Mr. Ashirwad Dyaneshwar
Patil make a rectification deed on dated 01/03/2024 at TNN-8,Sr.No 4469/2024 &
my client decided taking home loan from Shubham Housing development finance
company Itd.Description of Property:- Building Known as "Chandar Niwas", Flat
No. 404, 4th Floor, House no 1622, koprigaon, Vashi, Navi Mumbai, 400603, Area,
225 sq.Mt.However, in this regard, any person/individual or financial institution in
respect of the above mentioned flats, as well as any kind of pending claims.
Judicial as well as high and lower court claims, objections, such as sale,
encumbrance, donation, mortgage, government, semi-government, company,
reward lease, inheritance rights, loan or anything else should meet with the
document at the following address within 7 days from the publication of this

such as awareness sessions for students, individual counselling
and other wellness activities. We are grateful to them for
conducting and initiating such a useful program for our
students.”Commenting on the School Health Programme,
Mr.Shaji Varghese, CEO of Child Help Foundation, said
“Undernourishment has become a big concern in rural India. An
imbalance of nutrients can cause a multitude of diseases in
children, which in turn can harm their academic performance
and prospects. We aim to provide healthcare to these children,

notice. Advocate Rekha Howale, | so they can fully focus on their studies without having to worry
Date:- :3/03/203% Shop no.13, Prabhat Center, about their health”
CBD Belapur| i
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PUBLIC NOTICE

NOTICE s hereby given that the Residential Flat No.101, Area admn25.09
Sq.mtrs. (Built-up), on the First Floor, Building No.11/A-1, in the society known
as Shree Ganesh 11/A-1 S.R.A. Co-operative Housing Somety Ltd., Sangharsh
Nagar constructed on the land bearing City survey No.l1-A(Part), 11-A/191 to
402, 11D(Part), 16, 16/1 to 92, 19, 19/1, to 28, 20(Part), 25(Part), 25/1 to 32 &
50(Part) Village Chandivali, Tal. Kurla, Dist. Mumbai Suburban, was allotted to
SHIBADEVI GULAB BAHADUR MISHRA (@ SHIVADEVI GULABDHAR
MISHRA from The Conservator of Forests & Director, Sanjay Gandhi National
Park, Borivali, by their Letter of Allotment vide Letter No.B/20/[amin/513/2007-
08, dated 04/05/2007, and she died intestate on 22/12/2008 leaving behind four
children viz 1)JITENDRA KUMAR GULABDHAR MISHRA, 2)Mrs. RINKI
DHANESH TIWARI @ RINKI GULABDHAR MISHRA, 3) Mrs. ANKITA
MANISHKUMAR MISHRA @ ANKITA GULABDHAR MISHRA & 4) Mrs.
NEETU NAGENDRA MISHRA @ NEETU GULABDHAR MISHRA as the
only legal heirs on record, and out of the said legal heirs JITENDRA KUMAR
GULABDHAR MISHRA expired on 12/04/2023 and after his demise out of]
remaining 3 heirs Mrs. ANKITA MANISHKUMAR MISHRA @ ANKITA
GULABDHAR MISHRA & Mrs. NEETU NAGENDRA MISHRA @ NEETU
GULABDHAR MISHRA, released all their rights in respect of said flat in favour
of Mrs. RINKI DHANESH TIWARI @ RINKI GULABDHAR MISHRA, by
virtue of Registered Release Deed dated 08/01/2024, Vide Reg. No. KRL-3-
552/2024, and Mrs. RINKI DHANESH TIWARI @ RINKI GULABDHAR
MISHRA agreed to sale subject matter of Flat to Mr. TEJAS DATTARAM
KAMTEKAR & Mrs. TRUPTI TEJAS KAMTEKAR @ TRUPTI
SHANTARAM DABHOLKAR, by virtue of Registered Agreement or Sale dated
06/02/2024, Vide Reg. No. KRL-3-2553/2024 and for purchasing of said flat Mr.
TEJAS DATTARAM KAMTEKAR & Mrs. TRUPTI TEJAS KAMTEKAR @
TRUPTI SHANTARAM DABHOLKAR approached to LIC Housing Finance
Ltd., Badlapur Branch for Housing Loan purpose. THAT if any persons having any
inherent right, interest, claim or dispute or having any objection to Mortgage the
said Flat with LIC Housmg Finance Ltd., Badlapur Branch kindly intimate in
writing to undersigned within 14 days from the date of publication of this notice,
failing which it will treat that there are no such claim/claims and shall be deemed to
have been waived and/or abandoned forever, and the transaction of mortgage shall
be completed and charge of LIC HFL shall be created on the said flat
Mrs. S. S. MALBARI
Advocate High Court,
Add: B/201, Sawant Plaza,
Datta Chowk,Belavali,
Badlapur(W). MOB: 9321401010

PUBLIC NOTICE

This is to notify that our clients, Mr.
Ritwick Maheshwari & Mrs. Shashikala
Maheshwari, intending to purchase the
Flat No.104, 1" floor, in Manish Tower|
CHSL, constructed on Plot No.5/6, CTS
No.826/A, Village- Ambivali, Manish
Nagar, Four Banglows, Andheri (W),
Mumbai-400053 from Mr. Rajnikant P.
Shah.

Originally, M/s. Mala Enterprise, had
sold the said flat to Mr. Rajnikant P. Shah
& Mrs. Meenal R. Shah through an
Agreement dated 20/04/1979.
Thereafter said Mrs. Meenal R. Shah
died on 16/08/1987 leaving behind Mr.
Manish Rajnikant Shah, Ms. Vinita
Rajnikant Shah & Mr. Rajnikant Shah.
Said Mr. Manish Rajnikant Shah, Ms.
Vinita Rajnikant Shah have released
their rights with respect to said flat in
favour of Mr. Rajnikant Shah through a
registered Deed of Release dated
26/07/2023 (BDR-17/9274/2023).

If any person/institution/Bank has
possession of, and/or has any right, title|
interest in respect of the said property by
way of sale, gift, lease, inheritance,
heirship, exchange, mortgage, lien,
private mortgage or otherwise, is hereby
required to make the same known in
writing to the undersigned, along with
the documents in support thereof, within
14 (Fourteen) days from the date of the
publication hereof, failing which the
claim of such person/institution/Bank
shall be deemed to have been waived
and/or abandoned and our client will be|
free to deal with the property without
reference to the such claim and /or

objection.
Droit Legal Solutions

Advocate, High Court Bombay

502, 5" floor, Paras Business Centre,
Carter Road No.1, Borivali (E)
Mumbai-400066.

NOTICE

Shri. SHAMJI DAMJI PATEL a member of
the Yashwant Srushti having address at B
wing, New Home Residency Phase I,
Yashwant Srushti, Building No.19, Boisar
Palghar Road, Boisar (West), Pin No.
401501. and holding Flat No.402 in the
building of the society, died on 01.12.2022
without making any nomination.

Smt. GANGA SHYAMJI PATEL wife of
Deceased member applied for
membership to the concern society.
Henceforth society hereby invites claims or
objections from the heir or heirs or other
claimants / objectors or objectors to the
transfer of the said shares and interest of
the deceased member in the capital/
property of the society within a period of 15
days from the publication of this notice,
with copies of such documents and other
proofs in support of his/ herftheir claims/
objections for transfer of shares and
interest of the Deceased member in the
capital/ property of the society. If no claims/
objections are received within the period
prescribed above, the society shall be free
to deal with the shares and interest of the
deceased member in the capital / Property
of the society in such manner as is
provided under the Bye-laws of the society.
The claims/objections, if any, received by
the Society for transfer of shares and
interest of the deceased member in the
Capital / Property of the society shall be
dealtwith in the manner provided under the
Bye-laws of the Society. A copy of the
registered Bye-laws of the society is
available for inspection by the claimants/
objectors, in the office of the society / with
the secretary of the society 7.00 P.M to 10
P.M from the date of publication of the
notice till the date of expiry of its period.
For and on behalf of Yashwant Srushti

Sd/-
Hon. Secretary

PUBLIC NOTICE

NOTICE IS HEREBY given to Public at large that my Client Mr. Kashinath
Jyotiba Nanaware, residing Shivraj Bhavan, Building No. 1, Gala No.-16,
Elphiston Road, Mumbai-13The Original allotment Letter, Indemnity bond,
NOC, Agreement to Sell between MHADA and MR.Ramchandra Sharvan
Ambavade, pertaining to the Shivraj Bhavan, No.1, Gala No.-16, Elphiston
Road, Mumbai-13 has been lost/ misplaced by my client therefore a Police
Complaint has been lodged with N.M. Joshi Marg, Police Station on
14/03/2024 vide Lost Property Registration no. 33253/2024Any
person/persons find the same or having any claim against in and upon the said
property by way of sale, mortgage, charge, gift, lease, easement, use, trust,
possession, inheritance, lien, or otherwise whatsoever is hereby required to
make the same known to the undersigned address given herein below along
with the certified copies or necessary documents pertaining to the claim within
07 days from the date of this publication hereof, otherwise any type of claim or
interest shall be deemed to have been waived off.
Place: Mumbai Sd/-
Date: 23-03-2024 Ravindra Ghadsingh,
ADVOCATE HIGHCOURT
Ambika Aangan Chs, Shop No.-3,
Sector-R3, Plot No.- 150,
Panvel -410206 Mobile No.-8828818881

NOTICE

NOTICE hereby given public at large that, a
Flat No.702 on the 7" Floor, Bldg
No.4/Atlantis of LODHA AQUA CO-OP.
HSG.SOC.LTD.,having address at
MAHAJANWADI, OPP.THAKUR MALL,
NEAR DAHISAR CHECK NAKA,
WESTERN EXPRESS HIGHWAY, MIRA
ROAD (E), DIST. THANE 401 107 owned by
RAHMATULLA NAIEM KHAN have lost /
misplaced a Share Certificate No0.203
Membership No.070 No. of Shares 10, Dist.
No.2021 to 2030 dated 01/10/2016 a police
complaint has been lodged on 23/03/2024
vide Complaint N0.9793-2024 in the site of
Mira Bhyandar,Vasai-Virar Police marked to
Kashimira Police Station, Whosoever found
the said Original Share Certificate should
contact the Owner of the flat or Office
bearers of the society or the undersigned
within 14 days from the publication of this
notice, else it is considered that the said
Original Share Certificate has been lost
misplaced permanently and society is free
to issue a duplicate / original share
certificate to the Owner of the flat.

Place: Mira Road (East).
Dated: 24/03/2024

Mr. H.K.SOMESHWAR
Advocate, High Court, Bombay
Mobile -9819409260

PUBLIC NOTICE
My client Mrs. Meena Suresh Thakre
absolute and peaceful owner of Flat No. 11,
2nd Floor, Admeasuring Built up Area- 620
Sq.Ft. approx at Bldg. no.1, Kanchan
Building of Ankur CHS. Ltd, Best Nagar
Road, Goregaon (West), Mumbai- 400104.
Client said that their property document's (1)
Sadnika Vatap, (2) Allotment Letter and (3)
Abhavachan Letter of the Said Flat named
Late Mr. Bhimrao Kashirao Thakre, has been
lost from Near Shivam Xerox Center,
M.G.Rd, Goregaon West, Mumbai- 400104.

WHEREAS: Mr. Suresh Bhimrao Thakre
deceased intestate on 07/02/2019 in
Mumbai, leaving behind him (1) Smt. Meena
Suresh Thakre (Wife), (2) Mrs. Manali
Vaibhav Sartandel (Daughter), and (3)
Ms.Radhika Suresh Thakre (Daughter), the
only legal heirs and representatives to inherit
his 100% shares in the Said Flat.

And WHEREAS: By and under Deed of
Release dated 12/01/2024 enter between
Mrs. Manali Vaibhav Sartandel and Ms.
Radhika Suresh Thakre referred to as "THE
RELEASORS" therein and Smt. Meena
Suresh Thakre referred to as "THE
RELEASEE" therein and the Said
RELEASORS therein release and relinquish
their particular shares to The RELEASEE
therein and The RELEASEE therein and The
VENDOR herein had accepted the Said
Released Share in the Said Flat Premises
being Flat no. 11, on 2nd Floor, Bldg. no.1,
KANCHAN Building of ANKUR CHS. Ltd.,
Best Nagar Road, Goregaon (West),
Mumbai- 400104.

My Client Smt.Meena Suresh Thakre want to
sale their said property to Mr. Varun Vijay
Bansode, Mrs. Surekha Vijay Bansode and
Mr. Vijay Dinkar Bansode and due process of
law was followed at the time of transferring
share certificates.

Any person having ANY OBJECTION against
the said property, should send their concern
alongwith documentary evidence within 14
days of publication of said notice. Failing
which claim if any shall be deemed to have
been waived and legal sale will be effected.

Sd/-

Shakil Iqgbal Naru

(Advocate High Court)

Add- Shop no.12, Shivalay Building,
Haji Bapu Road, Near Post Office,
Malad East, Mumbai-400097.

Mobile- 9833908219.

Email- advocateshakilnaru@gmail.com

Place- Mumbai.
Date- 24/03/2024.

Email ID- adv.raviS11@gmail.com

had purchased a Flat jointly with his wife Smt. Mohini Suresh Barve, bearing Flat No.A-
4, on First Floor, having 560 sq.ft. Built-up area, in the building called Bapuji CHSL, at
Dr. R. P. Road, Ram Nagar, Dombivli (East) 421201, Taluka Kalyan, District Thane
from the Seller Smt. Kantaben Kuvarji Dedhia, vides registered Agreement for Sale
dt.07/07/2003 (under document No. KLN-4-2767/2003 on Dt. 07/07/2003).
Originally the First chain agreement related to the said Flat is executed between M/s.
B. N. Parvadiya (The Builders) to Mr. Sadashiv Shankar Joshi & Mr. Sudhir Sadashiv
Joshi (Purchasers) on Date 09/08/1985, the Second Chain agreement related to the
said Flat is executed between Mr. Sudhir Sadashiv Joshi (The Seller) to Smt. Rekha
Ganesh Bhat (Purchaser) on Date 16/03/1992 and the Third Chain agreement related
to the said Flat is executed between Smt. Rekha Ganesh Bhat (The Seller) to Smt.
Kantaben Kuverji Dedhia (Purchaser) on Date 18/10/1995. Now all the Three chain
original agreements as well as registration receipt related to the said Flat have been
lost or misplaced in transit and are not to be traced despite due diligent efforts. That my
client Mr. Suresh Shankar Barve has given complaint to Police Thane Amaldar, DS
Brihan Mumbai, Dadar Police Station, Mumbai District, vide its No. 37256/2024 on
23/03/2024.
Any/All persons having, objection in, to or upon the said Flat or any part thereof by way
of lease, inheritance, lien, gift license, sale, exchange, mortgage, charge, legal heirs
rights e.t.c. and/or any objection for the said Flat should make the same known to the
undersigned in writing at the address mentioned below, specially stating therein the
exact nature of such claim, if any, together with documentary evidence thereof, within
15 days from the date of publishing of this Notice if failing which any such claim in or
upon the said property or any part thereof shall be deemed to be waived and the title of
Mr. Suresh Shankar Barve shall be confirmed without any reference to such claim
and/or objection and he shall be free to proceed with the said transaction with respect
tothe said Flat.
Adv. Mr. Suyog Ganesh Deo
Office No.4, Swanandadish, Gopal Nagar
Lane No.1, Dombivli East, Dist. Thane

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

A NTION O RED
w VIS PR A |
RELEVANT PARTICULARS

. | Name of corporate debtor Carnival Films Private Limited

. | Date of incorporation of corporate debtor | 16/01/2012

. | Authority under which corporate debtor | Registrar of Companies, Gwalior

is incorporated / registered

[ Corporate Identity No. / Limited Liability

Identification No. of corporate debtor

. | Address of the registered office and Registered Office : FM-18 Mansarovar Complex,

principal office (if any) of corporate 7 No Stop Shivaiji Nagar, Bhopal, Madhya

debtor Pradesh- 462016, India

Corporate Office : Carnival House, Nr Dindoshi

Fire Station, Gen A. K Vaidya Marg, Off Western

Express Highway, Malad East, Mumbai,

Maharashtra- 400097, India

22.03.2024

U92100MP2012PTC0O27484

. | Insolvency commencement date in
respect of corporate debtor

.| Estimated date of closure of insolvency
resolution process

. | Name and the registration number of
the insolvency professional acting as
interim resolution professional

Address and e-mail of the interim
resolution professional, as registered
with the Board

18.09.2024 i.e. 180 days from Insolvency
Commencement Date

Satyendra Sharma

Reg. No. IBBI/IPA-002/IP-NO0737/2018-19/12260

Address: M-3, Block No 51, Anupam Plaza -, First
Floor, Above Axis Bank, Sanjay Place, Agra-282002,
Uttar Pradesh, India

E-mail ID: satyendrasirp@gmail.com

Address: M-3, Block No 51, Anupam Plaza -ll, First
Floor, Above Axis Bank, Sanjay Place, Agra-282002,
Uttar Pradesh, India

E-mail ID: satyendrasirp@gmail.com;
cirp.carnivalfilms@outlook.com

.| Last date for submission of claims 05/04/2024

| Classes of creditors, if any, under No Class of Creditors could be ascertained at this
clause (b) of sub-section (6A) of stage.

section 21, ascertained by the interim
resolution professional

.| Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

.| (@) Relevant Forms and

(b) Details of authorized representatives
are available at:

.| Address and email to be used for
correspondence with the interim
resolution professional

No Class of Creditors could be ascertained at this
stage accordingly no Authorized Representative is
proposed.

(a) Web Link : https://ibbi.gov.in/home/downloads
(b) Not Applicable in view of Column 13

Notice is hereby given that the National Company Law Tribunal, Indore Bench has ordered the
commencement of a corporate insolvency resolution process of the Carnival Films Private
Limited on 22.03.2024.

The Creditors of Carnival Films Private Limited are hereby called upon to submit their claims
with proof on or before 05/04/2024 to the Interim Resolution Professional at the address
mentioned against entry No. 10.

The Financial Creditors shall submit their claims with proof by electronic means only. All other
Creditors may submit the claims with proof in person, by post or by electronic means.

A Financial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of Authorised Representative from among the three Insolvency Professionals listed
against entry No.13 to act as Authorised Representative of the class in Form CA. Not
Applicable

Submission of false or misleading proofs of claim shall attract penalties. sd
Date: 23.03.2024
Place: Agra

Satyendra Sharma-
Interim Resolution Professional
Reg. No. IBBI/IPA-002/IP-N00737/2018-19/12260
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capacity - 25mm thick plate cutting as per specification.

Inverter based Air Plasma Cutting Machine capacity -25 mm | g
Thick plate cutting as per specification. MNos.

ffir <. 51245168 | WO < 01 Nos. | Pifven wger & R : 22.04.2024

Post warranty annual maintenance contract for Inverter based Air | 18
Plasma cutting machine capacity- 25mm thick plate cutting. | MNos.
CAMC fora period of 5 Years after warranty of 2 Years

He @ frEsor ¢ Air Screw compressor 1000CFM, 7.5 kglem"2, As per
specification no. MIRSK/Air compressor/1000 CFM. Make-IR/ATC/ELGI/CPC or
Equivglent.

Post warranty annual maintenance contract for Air Screw compressor 1000 CFM
[Warranty Period : 2 years, AMC Period : 5 years)
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INDIA SUPPORTS BHUTAN IN HEALTHCARE

Modi unveils India-funded hospital

150-bed hospital
built at a cost
of ¥141crore

PRESS TRUST OF INDIA
Thimphu, March 23

PRIME MINISTER NARENDRA
Modi and his Bhutanese coun-
terpart Tshering Tobgay on Sat-
urday inaugurated a hospital
built with Indian assistance
which will offer quality health-
careforwomenand childrenand
be a shining example of India-
Bhutan development coopera-
tion.The Gyaltsuen Jetsun Pema
Wangchuk Mother and Child
Hospital is a state-of-the-art
150-bedded facility that has
been built with the assistance of

Prime Minister Narendra Modi and his Bhutanese
counterpart Tshering Tobgay at the Gyaltsuen Jetsun Pema
Mother and Child Hospital in Thimphu PTI

the Government of India in
Thimphu. “Inaugurated the
Gyaltsuen  Jetsun  Pema
Wangchuck Mother and Child

@ SUPPORT POURS IN FOR KATE

Britain's princess Kate Middleton announced she was
suffering from cancer in a video message, following which
she received an outpouring of support and admiration

from the world over

AP/PT!

Invest in India’s semicon
manufacturing:EAM urges
Singapore biz community

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNALAFFAIRS MINISTER
SJaishankaron Saturdaybriefed
Singapore's business commu-
nity about the strides taken by
Indiainthefield of manufacture
of semiconductors and
appealed to them to invest in
thiskeysectorinthe country.He
spoke about how machines for
the manufacture of semicon-
ductors have started coming (to
India)and also how India s pro-
gressing towards establishing
the first three plants for this
multi-billion dollarindustry.
“Thereisadegree of purpose
and seriousness as well as
investment going into manu-
facturing thathasnotbeen seen
foralongtime;’Jaishankartolda

China's
claims on
Arunachal

'ludicrous':
Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNAL AFFAIRS MINISTER
S Jaishankar dismissed China's
repeated claims on Arunachal
Pradesh as "ludicrous" and
asserted that the frontier state
was a "natural part of India". In
probably his first public com-
ments on China's frequent
claims on Arunachal Pradesh
and its opposition to Indian
leaders visiting the state, Jais-
hankar said it was not a new
issue. “I mean China has laid
claim,it has expanded its claim.
The claims are ludicrous to
begin with and remain ludi-
crous today, he said in response
to a question on the Arunachal
issueafterdeliveringalectureat
the prestigious Institute of
SouthAsian Studies (ISAS) of the
National University of Singa-
pore (NUS) in Singapore.

Jaishankar said the chal-
lenge for India todayis howto
find the sustainable equilib-
rium between two rising
powers, who also happen to
be neighbours, and who have
a history and a population,
which sets them apart from
the rest of the world and who
also have capabilities.

He also said it came as a
"great surprise"to Indiawhen
the Chinesein 2020"chose to
do something on the border,
which was completely
violative of agreements we
had reached".

S e

300-plus audience, mostly Sin-
gapore-based members of the
business community.

“Avery productive interac-
tion with leading Singaporean
corporate figures...Appreciate
their positive feedback on the
India growth story, based on
investment experiences...Confi-
dent that their commitment to
doing more business in India
will furtherincrease,'Jaishankar
later posted on X along with
some photos from the event.

Jaishankar highlighted “a
very good global manufactur-
ing response to the Produc-
tion Linked Initiative
(PLI) scheme,”but at the same
time reminded the audience
that India had missed the
manufacturing bus in the
previous decades.

Hospital, which stands as a bea-
con of hope for several families,
offering quality healthcare,’
Modi posted onX.

He said the new facility
embodiesacommitment tonur-
turing a healthy future genera-
tion. “A boost to partnership in
healthcare.PM @narendramodi
together with PM @tsheringto-
bgay of Bhutan inaugurated the
Gyaltsuen Jetsun Pema Mother
and Child Hospital in Thimphu.

The state-of-the-art hospital
is a shining example of India-
Bhutan development coopera-
tion,” external affairs ministry
spokesperson Randhir Jaiswal
saidina post onX.India has sup-
ported the development of the
hospital in two phases. The first
phase was constructed at a cost
0fX22 croreand hasbeen opera-
tional since 2019.The construc-
tion of the second phase was
taken up in 2019, as part of the
12th Five Year Plan at a cost of

X119 crore,and was completed
recently,the Ministry of External
Affairs said in a press release. It
said that the newly constructed
hospital would add value to the
quality of mother and child
health services in Bhutan. The
new facility will house state-of-
the-art facilities for Pediatrics,
Gynaecology and Obstetrics,
Anesthesiology, Operation The-
atre,Neonatal Intensive Careand
Pediatric Intensive Care.

“The Hospital stands as a
shining example of India-Bhutan
partnership in health care,” it
added.“Bhutan has been receiv-
ing a lot of support from India,
especially in the health sector,
starting from the three referral
hospitals and also other health
facilities,” Bhutan health minis-
terTandin Wangchuk told PTI.

Pak is sponsoring terrorism
‘industry level’: Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

UNDERLINING THAT PAK-
ISTAN is sponsoring terrorism
at almost an “industry level”,
external affairs minister S Jais-
hankar on Saturday asserted
that the mood in India now is
not to overlook terrorists
and it “will not skirt this prob-
lem anymore”.
Jaishankar,whoisonathree-
day visit to Singapore, made
these remarks during a Q&A
round held post his lecture ses-
sion on his authored book Why
Bharat Matters at Institute of
South Asian Studies (ISAS) of
National University of Singa-
pore (NUS). "Every country
wants a stable neighbour-
hood...if nothing else, you want
atleastaquiet neighbourhood,’
hesaidinresponsetoaquestion
on India's ties with Pakistan.
However,unfortunately,itisnot
the samewith India, he said.
Underlining that Pakistan
hasbeensponsoring terrorism
against India, Jaishankar
asked,"How doyou deal witha
neighbour who does not hide
thefactthat theyuse terrorism
as an instrument of state-
craft?""It's not a one-off hap-
pening...but very sustained,
almostatanindustrylevel...So
what we have come to con-
clude is that we have to find a
way of addressing (the men-
ace),that dodging the problem
getsusnowhere,it onlyinvites
more trouble," he said."I don't
have a quickinstantaneous fix
(to this issue). But what I can
tell you is that India will not
skirt this problem anymore.
We are not going to say, 'well,
that happened and let's con-
tinue our dialogue'..we have a
problem and we must be hon-

o i
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External affairs minister S Jalshankar pays tribute to Netajl
Subhas Chandra Bose in Singapore PTI

est enough to face up to that
problem, however difficult it
is..we should not give the
other country a free pass, say-
ingthere'snothing theycando
aboutitorit'saveryhard prob-
lem, or there's so much else at
stake that let us overlook," he
asserted. In India now, Jais-
hankarsaid,"the moodisnotto
overlook terrorists". Ties
between India and Pakistan
strained afteraterrorattackon
the Pathankot Air Force base in
2016 byterrorgroupsbasedin
the neighbouring country.
India’s non-alliance culture
enables to balance relations
with both Russia,US

Dr S Jaishankar described
India’s relationship with Russia

and the US as a “multi-vector”
policy and said it was possible to
deal with each one on a "non-
exclusive"basisbecause of India's
strong non-alliance culture. On
his three-day visit to Singapore,
he said,“On Russia-US,when I
said multi-vector policy today,
this is something which every,
certainlyeverysignificant coun-
try is going to face. Which is, if
you have conflicting interests, if
you have different partners, if
you are vested in relationships,
which often appeartobeat cross
purposeswith each other,howdo
you actually reconcile this? “And
theansweris clearly,to find ways
by which each one of them is
dealt with on a non-exclusive
basis,’ Jaishankar said.

As IS claims responsibility,
Russia arrests 11 in Moscow

REUTERS
Moscow, March 23

RUSSIA SAID ON Saturday it
had arrested 11 people includ-
ing four suspected gunmen in
connection with a shooting
rampage that killed 143 people
in a concert hall near Moscow,
thedeadliestattackin Russia for
20years.

Militant Islamist group
Islamic State (IS) claimed
responsibility for Friday'sattack
but there were indications that
Russia was pursuing a Ukrain-
ian link, despite emphatic
denials from Ukrainian officials
that Kyiv had anything to do
with it.The FSB security service
said"all fourterrorists"had been
arrested while heading to the
Ukrainian border,and that they
had contacts in Ukraine. It said
they were being transferred to
Moscow. "Now we know in
which country these bloody
b*****ds planned to hide from
pursuit — Ukraine," Foreign
Ministry spokeswoman Maria
Zakharova said on Telegram.

A senior Russian lawmaker,
Andrei Kartapolov, said that if
Ukrainewasinvolved,then Rus-
sia must deliver a "worthy, clear
and concrete" reply on the bat-
tlefield. Ukrainian military
intelligence spokesman Andriy
Yusovtold Reuters:"Ukrainewas
of course not involved in this
terrorattack.Ukraineisdefend-
ingits sovereignty from Russian
invaders, liberating its own ter-
ritory and is fighting with the
occupiers' army and military
targets,not civilians."He said the
FSB version that the suspects
were arrested en route to
Ukraine was "of course another
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People lay flowers in memory of the V|ct|ms in Donetsk

Russian-controlled Ukraine

REUTERS

Ukraine was linked to attack,
suggests Vladimir Putin

RUSSIAN PRESIDENT
VLADIMIR Putin said that
additional security measures
have been imposed through-
out the country and sug-
gested that Ukraine was
linked to the attack on a con-
cert hall on the outskirts of
Moscow that killed 115 peo-
ple.The Islamic State group's
Afghanistan branch claimed
responsibility for Friday's
attack in a statement posted
on affiliated channels on
social media. A US intelli-
gence official told The Associ-

lie from the Russian special
services".Russian stateTVeditor
Margarita Simonyan published
avideo of one of the suspects,a
young bearded man, being
interrogated by the side of a
road.She said the death toll had
climbed to 143 but did not give

ated Press that US agencies
had confirmed that the group
was responsible for the
attack. However, some Russ-
ian politicians pointed the
fingerat Ukraine shortlyafter
theattack —accusations that
Ukraine has strongly denied.
Putin said all four people
directlyinvolved in the attack
had been detained and sug-
gested they were trying to
cross theborder into Ukraine
while escaping. He provided

no evidence for that claim.
—AP

the source of her information.
Russia's investigative commit-
tee earlier said at least 115 had
died in theattack,inwhich cam-
ouflage-clad gunmen opened
fire with automatic weapons at
concertgoers in the Crocus City
Hall near the capital.

US Senate passes $1.2-trillion
funding package, ending
threat of a partial shutdown

ASSOCIATED PRESS
Washington, March 23

THE SENATE PASSED a $1.2
trillion package of spending bills
in the early morning hours on
Saturday,a long overdue action
nearly six months into the bud-
get year that will push any
threats of a government shut-
down tothefall.

The bill now goes to Presi-
dent Joe Biden to be signed into
law.Thevotewas 74-24.It came
after funding had expired for
the agencies at midnight, but
the White House sent out a
notice shortlyafterthe deadline
announcing the Office of Man-
agementand Budgethad ceased

Prospects for a
short-term government
shutdown had appeared to
grow after Republicans
and Democrats battled
over proposed
amendments to the bill

shutdown preparationsbecause
there was a high degree of con-
fidence that Congress would
passthelegislationand the pres-
identwould sign it on Saturday.
“Because obligations of federal
funds are incurred and tracked
onadailybasis,agencieswill not
shut down and may continue
their normal operations,” the

White House statement said.

Prospects for a short-term
government shutdown had
appeared togrow Friday evening
after Republicans and Democ-
rats battled over proposed
amendments to the bill. Any
successful amendments to the
bill would have sent the legisla-
tion back to the House, which
had already left town for a two-
week recess.

But shortly before midnight
Senate Majority Leader Chuck
Schumer announced a break-
through.“It's been a very long
and difficult day, but we have
just reached an agreement to
complete the job of funding the
government,” Schumer said.
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manner whatsoever.

PayU Finance India Private Limited
Registered Office: Shiv Building, Fourth Floor, Crossing of Sahar Road, Vile Parle
East, Mumbai - 400 057, Maharashtra
Website: https://www.payufin.in/

Advertisement for Sale of non-performing assets of PayU Finance India Private
Limited under Swiss Challenge Method
PayU Finance India Private Limited (PayU Finance) is conducting a sale of its non-
performing asset forming part of unsecured loan portfolio for cash consideration, on “as
is, where is” and non-recourse basis under “Swiss Challenge Method”. PayU Finance
has received an offer from an “Base/Initial Bidder”. The “Challenger” bid should have
minimum mark-up of 5% over “Base / Initial Bidder” bid. The “Base / Initial Bidder”

shall have a right to match the highest challenger bid.

For detailed process and timelines on the Swiss Challenge Method, please visit PayU
Finance’s website https://payufin.in/. The interested Challenger(s) shall submit its bid on
or before 8:00 PM on March 27, 2024 (Due Date) in either a sealed envelope to PayU
Finance at the following address: Shiv Building, Fourth Floor, Crossing of Sahar Road,
Vile Parle East, Mumbai - 400 057 or by an e-mail to the following email ID:
pratik.khandelwal@payufin.com

BATA INDIA LIMITED

[CIN: L19201WB1931PLCOOT261]
Registered Office: 278, Camac Street, 18t Floor, Kolkata - 700016, Wes! Bengal
Telephone: +91 33 2301 4400 - Fax: +91 33 2289 5748
E-mail: share.dept@bata.com « Website: www.bata.in

NOTICE FOR LOSS OF SHARE CERTIFICATE
The following share certificate(s) of Bata India Limited (the *“Company™)
have been reported as lost'misplaced and their holder{s) have requesied
for issue of duplicate share cerlificate(s).

Name of Folio |Certificate | No. of Distinctive Mos.
Sharehoider(s) No. No. |Shares| (both inclusive)
ASOKE KUMAR BANERJEE
JT. SHITOLA DEBI 0081270 72856 | 764 | 127806439 . 127R07202

r'-.l-nm:.u s hl;!rﬂ-b:,,r gl'n.run it Il'lu Cﬁr’npany will proceed 10 8sUS ﬂupn::a:a-
shara certificata(s) 1o them unless a valid objection s received by tha
Company within 15 days from the date of this notice. No claims will ba
entertained by the Company theraaflar. Any person who has/have a clam
in respect of tha said caertificate(s) should lodge claim with all supporting
documents with the Company at its Registered Office.

Resolution No. 1

RELIGARE ENTERPRISES LIMITED

Regd. Office: 1407, 14th Floor, Chiranjiv Towar, 43, Nehru Place, New Delhi-110019

CIN: L74B990L1984PLEC1 46935,

Phone: +91-11-4472-5676, Website: www religara.com, email: investorservicesi@refigara.com

RESULT OF POSTAL BALLOT

Pursuant to the Postal Ballot Notce dated February OF, 2024, Section(s) 108 and 110 of the Companies Act, 2013 read with
rules made thereundar & Sacretarial Standards (55-2) issued by the Institute of Company Sacretaries of India (ICS1) on General
Meetings and in terms of the General Circular Mo.14/2020 dated 8th April 2020 read with General Circular No.17/2020 dated
13th April 2020 and General Circular Mo. 09/2023 dated 25th September, 2023 lssued by the Ministry of Corporate Affairs
{the “MCA Circulars™) and on basis of report of the scrutinizer, the result of the Postal Ballot (via e-voting only) was announced
and submitted to the stock exchanges on Saturday, March 23, 2024, Summary of Postal Ballot resulls is as loBows:

Special Resolution - Approve the investment by way of subscription of securities of MIC

Particular(s) Insurance Web Aggregator Private Limited (“MIC"), wholly owned subsidiary of the Company
Pastal Ballol e-Votes Soage
Assent & 5,11,49 558 26.116
Dissent NA 14.47,09,189 73,684
Total NA 19,58.58.757 100

Resolution No. 2

Special Resolution - Amend the Arficles ol Association of the Company

Particular(s)
Postal Ballot e-Votes Teapge
Assent MNA 8.57.26.608 68.101
Dissent NA 4.01,54,354 31.809
Total NA 12.58,80,963 100

MEMDers

Date : March 23, 2024
Place: Mew Deihi

Accordingly, the Resolutions as et out in the Motice of Postal Ballot dated February 07, 2024 were not approvad by the

By Order of the Board of Direclors
For Religare Enlerprises Limited
il

Reena Jayara

CompraTerEEX

For BATA HvIDIA LIMITED
Place : Gurugram HNITIN BAGARLA
Date : March 23, 2024 Company Secretary

FORM A
PUBLIC ANNOUNCEMENT

iUnder Regulation & of the Insolvency and Bankmuptey Board of India
{Insolvency Resolution Process for Corporate Parsons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF
CARNIVAL FILMS PRIVATE LIMITED

THE sukhjit STARCH & CHEMICALS LIMITED
Regd. Office :Sarai Road, Phagwara.(Distt. Kapurthala) Punjab-144 401

E-mail : sukhjit@sukhjitgroup.com. Website: www.sukhjitgroup. mm
Ph. 01824-46BE00 Fax: 01824-261669, CIN : L15321PE1944PLCO01925

NOTICE OF E-VOTING THROUGH POSTAL BALLOT
Pursuant to the provisions of Section 108 & 110 of The Companies Act, 2013 read withthe
Companies (Management and Administration) Rules, 2014, the Company i5 pleased to
ofier e-woting facility through postal ballot fo the members to cast their votes elecironically
for the resalution sat farth in the notice of Pastal Ballol. The cut-off date for sending notice
1o shareholders | determiming efegebility for E-Voting iz Z2nd March, 2024, The notice of E-
voling has already baen sent 1o the shareholdars through E-Mai and a copy of the sama
has also been placed on the website of the company i.e. www.sukhjitgroup.com. The
Company has engaged tha services of National Securities Cepository Ltd. (NSDL) to
provide the: E-voling facility, The E-vating is available at the link weww.evolingnsdi.com. A
person whose name is recorded in the register of members or in the register of beneficial
owners maintained by the depasitories as on the cut off date anly shall be entilled to avai
the faciity of remote E-voling. The E-voling facility will be avadzable during the foliowing
valing period:-

Commencement of E-voting: Wednesday, 27th March, 2024 at 900 AM,

Endof E-vating: Thursday, 25th April, 2024 at 5:00 P.M.

The E-voting module shall be disabled by NSDL for voting after 5:00 PM. on Thursday,
25tk Aprl, 2024, Onca fhe vote on the resclutions is cast, the shareholdar shall not be
allowed o change it subsequently,

In case any efgible Member is desirous of obtaining & printed Postal Balled Form or a
duplicate form, such Member can download the Postal Ballot Notice ( Form from the
website  of the Company” or may wrile an email at cssukhgbi@gmaid.com or
infod@skylinerta.com, The Company / RTA shalf forward the same along with postage
prepaid self-addressed Business Reply Envelope to the Member. Mr. Vipan Chander
Sharrna, 5r. Managar, for the time baing of the company, is appointed as Gravance Officar
in relation to E-vating. Any query in this regard may be sent to vipan@sukhjiigroup.com o

cesukhjitim@gmail.com.
FOR THE SUKHJIT STARCH & CHEMICALS LTD.
Sdi- Aman Setia
Vice President (Finance) & Company Secretary

Place : Phagwara
Date: 23" March, 2024
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Matice is hareby given that the National Company Law Tribunal, Indore Bench has srdered th

commencaemant of a carporate Insolvency reselution precess of tha Carnlval Fllms Private

Limitad an 22 05,2024,

The Creditors of Carnival Films Private Limited are herely called upon 1o submit their claimg

wilh proal an o befone 05 0d/ 2024 1o thie Interim Resalution Professional at fhe sodess

mantioned against antry Mo, 10,

The Financial Creditors shall submet their claims with proof by electmanic means anly, &1l othe

Creditors mey subimit the claims with proof in person, by pastor by electronlc means.

A Fenanclal Craditor belonpeng to a class, as listad against the entry No. 132, shall indicate it
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aEaingt eniry N L3 o act as Authorised Bepresentatee of the class in Form G4, BNol

Spplicable

Submission of false or misleading proafs of claim shall attract penalties. 2d

Date: 23.03.2024 Satyendra Sharma

Place: Agra Interim Resalution Professions
Reg. No. BBV PA-OGENP-NOOTIT 201819/ 1226
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INDIA SUPPORTS BHUTAN IN HEALTHCARE

Modi unveils India-funded hospital

150-bed hospital
built at a cost
of X141crore

PRESS TRUST OF INDIA
Thimphu, March 23

PRIME MINISTER NARENDRA
Modi and his Bhutanese coun-
terpart Tshering Tobgay on Sat-
urday inaugurated a hospital
built with Indian assistance
which will offer quality health-
careforwomenand childrenand
be a shining example of India-
Bhutan development coopera-
tion.The Gyaltsuen Jetsun Pema
Wangchuk Mother and Child
Hospital is a state-of-the-art
150-bedded facility that has
been built with the assistance of

Prime Minister Narendra Modi and his Bhutanese
counterpart Tshering Tobgay at the Gyaltsuen Jetsun Pema
Mother and Child Hospital in Thimphu PTI

the Government of India in
Thimphu. “Inaugurated the
Gyaltsuen  Jetsun  Pema
Wangchuck Mother and Child
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Britain's princess Kate Middleton announced she was
suffering from cancer in a video message, following which
she received an outpouring of support and admiration
from the world over
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Invest in India’s semicon
manufacturing:EAM urges
Singapore biz community

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNALAFFAIRS MINISTER
SJaishankaron Saturdaybriefed
Singapore's business commu-
nity about the strides taken by
Indiainthe field of manufacture
of semiconductors and
appealed to them to invest in
thiskeysectorinthe country.He
spoke about how machines for
the manufacture of semicon-
ductors have started coming (to
India) and also how India is pro-
gressing towards establishing
the first three plants for this
multi-billion dollarindustry.
“Thereisadegree of purpose
and seriousness as well as
investment going into manu-
facturing thathasnotbeen seen
foralongtime,’Jaishankartolda

China's

300-plus audience, mostly Sin-
gapore-based members of the
business community.

“Avery productive interac-
tion with leading Singaporean
corporate figures...Appreciate
their positive feedback on the
India growth story, based on
investment experiences...Confi-
dent that their commitment to
doing more business in India
willfurtherincrease,'Jaishankar
later posted on X along with
some photos from the event.

Jaishankar highlighted “a
very good global manufactur-
ing response to the Produc-
tion Linked Initiative
(PLI) scheme,”but at the same
time reminded the audience
that India had missed the
manufacturing bus in the
previous decades.

Hospital, which stands as a bea-
con of hope for several families,
offering quality healthcare,”
Modi posted onX.

He said the new facility
embodiesacommitment tonur-
turing a healthy future genera-
tion.“A boost to partnership in
healthcare.PM @narendramodi
together with PM @tsheringto-
bgay of Bhutan inaugurated the
Gyaltsuen Jetsun Pema Mother
and Child Hospital in Thimphu.

The state-of-the-art hospital
is a shining example of India-
Bhutan development coopera-
tion,” external affairs ministry
spokesperson Randhir Jaiswal
saidina post onX.India has sup-
ported the development of the
hospital in two phases. The first
phase was constructed at a cost
0fX22 croreand hasbeen opera-
tional since 2019.The construc-
tion of the second phase was
taken up in 2019, as part of the
12th Five Year Plan at a cost of

X119 crore,and was completed
recently,the Ministry of External
Affairs said in a press release. It
said that the newly constructed
hospital would add value to the
quality of mother and child
health services in Bhutan. The
new facility will house state-of-
the-art facilities for Pediatrics,
Gynaecology and Obstetrics,
Anesthesiology, Operation The-
atre,Neonatal Intensive Careand
Pediatric Intensive Care.

“The Hospital stands as a
shining example of India-Bhutan
partnership in health care,” it
added.“Bhutan has been receiv-
ing a lot of support from India,
especially in the health sector,
starting from the three referral
hospitals and also other health
facilities,” Bhutan health minis-
terTandin Wangchuk told PTI.

Pak is sponsoring terrorism
at ‘industry level’: Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

UNDERLINING THAT PAK-
ISTAN is sponsoring terrorism
at almost an “industry level”,
external affairs minister S Jais-
hankar on Saturday asserted
that the mood in India now is
not to overlook terrorists
and it “will not skirt this prob-
lem anymore”.
Jaishankar,whoisonathree-
day visit to Singapore, made
these remarks during a Q&A
round held post his lecture ses-
sion on his authored book Why
Bharat Matters at Institute of
South Asian Studies (ISAS) of
National University of Singa-
pore (NUS). "Every country
wants a stable neighbour-
hood...if nothing else, you want
atleastaquiet neighbourhood,’
hesaidinresponsetoaquestion
on India's ties with Pakistan.
However,unfortunately,itisnot
the samewith India, he said.
Underlining that Pakistan
hasbeensponsoring terrorism
against India, Jaishankar
asked,"How doyou deal witha
neighbour who does not hide
the fact that theyuse terrorism
as an instrument of state-
craft?""It's not a one-off hap-
pening...but very sustained,
almostatanindustrylevel...So
what we have come to con-
clude is that we have to find a
way of addressing (the men-
ace),that dodging the problem
getsusnowhere,it onlyinvites
more trouble," he said."I don't
have a quick instantaneous fix
(to this issue). But what I can
tell you is that India will not
skirt this problem anymore.
We are not going to say, 'well,
that happened and let's con-
tinue our dialogue'..we have a
problem and we must be hon-
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External affairs minister S JaiéHankanays tribute to Netaji
Subhas Chandra Bose in Singapore PTI

est enough to face up to that
problem, however difficult it
is..we should not give the
other country a free pass, say-
ingthere'snothing theycando
aboutitorit'saveryhard prob-
lem, or there's so much else at
stake that let us overlook," he
asserted. In India now, Jais-
hankarsaid,"the moodisnotto
overlook terrorists". Ties
between India and Pakistan
strained afteraterrorattackon
the Pathankot Air Forcebase in
2016 byterrorgroupsbasedin
the neighbouring country.
India’s non-alliance culture
enables to balance relations
with both Russia,US

Dr S Jaishankar described
India’s relationship with Russia

and the US as a “multi-vector”
policy and said it was possible to
deal with each one on a "non-
exclusive"basisbecause of India's
strong non-alliance culture. On
his three-day visit to Singapore,
he said,“On Russia-US,when I
said multi-vector policy today,
this is something which every,
certainlyeverysignificant coun-
try is going to face. Which is, if
you have conflicting interests, if
you have different partners, if
you are vested in relationships,
which often appeartobeat cross
purposeswith each other,howdo
you actually reconcile this? “And
theansweris clearly,to find ways
by which each one of them is
dealt with on a non-exclusive
basis,’ Jaishankar said.

As IS claims responsibility,
Russia arrests 11 in Moscow
shooting killing over 140

REUTERS
Moscow, March 23

RUSSIA SAID ON Saturday it
had arrested 11 people includ-
ing four suspected gunmen in
connection with a shooting
rampage that killed 143 people
in a concert hall near Moscow,
thedeadliestattackin Russia for
20years.

Militant Islamist group
Islamic State (IS) claimed
responsibility for Friday'sattack
but there were indications that
Russia was pursuing a Ukrain-
ian link, despite emphatic
denials from Ukrainian officials
that Kyiv had anything to do
with it.The FSB security service
said"all fourterrorists"had been
arrested while heading to the
Ukrainian border,and that they
had contacts in Ukraine. It said
they were being transferred to
Moscow. "Now we know in
which country these bloody
b*****ds planned to hide from
pursuit — Ukraine," Foreign
Ministry spokeswoman Maria
Zakharova said on Telegram.

A senior Russian lawmaker,
Andrei Kartapolov, said that if
Ukrainewasinvolved,then Rus-
sia must deliver a "worthy, clear
and concrete" reply on the bat-
tlefield. Ukrainian military
intelligence spokesman Andriy
Yusovtold Reuters:"Ukrainewas
of course not involved in this
terrorattack.Ukraineisdefend-
ingits sovereignty from Russian
invaders, liberating its own ter-
ritory and is fighting with the
occupiers' army and military
targets,not civilians."He said the
FSB version that the suspects
were arrested en route to
Ukraine was "of course another
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Ukraine was linked to attack,
suggests Vladimir Putin

RUSSIAN PRESIDENT
VLADIMIR Putin said that
additional security measures
have been imposed through-
out the country and sug-
gested that Ukraine was
linked to the attack on a con-
cert hall on the outskirts of
Moscow that killed 115 peo-
ple.The Islamic State group's
Afghanistan branch claimed
responsibility for Friday's
attack in a statement posted
on affiliated channels on
social media. A US intelli-
gence official told The Associ-

lie from the Russian special
services"Russian stateTVeditor
Margarita Simonyan published
avideo of one of the suspects,a
young bearded man, being
interrogated by the side of a
road.She said the death toll had
climbed to 143 but did not give

ated Press that US agencies
had confirmed that the group
was responsible for the
attack. However, some Russ-
ian politicians pointed the
fingerat Ukraine shortly after
theattack —accusations that
Ukraine has strongly denied.
Putin said all four people
directlyinvolved in theattack
had been detained and sug-
gested they were trying to
cross the border into Ukraine
while escaping. He provided

no evidence for that claim.
—AP

the source of her information.
Russia's investigative commit-
tee earlier said at least 115 had
died in theattack,inwhich cam-
ouflage-clad gunmen opened
fire with automatic weapons at
concertgoers in the Crocus City
Hall near the capital.

US Senate passes $1.2-trillion
funding package, ending
threat of a partial shutdown

ASSOCIATED PRESS
Washington, March 23

THE SENATE PASSED a $1.2
trillion package of spendingbills
in the early morning hours on
Saturday, a long overdue action
nearly six months into the bud-
get year that will push any
threats of a government shut-
down tothefall.

The bill now goes to Presi-
dent Joe Biden to be signed into
law.Thevotewas 74-24.Itcame
after funding had expired for
the agencies at midnight, but
the White House sent out a
notice shortlyafterthe deadline
announcing the Office of Man-
agementand Budgethad ceased

Prospects for a
short-term government
shutdown had appeared to
grow after Republicans
and Democrats battled
over proposed
amendments to the bill

shutdown preparationsbecause
there was a high degree of con-
fidence that Congress would
passthelegislationand the pres-
identwould sign it on Saturday.
“Because obligations of federal
funds are incurred and tracked
onadailybasis,agencieswill not
shut down and may continue
their normal operations,’ the

White House statement said.

Prospects for a short-term
government shutdown had
appeared togrow Friday evening
after Republicans and Democ-
rats battled over proposed
amendments to the bill. Any
successful amendments to the
bill would have sent the legisla-
tion back to the House, which
had already left town for a two-
week recess.

But shortly before midnight
Senate Majority Leader Chuck
Schumer announced a break-
through.“It's been a very long
and difficult day, but we have
just reached an agreement to
complete thejob of funding the
government,” Schumer said.
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NOTICE FOR LOSS OF SHARE CERTIFICATE e
RELEVANT PARTICULARS
The following share certificate(s) of Bata india Umited (the "Company”) |l Tneme of corporse debitor | E,MEEHM Limbed
have been reported as lostimisplaced and their holder(s) hawe requesied = | Dere of incorporation of corporene detnor | 16082002
for issue of duplicate share cerificate(s). 3, Aathcrity wncker which corponate detilor Registrar of Companies, Gealor

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation & of the Insolvency and Bankruptcy Board of Indla
{Insclvency Resolution Precess for Corporate Parsons) Regulations, 20446)

FOR THE ATTENTION OF THE CREDITORS OF
CARNIVAL FILMS PRIVATE LIMITED

PayU Finance India Private Limited

Registered Office: Shiv Building, Fourth Floor, Crossing of Sahar Road, Vile Parle
East, Mumbai - 400 057, Maharashtra
Website: https://www.payufin.in/

"IMPORTANT"
VVhilst care Is taken prior to

acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals

claims on
Arunachal
'ludicrous':
Jaishankar

Advertisement for Sale of non-performing assets of PayU Finance India Private

Limited under Swiss Challenge Method
PayU Finance India Private Limited (PayU Finance) is conducting a sale of its non-
performing asset forming part of unsecured loan portfolio for cash consideration, on “as
is, where is” and non-recourse basis under “Swiss Challenge Method”. PayU Finance

advertising in its newspapers | | has received an offer from an “Base/Initial Bidder”. The “Challenger” bid should have Name of Folio |Certificate | No.of |  Distinctive Nos. i %ﬁ?ﬁwﬁﬁwﬂm Lt | DR T

or Publications. We therefore minimum mark-up of 5% over “Base / Initial Bidder” bid. The “Base / Initial Bidder”| | |- sh'"mm.’”:’: i Na. Shares Yeoth nchusive) iderification Mo of corporeie detfioe |
PRESS TRUST OF INDIA recommend that readers | |shallhave arightto match the highest challenger bid. ASOKE KUMAR BANERJEE I Acdiess of the registered offa and. | Registered Office & FAL 55 Mansanwer Comples
Singapore, March 23 make necessary inquiries | | for detailed process and timelines on the Swiss Challenge Method, please visit Payu| | L1 SHITGLA DEE DORIZT0) TeRRew | o4 | 1E/0AN- 1ETN0THE. | el DR LA ox Cotpolie | 5o, Shivel Hitee. Shopel. by

chediiny | Prawhesshe 2620115, India

Corporate Offlce ; Carmnal House, S Dinccesni
1 Fine Station, Gen A, K vaigva Marg, (ff Westem
| Expreas Highweay, Malad East, Mumbal
| Maharashira- Q000097 Indla
|20 0EE

Motice is hereby given that the Company will proceed to issue duplicate
share certificata(s) 1o them unlaess a valid objection is recelved by the
Company within 15 days from tha date of this notice. No claims will ba
entertained by the Company therealtar, Any person wha has/fave a claim
in respect of the said certificate(s) should lodge claim with all supporting
documents with the Company at its Registerad Office,

For BATA INDIA LIMITED

before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

Finance’s website https://payufin.in/. The interested Challenger(s) shall submit its bid on
or before 8:00 PM on March 27, 2024 (Due Date) in either a sealed envelope to PayU
Finance at the following address: Shiv Building, Fourth Floor, Crossing of Sahar Road,
Vile Parle East, Mumbai - 400 057 or by an e-mail to the following email ID:
pratik.khandelwal@payufin.com

EXTERNAL AFFAIRS MINISTER
S Jaishankar dismissed China's
repeated claims on Arunachal
Pradesh as "ludicrous" and

Inschenty commensament date in

respact of corporate debior
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asserted that the frontier state Sd/- i el
was a"natural part of India".In RELIGARE ENTERPRISES LIMITED Place : Gurugram NITIN BAGARIA e TR T ey
Regd. Office: 1407, 14th Floor, Chiranjiv Towar, 43. Mehru Place, New Delhi-110019 Date : March 23, 2024 Company Secretary the inschancy professicnal actngas: | Regt Nou IBBLRADO2,B-NOOT 37/ 204510,/ 12260

probably his first public com-
ments on China's frequent
claims on Arunachal Pradesh
and its opposition to Indian
leaders visiting the state, Jais-
hankar said it was not a new
issue. “I mean China has laid
claim, it has expanded its claim.
The claims are ludicrous to
begin with and remain ludi-
croustoday, he said inresponse
to a question on the Arunachal
issueafterdeliveringalectureat

IrErirn resoktion professional

o | Address and emallof e inkann
resolution prolessional, s registered
with e Boaed

CIN: L748990L1984PLC146935,
Phone: +91-11-4472-5676, Website; www.religana. com, email: investorservices(@refigara.com

RESULT OF POSTAL BALLOT

Pursuant to the Postal Ballot Notice dated February 07, 2024, Section(s) 108 and 110 of the Companies Acl, 2013 read with
rules made thereunder & Sscretarial Standards (55-2) issued by the Instilute of Company Sacretaries of India (IC51) on General
Meetings and in terms of the General Circular Mo.14/2020 dated 8th April 2020 read with General Circular No. 1772020 dated
13th April 2020 and General Circular Mo. 09/2023 dated 25th Seplembes, 2023 issued by the Ministry of Corporate Alairs
{the “MCA Circulars™) and on basis of report of the scrutinizer, the result of the Postal Ballot (via e-voling only) was announced
and submitted to the stock exchanges on Saturday, March 23, 2024, Summary of Postal Ballot results is as follows:
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NOTICE OF E-VOTING THROUGH POSTAL BALLOT
Pursuant io the provisions of Section 108 & 110 of The Cormpanies Act, 2013 read with the
Companies (Management and Administration) Rules, 2014, tha Company is pleased to
ofiere-wating facility through postat ballot to the rmembers o cast their voles elecironically
for the resalution set farth in the notice of Postal Ballot. The cut-off date for sending notice
to-sharehokders ! determining eigibility for E-Voting is Z2nd March, 2024, The nobice of E-
voling hag already baen sent 1o the sharsholdars through E-Madl and a copy of the same
has also besn placed on the website of the company Le. www.sukhjitgroup.com, The
Company has engaged the senices of National Securities Depository Ltd. {(NSEL) to
pravide the E-voling Tacility. The E-voling is avaiable at the link wew evotmgnsd].com. A
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He also said it came as a
"great surprise"to Indiawhen
the Chinesein 2020"chose to
do something on the border,
which was completely
violative of agreements we
had reached".

f‘:inﬂm-:i“.ep. .in

METhers.

Date : March 23, 2024
Place: New Delhi

Accordingly, the Resolutions as set out in the Motice of Postal Ballot dated February 07, 2024 weré not approved by the

By Order of the Board of Direclors
For Religare Enlerprises Limited
Sﬂl'l'

Reena Jayara

Company Secretary

Date: 23" March, 2024 Vice President (Finance) & Company Secretary

Chandigarh
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INDIA SUPPORTS BHUTAN IN HEALTHCARE

Modi unveils India-funded hospital

150-bed hospital
built at a cost
of ¥141crore

PRESS TRUST OF INDIA
Thimphu, March 23

PRIME MINISTER NARENDRA
Modi and his Bhutanese coun-
terpart Tshering Tobgay on Sat-
urday inaugurated a hospital
built with Indian assistance
which will offer quality health-
careforwomenand childrenand
be a shining example of India-
Bhutan development coopera-
tion.The Gyaltsuen Jetsun Pema
Wangchuk Mother and Child
Hospital is a state-of-the-art
150-bedded facility that has
been built with the assistance of

Prime Minister Narendra Modi and his Bhutanese
counterpart Tshering Tobgay at the Gyaltsuen Jetsun Pema
Mother and Child Hospital in Thimphu PTI

the Government of India in
Thimphu. “Inaugurated the
Gyaltsuen  Jetsun  Pema
Wangchuck Mother and Child

@ SUPPORT POURS IN FOR KATE

Britain's princess Kate Middleton announced she was
suffering from cancer in a video message, following which
she received an outpouring of support and admiration

from the world over

AP/PT!

Invest in India’s semicon
manufacturing:EAM urges
Singapore biz community

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNALAFFAIRS MINISTER
SJaishankaron Saturdaybriefed
Singapore's business commu-
nity about the strides taken by
Indiainthefield of manufacture
of semiconductors and
appealed to them to invest in
thiskeysectorinthe country.He
spoke about how machines for
the manufacture of semicon-
ductors have started coming (to
India)and also how India s pro-
gressing towards establishing
the first three plants for this
multi-billion dollarindustry.
“Thereisadegree of purpose
and seriousness as well as
investment going into manu-
facturing thathasnotbeen seen
foralongtime;’Jaishankartolda

China's
claims on
Arunachal

'ludicrous':
Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNAL AFFAIRS MINISTER
S Jaishankar dismissed China's
repeated claims on Arunachal
Pradesh as "ludicrous" and
asserted that the frontier state
was a "natural part of India". In
probably his first public com-
ments on China's frequent
claims on Arunachal Pradesh
and its opposition to Indian
leaders visiting the state, Jais-
hankar said it was not a new
issue. “I mean China has laid
claim,it has expanded its claim.
The claims are ludicrous to
begin with and remain ludi-
crous today, he said in response
to a question on the Arunachal
issueafterdeliveringalectureat
the prestigious Institute of
SouthAsian Studies (ISAS) of the
National University of Singa-
pore (NUS) in Singapore.

Jaishankar said the chal-
lenge for India todayis howto
find the sustainable equilib-
rium between two rising
powers, who also happen to
be neighbours, and who have
a history and a population,
which sets them apart from
the rest of the world and who
also have capabilities.

He also said it came as a
"great surprise"to Indiawhen
the Chinesein 2020"chose to
do something on the border,
which was completely
violative of agreements we
had reached".

S e

300-plus audience, mostly Sin-
gapore-based members of the
business community.

“Avery productive interac-
tion with leading Singaporean
corporate figures...Appreciate
their positive feedback on the
India growth story, based on
investment experiences...Confi-
dent that their commitment to
doing more business in India
will furtherincrease,'Jaishankar
later posted on X along with
some photos from the event.

Jaishankar highlighted “a
very good global manufactur-
ing response to the Produc-
tion Linked Initiative
(PLI) scheme,”but at the same
time reminded the audience
that India had missed the
manufacturing bus in the
previous decades.

Hospital, which stands as a bea-
con of hope for several families,
offering quality healthcare,’
Modi posted onX.

He said the new facility
embodiesacommitment tonur-
turing a healthy future genera-
tion. “A boost to partnership in
healthcare.PM @narendramodi
together with PM @tsheringto-
bgay of Bhutan inaugurated the
Gyaltsuen Jetsun Pema Mother
and Child Hospital in Thimphu.

The state-of-the-art hospital
is a shining example of India-
Bhutan development coopera-
tion,” external affairs ministry
spokesperson Randhir Jaiswal
saidina post onX.India has sup-
ported the development of the
hospital in two phases. The first
phase was constructed at a cost
0fX22 croreand hasbeen opera-
tional since 2019.The construc-
tion of the second phase was
taken up in 2019, as part of the
12th Five Year Plan at a cost of

X119 crore,and was completed
recently,the Ministry of External
Affairs said in a press release. It
said that the newly constructed
hospital would add value to the
quality of mother and child
health services in Bhutan. The
new facility will house state-of-
the-art facilities for Pediatrics,
Gynaecology and Obstetrics,
Anesthesiology, Operation The-
atre,Neonatal Intensive Careand
Pediatric Intensive Care.

“The Hospital stands as a
shining example of India-Bhutan
partnership in health care,” it
added.“Bhutan has been receiv-
ing a lot of support from India,
especially in the health sector,
starting from the three referral
hospitals and also other health
facilities,” Bhutan health minis-
terTandin Wangchuk told PTI.

Pak is sponsoring terrorism
‘industry level’: Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

UNDERLINING THAT PAK-
ISTAN is sponsoring terrorism
at almost an “industry level”,
external affairs minister S Jais-
hankar on Saturday asserted
that the mood in India now is
not to overlook terrorists
and it “will not skirt this prob-
lem anymore”.
Jaishankar,whoisonathree-
day visit to Singapore, made
these remarks during a Q&A
round held post his lecture ses-
sion on his authored book Why
Bharat Matters at Institute of
South Asian Studies (ISAS) of
National University of Singa-
pore (NUS). "Every country
wants a stable neighbour-
hood...if nothing else, you want
atleastaquiet neighbourhood,’
hesaidinresponsetoaquestion
on India's ties with Pakistan.
However,unfortunately,itisnot
the samewith India, he said.
Underlining that Pakistan
hasbeensponsoring terrorism
against India, Jaishankar
asked,"How doyou deal witha
neighbour who does not hide
thefactthat theyuse terrorism
as an instrument of state-
craft?""It's not a one-off hap-
pening...but very sustained,
almostatanindustrylevel...So
what we have come to con-
clude is that we have to find a
way of addressing (the men-
ace),that dodging the problem
getsusnowhere,it onlyinvites
more trouble," he said."I don't
have a quickinstantaneous fix
(to this issue). But what I can
tell you is that India will not
skirt this problem anymore.
We are not going to say, 'well,
that happened and let's con-
tinue our dialogue'..we have a
problem and we must be hon-
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External affairs minister S Jalshankar pays tribute to Netajl
Subhas Chandra Bose in Singapore PTI

est enough to face up to that
problem, however difficult it
is..we should not give the
other country a free pass, say-
ingthere'snothing theycando
aboutitorit'saveryhard prob-
lem, or there's so much else at
stake that let us overlook," he
asserted. In India now, Jais-
hankarsaid,"the moodisnotto
overlook terrorists". Ties
between India and Pakistan
strained afteraterrorattackon
the Pathankot Air Force base in
2016 byterrorgroupsbasedin
the neighbouring country.
India’s non-alliance culture
enables to balance relations
with both Russia,US

Dr S Jaishankar described
India’s relationship with Russia

and the US as a “multi-vector”
policy and said it was possible to
deal with each one on a "non-
exclusive"basisbecause of India's
strong non-alliance culture. On
his three-day visit to Singapore,
he said,“On Russia-US,when I
said multi-vector policy today,
this is something which every,
certainlyeverysignificant coun-
try is going to face. Which is, if
you have conflicting interests, if
you have different partners, if
you are vested in relationships,
which often appeartobeat cross
purposeswith each other,howdo
you actually reconcile this? “And
theansweris clearly,to find ways
by which each one of them is
dealt with on a non-exclusive
basis,’ Jaishankar said.

As IS claims responsibility,
Russia arrests 11 in Moscow

REUTERS
Moscow, March 23

RUSSIA SAID ON Saturday it
had arrested 11 people includ-
ing four suspected gunmen in
connection with a shooting
rampage that killed 143 people
in a concert hall near Moscow,
thedeadliestattackin Russia for
20years.

Militant Islamist group
Islamic State (IS) claimed
responsibility for Friday'sattack
but there were indications that
Russia was pursuing a Ukrain-
ian link, despite emphatic
denials from Ukrainian officials
that Kyiv had anything to do
with it.The FSB security service
said"all fourterrorists"had been
arrested while heading to the
Ukrainian border,and that they
had contacts in Ukraine. It said
they were being transferred to
Moscow. "Now we know in
which country these bloody
b*****ds planned to hide from
pursuit — Ukraine," Foreign
Ministry spokeswoman Maria
Zakharova said on Telegram.

A senior Russian lawmaker,
Andrei Kartapolov, said that if
Ukrainewasinvolved,then Rus-
sia must deliver a "worthy, clear
and concrete" reply on the bat-
tlefield. Ukrainian military
intelligence spokesman Andriy
Yusovtold Reuters:"Ukrainewas
of course not involved in this
terrorattack.Ukraineisdefend-
ingits sovereignty from Russian
invaders, liberating its own ter-
ritory and is fighting with the
occupiers' army and military
targets,not civilians."He said the
FSB version that the suspects
were arrested en route to
Ukraine was "of course another
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People lay flowers in memory of the V|ct|ms in Donetsk

Russian-controlled Ukraine

REUTERS

Ukraine was linked to attack,
suggests Vladimir Putin

RUSSIAN PRESIDENT
VLADIMIR Putin said that
additional security measures
have been imposed through-
out the country and sug-
gested that Ukraine was
linked to the attack on a con-
cert hall on the outskirts of
Moscow that killed 115 peo-
ple.The Islamic State group's
Afghanistan branch claimed
responsibility for Friday's
attack in a statement posted
on affiliated channels on
social media. A US intelli-
gence official told The Associ-

lie from the Russian special
services".Russian stateTVeditor
Margarita Simonyan published
avideo of one of the suspects,a
young bearded man, being
interrogated by the side of a
road.She said the death toll had
climbed to 143 but did not give

ated Press that US agencies
had confirmed that the group
was responsible for the
attack. However, some Russ-
ian politicians pointed the
fingerat Ukraine shortlyafter
theattack —accusations that
Ukraine has strongly denied.
Putin said all four people
directlyinvolved in the attack
had been detained and sug-
gested they were trying to
cross theborder into Ukraine
while escaping. He provided

no evidence for that claim.
—AP

the source of her information.
Russia's investigative commit-
tee earlier said at least 115 had
died in theattack,inwhich cam-
ouflage-clad gunmen opened
fire with automatic weapons at
concertgoers in the Crocus City
Hall near the capital.

US Senate passes $1.2-trillion
funding package, ending
threat of a partial shutdown

ASSOCIATED PRESS
Washington, March 23

THE SENATE PASSED a $1.2
trillion package of spending bills
in the early morning hours on
Saturday,a long overdue action
nearly six months into the bud-
get year that will push any
threats of a government shut-
down tothefall.

The bill now goes to Presi-
dent Joe Biden to be signed into
law.Thevotewas 74-24.It came
after funding had expired for
the agencies at midnight, but
the White House sent out a
notice shortlyafterthe deadline
announcing the Office of Man-
agementand Budgethad ceased

Prospects for a
short-term government
shutdown had appeared to
grow after Republicans
and Democrats battled
over proposed
amendments to the bill

shutdown preparationsbecause
there was a high degree of con-
fidence that Congress would
passthelegislationand the pres-
identwould sign it on Saturday.
“Because obligations of federal
funds are incurred and tracked
onadailybasis,agencieswill not
shut down and may continue
their normal operations,” the

White House statement said.

Prospects for a short-term
government shutdown had
appeared togrow Friday evening
after Republicans and Democ-
rats battled over proposed
amendments to the bill. Any
successful amendments to the
bill would have sent the legisla-
tion back to the House, which
had already left town for a two-
week recess.

But shortly before midnight
Senate Majority Leader Chuck
Schumer announced a break-
through.“It's been a very long
and difficult day, but we have
just reached an agreement to
complete the job of funding the
government,” Schumer said.
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PayU Finance India Private Limited
Registered Office: Shiv Building, Fourth Floor, Crossing of Sahar Road, Vile Parle
East, Mumbai - 400 057, Maharashtra
Website: https://www.payufin.in/

Advertisement for Sale of non-performing assets of PayU Finance India Private
Limited under Swiss Challenge Method
PayU Finance India Private Limited (PayU Finance) is conducting a sale of its non-
performing asset forming part of unsecured loan portfolio for cash consideration, on “as
is, where is” and non-recourse basis under “Swiss Challenge Method”. PayU Finance
has received an offer from an “Base/Initial Bidder”. The “Challenger” bid should have
minimum mark-up of 5% over “Base / Initial Bidder” bid. The “Base / Initial Bidder”

shall have a right to match the highest challenger bid.

For detailed process and timelines on the Swiss Challenge Method, please visit PayU
Finance’s website https://payufin.in/. The interested Challenger(s) shall submit its bid on
or before 8:00 PM on March 27, 2024 (Due Date) in either a sealed envelope to PayU
Finance at the following address: Shiv Building, Fourth Floor, Crossing of Sahar Road,
Vile Parle East, Mumbai - 400 057 or by an e-mail to the following email ID:
pratik.khandelwal@payufin.com

BATA INDIA LIMITED

[CIN: L19201WB1931PLCOOT261]
Registered Office: 278, Camac Street, 18t Floor, Kolkata - 700016, Wes! Bengal
Telephone: +91 33 2301 4400 - Fax: +91 33 2289 5748
E-mail: share.dept@bata.com « Website: www.bata.in

NOTICE FOR LOSS OF SHARE CERTIFICATE
The following share certificate(s) of Bata India Limited (the *“Company™)
have been reported as lost'misplaced and their holder{s) have requesied
for issue of duplicate share cerlificate(s).

Name of Folio |Certificate | No. of Distinctive Mos.
Sharehoider(s) No. No. |Shares| (both inclusive)
ASOKE KUMAR BANERJEE
JT. SHITOLA DEBI 0081270 72856 | 764 | 127806439 . 127R07202

r'-.l-nm:.u s hl;!rﬂ-b:,,r gl'n.run it Il'lu Cﬁr’npany will proceed 10 8sUS ﬂupn::a:a-
shara certificata(s) 1o them unless a valid objection s received by tha
Company within 15 days from the date of this notice. No claims will ba
entertained by the Company theraaflar. Any person who has/have a clam
in respect of tha said caertificate(s) should lodge claim with all supporting
documents with the Company at its Registered Office.

Resolution No. 1

RELIGARE ENTERPRISES LIMITED

Regd. Office: 1407, 14th Floor, Chiranjiv Towar, 43, Nehru Place, New Delhi-110019

CIN: L74B990L1984PLEC1 46935,

Phone: +91-11-4472-5676, Website: www religara.com, email: investorservicesi@refigara.com

RESULT OF POSTAL BALLOT

Pursuant to the Postal Ballot Notce dated February OF, 2024, Section(s) 108 and 110 of the Companies Act, 2013 read with
rules made thereundar & Sacretarial Standards (55-2) issued by the Institute of Company Sacretaries of India (ICS1) on General
Meetings and in terms of the General Circular Mo.14/2020 dated 8th April 2020 read with General Circular No.17/2020 dated
13th April 2020 and General Circular Mo. 09/2023 dated 25th September, 2023 lssued by the Ministry of Corporate Affairs
{the “MCA Circulars™) and on basis of report of the scrutinizer, the result of the Postal Ballot (via e-voting only) was announced
and submitted to the stock exchanges on Saturday, March 23, 2024, Summary of Postal Ballot resulls is as loBows:

Special Resolution - Approve the investment by way of subscription of securities of MIC

Particular(s) Insurance Web Aggregator Private Limited (“MIC"), wholly owned subsidiary of the Company
Pastal Ballol e-Votes Soage
Assent & 5,11,49 558 26.116
Dissent NA 14.47,09,189 73,684
Total NA 19,58.58.757 100

Resolution No. 2

Special Resolution - Amend the Arficles ol Association of the Company

Particular(s)
Postal Ballot e-Votes Teapge
Assent MNA 8.57.26.608 68.101
Dissent NA 4.01,54,354 31.809
Total NA 12.58,80,963 100

MEMDers

Date : March 23, 2024
Place: Mew Deihi

Accordingly, the Resolutions as et out in the Motice of Postal Ballot dated February 07, 2024 were not approvad by the

By Order of the Board of Direclors
For Religare Enlerprises Limited
il

Reena Jayara

CompraTerEEX

For BATA HvIDIA LIMITED
Place : Gurugram HNITIN BAGARLA
Date : March 23, 2024 Company Secretary

FORM A
PUBLIC ANNOUNCEMENT

iUnder Regulation & of the Insolvency and Bankmuptey Board of India
{Insolvency Resolution Process for Corporate Parsons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF
CARNIVAL FILMS PRIVATE LIMITED

THE sukhjit STARCH & CHEMICALS LIMITED
Regd. Office :Sarai Road, Phagwara.(Distt. Kapurthala) Punjab-144 401

E-mail : sukhjit@sukhjitgroup.com. Website: www.sukhjitgroup. mm
Ph. 01824-46BE00 Fax: 01824-261669, CIN : L15321PE1944PLCO01925

NOTICE OF E-VOTING THROUGH POSTAL BALLOT
Pursuant to the provisions of Section 108 & 110 of The Companies Act, 2013 read withthe
Companies (Management and Administration) Rules, 2014, the Company i5 pleased to
ofier e-woting facility through postal ballot fo the members to cast their votes elecironically
for the resalution sat farth in the notice of Pastal Ballol. The cut-off date for sending notice
1o shareholders | determiming efegebility for E-Voting iz Z2nd March, 2024, The notice of E-
voling has already baen sent 1o the shareholdars through E-Mai and a copy of the sama
has also been placed on the website of the company i.e. www.sukhjitgroup.com. The
Company has engaged tha services of National Securities Cepository Ltd. (NSDL) to
provide the: E-voling facility, The E-vating is available at the link weww.evolingnsdi.com. A
person whose name is recorded in the register of members or in the register of beneficial
owners maintained by the depasitories as on the cut off date anly shall be entilled to avai
the faciity of remote E-voling. The E-voling facility will be avadzable during the foliowing
valing period:-

Commencement of E-voting: Wednesday, 27th March, 2024 at 900 AM,

Endof E-vating: Thursday, 25th April, 2024 at 5:00 P.M.

The E-voting module shall be disabled by NSDL for voting after 5:00 PM. on Thursday,
25tk Aprl, 2024, Onca fhe vote on the resclutions is cast, the shareholdar shall not be
allowed o change it subsequently,

In case any efgible Member is desirous of obtaining & printed Postal Balled Form or a
duplicate form, such Member can download the Postal Ballot Notice ( Form from the
website  of the Company” or may wrile an email at cssukhgbi@gmaid.com or
infod@skylinerta.com, The Company / RTA shalf forward the same along with postage
prepaid self-addressed Business Reply Envelope to the Member. Mr. Vipan Chander
Sharrna, 5r. Managar, for the time baing of the company, is appointed as Gravance Officar
in relation to E-vating. Any query in this regard may be sent to vipan@sukhjiigroup.com o

cesukhjitim@gmail.com.
FOR THE SUKHJIT STARCH & CHEMICALS LTD.
Sdi- Aman Setia
Vice President (Finance) & Company Secretary

Place : Phagwara
Date: 23" March, 2024

e ; RELEVANT PARTICULARS

1| Nexme of corporte debtoe | Camival Films Private Limited

| Dt ol incorparation of conporaie detinr | 16045200 2

3 | Authority wnder which corporate detior | Registrar of Companios, Geywalor
i ircorporaied | registered
Comomate ettty Mo, / Umied Liakdmy
| Iceriification Mo, of comporsie delbior
hodness of the re I_ﬁ'EI:EI'—ﬂ-I:f'EE end
ﬂﬂﬁﬁp&lDﬂrEI"EF&lﬂ'EUTﬂﬂmE
chebitor

| L2 I00MP201 2002 484

[ Repistenad Office © FL-15 Mareaiowar Commles
T Mo Siop Shivai Naga:, Bhapal, Madna
Pricteshy 462016, India
| Comporate Office ; Carmial Houwsa, B Dingdeshi
| FireStation, Gen A, K valoka Marg, Off Westam
Express Highmwany. Malzd East, Mumbal.
| Maharashira- Q00097 ndis
Insahvency commencament dete in | 220E o004
respact of corparale debior
: Estimated date of coae of nEpier Wy

_mmohdion poess
Mo and the registraton numiber of
tha msolvarcy professional aching as
Imenm resoiution profiessional
Address and e-mall af the InEdm
reariLkn professional, ss regatened
il thes B

[ 1R.05. 2004 (e, 180 dmys from nschency

| Commencement Cete

| Satyandra Sharma

Reg. Mo [BBLFA 002 F-h00T 3T, 2028191 2260

| Mbdlreas: W3, Block Mo 51, Anupam Plara L Fist
| Floor, Alne Bxi Barik, Sy Place, Agra 2R2002
Littar Prasctessh, Indle
{ E-mail 1% sty as R ETaLCT
| Address: (-3, Block Mo 51, Anupam Flaza L First
Floor, Above Axis Hark, Sarjay Flace, Apra-2R2002
IJIJ:al I-’F:E:Eh I|"-l:ha

01, Addness and email to be usod for
cormespondancs with the infanm
recoiltion professional

ﬂﬂ.l.“llt'ﬂlflrﬁ@:‘!_ﬂk‘uﬂtl]rn

{ﬁ. '3'4."25'24

MJEkE&dEmLm:::uHhﬂ:mﬂ:lmﬂnthE
| 'ili'ﬁa.

1. Last clate for subrnssan af o
:."ﬁt:mia;;lf.n:.n,ﬂl*qm -I'.'in:'-' UK
clawse (b of subsaction {G4) of
sacton 21, ascarained by tha inftanm
| resalution professional
- Mermies of Insohancy Professionsls
Icharaiedd 10 act a5 Authorsed

| Mo Clags of Cradilors coukl be ascertamed & i
slage porrerhngly no futhorized] Represeriatne =
Represenialive of onsdilors in a class propesed
B _|IT!'n11-. N Hfﬁ-_l'!'u_-e'.:,?rh_l:t_,n:s_l
(a1} Baknart Forms and
(b} Detzils of authonzed represertatves
ana shailabis at

| @ Webs Lk : ittpss/Ibblgmen/horre/dosricads.
I Mgt Bpolicable in view of Column 13

Motice is hareby given that the National Company Law Tribunal, Indore Bench his erdered the

commencamant of a carporate Insolvency reselutaon precess of tha Carnlval Fllms Private

Limitad an 22 05,2024,

The Creditors of Carnival Films Private Limited are hesely called wpon to submit their claims

wilh proal an o befone 05 0d 2024 1o thie Interim Resalution Professional at the sodness

mantioned against antry Mo, 10,

The Financial Creditors shall submet their claims with proof by electmanic means only, &l other

Creditors mey subimit the claims with proof in person, by pastor by electronlc means.

A Fenanclal Craditor belonpang to a class, as listad against the entry No. 132, shall indicate ita

cholee of Authorisad Fepresentative from among the three Insalvency Professionals listad

aEainet entry Nool3 o act as duthorised Representatioe of the class in Form G, Rod

Spplicable

Submission of false or misleading proafs of claim shall attract penalties. 8d/

Date: 23.03.2024 Satyendra Sharma-

Place: Agra Interim Resalution Professional
Reg. Mo, BB |PA-QGEAP-NOOT AT 201819/ 12 260
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INDIA SUPPORTS BHUTAN IN HEALTHCARE

Modi unveils India-funded hospital

150-bed hospital
built at a cost
of I141crore

PRESS TRUST OF INDIA
Thimphu, March 23

PRIME MINISTER NARENDRA
Modi and his Bhutanese coun-
terpart Tshering Tobgay on Sat-
urday inaugurated a hospital
built with Indian assistance
which will offer quality health-
careforwomenand childrenand
be a shining example of India-
Bhutan development coopera-
tion.The Gyaltsuen Jetsun Pema
Wangchuk Mother and Child
Hospital is a state-of-the-art
150-bedded facility that has
been built with the assistance of

Prime Minister Narendra Modi and his Bhutanese
counterpart Tshering Tobgay at the Gyaltsuen Jetsun Pema
Mother and Child Hospital in Thimphu PTI

the Government of India in
Thimphu. “Inaugurated the
Gyaltsuen  Jetsun  Pema
Wangchuck Mother and Child

@ SUPPORT POURS IN FOR KATE

"

Britain's princess Kate Mlddleton announced she was
suffering from cancer in a video message, following which
she received an outpouring of support and admiration
from the world over
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Invest in India’s semicon
manufacturing:EAM urges
Singapore biz community

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNALAFFAIRS MINISTER
SJaishankaron Saturdaybriefed
Singapore's business commu-
nity about the strides taken by
Indiain thefield of manufacture
of semiconductors and
appealed to them to invest in
thiskeysectorinthe country.He
spoke about how machines for
the manufacture of semicon-
ductors have started coming (to
India)and also how India s pro-
gressing towards establishing
the first three plants for this
multi-billion dollarindustry.
“Thereisadegree of purpose
and seriousness as well as
investment going into manu-
facturing thathasnotbeen seen
foralongtime,’Jaishankartolda

China's
claims on
Arunachal

'ludicrous':
Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNAL AFFAIRS MINISTER
S Jaishankar dismissed China's
repeated claims on Arunachal
Pradesh as "ludicrous" and
asserted that the frontier state
was a "natural part of India". In
probably his first public com-
ments on China's frequent
claims on Arunachal Pradesh
and its opposition to Indian
leaders visiting the state, Jais-
hankar said it was not a new
issue. “I mean China has laid
claim, it has expanded its claim.
The claims are ludicrous to
begin with and remain ludi-
crous today, he said in response
to a question on the Arunachal
issueafterdeliveringalectureat
the prestigious Institute of
South Asian Studies (ISAS) of the
National University of Singa-
pore (NUS) in Singapore.

Jaishankar said the chal-
lenge for India todayis howto
find the sustainable equilib-
rium between two rising
powers, who also happen to
be neighbours, and who have
a history and a population,
which sets them apart from
the rest of the world and who
also have capabilities.

He also said it came as a
"great surprise”to Indiawhen
the Chinesein 2020"chose to
do something on the border,
which was completely
violative of agreements we
had reached".

f‘:inﬂnci“.ep. .in

300-plus audience, mostly Sin-
gapore-based members of the
business community.

“Avery productive interac-
tion with leading Singaporean
corporate figures...Appreciate
their positive feedback on the
India growth story, based on
investment experiences...Confi-
dent that their commitment to
doing more business in India
will furtherincrease,'Jaishankar
later posted on X along with
some photos from the event.

Jaishankar highlighted “a
very good global manufactur-
ing response to the Produc-
tion Linked Initiative
(PLI) scheme,”but at the same
time reminded the audience
that India had missed the
manufacturing bus in the
previous decades.

Hospital, which stands as a bea-
con of hope for several families,
offering quality healthcare,’
Modi posted onX.

He said the new facility
embodiesacommitmenttonur-
turing a healthy future genera-
tion. “A boost to partnership in
healthcare.PM @narendramodi
together with PM @tsheringto-
bgay of Bhutan inaugurated the
Gyaltsuen Jetsun Pema Mother
and Child Hospital in Thimphu.

The state-of-the-art hospital
is a shining example of India-
Bhutan development coopera-
tion,” external affairs ministry
spokesperson Randhir Jaiswal
saidina post onX.India has sup-
ported the development of the
hospital in two phases. The first
phase was constructed at a cost
0fX22 croreand hasbeen opera-
tional since 2019.The construc-
tion of the second phase was
taken up in 2019, as part of the
12th Five Year Plan at a cost of

X119 crore,and was completed
recently,the Ministry of External
Affairs said in a press release. It
said that the newly constructed
hospital would add value to the
quality of mother and child
health services in Bhutan. The
new facility will house state-of-
the-art facilities for Pediatrics,
Gynaecology and Obstetrics,
Anesthesiology, Operation The-
atre,Neonatal Intensive Careand
Pediatric Intensive Care.

“The Hospital stands as a
shining example of India-Bhutan
partnership in health care,” it
added.“Bhutan has been receiv-
ing a lot of support from India,
especially in the health sector,
starting from the three referral
hospitals and also other health
facilities,” Bhutan health minis-
ter Tandin Wangchuk told PTI.

Pak is sponsoring terrorism
‘industry level’: Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

UNDERLINING THAT PAK-
ISTAN is sponsoring terrorism
at almost an “industry level”,
external affairs minister S Jais-
hankar on Saturday asserted
that the mood in India now is
not to overlook terrorists
and it “will not skirt this prob-
lem anymore”.
Jaishankar,whoisonathree-
day visit to Singapore, made
these remarks during a Q&A
round held post his lecture ses-
sion on his authored book Why
Bharat Matters at Institute of
South Asian Studies (ISAS) of
National University of Singa-
pore (NUS). "Every country
wants a stable neighbour-
hood...if nothing else, you want
atleastaquiet neighbourhood,’
hesaidinresponsetoaquestion
on India's ties with Pakistan.
However,unfortunately,itisnot
the samewith India, he said.
Underlining that Pakistan
hasbeen sponsoring terrorism
against India, Jaishankar
asked,"How doyou deal witha
neighbour who does not hide
the fact that theyuse terrorism
as an instrument of state-
craft?""It's not a one-off hap-
pening...but very sustained,
almostatanindustrylevel...So
what we have come to con-
clude is that we have to find a
way of addressing (the men-
ace),that dodging the problem
getsusnowhere, it onlyinvites
more trouble," he said."I don't
have a quickinstantaneous fix
(to this issue). But what I can
tell you is that India will not
skirt this problem anymore.
We are not going to say, 'well,
that happened and let's con-
tinue our dialogue'..we have a
problem and we must be hon-

External affalrs m|n|ster S Jalshankar pays tribute to Netaji

Subhas Chandra Bose in Singapore PTI

est enough to face up to that
problem, however difficult it
is..we should not give the
other country a free pass, say-
ingthere'snothing theycando
aboutitorit'saveryhard prob-
lem, or there's so much else at
stake that let us overlook," he
asserted. In India now, Jais-
hankarsaid,"the moodisnotto
overlook terrorists". Ties
between India and Pakistan
strained afteraterrorattackon
the Pathankot Air Force base in
2016 byterrorgroupsbasedin
the neighbouring country.
India’s non-alliance culture
enables to balance relations
with both Russia,US

Dr S Jaishankar described
India's relationship with Russia

and the US as a “multi-vector”
policy and said it was possible to
deal with each one on a "non-
exclusive"basisbecause of India's
strong non-alliance culture. On
his three-day visit to Singapore,
he said,“On Russia-US,when I
said multi-vector policy today,
this is something which every,
certainlyeverysignificant coun-
try is going to face. Which is, if
you have conflicting interests, if
you have different partners, if
you are vested in relationships,
which often appeartobeat cross
purposeswith each other,howdo
you actually reconcile this? “And
theansweris clearly,to find ways
by which each one of them is
dealt with on a non-exclusive
basis,’Jaishankar said.

As IS claims responsibility,
Russia arrests 11 in Moscow
shooting k1]11ng over 140

REUTERS
Moscow, March 23

RUSSIA SAID ON Saturday it
had arrested 11 people includ-
ing four suspected gunmen in
connection with a shooting
rampage that killed 143 people
in a concert hall near Moscow,
the deadliestattackin Russia for
20years.

Militant Islamist group
Islamic State (IS) claimed
responsibility for Friday'sattack
but there were indications that
Russia was pursuing a Ukrain-
ian link, despite emphatic
denials from Ukrainian officials
that Kyiv had anything to do
with it.The FSB security service
said"all fourterrorists"had been
arrested while heading to the
Ukrainian border,and that they
had contacts in Ukraine. It said
they were being transferred to
Moscow. "Now we know in
which country these bloody
b*****ds planned to hide from
pursuit — Ukraine," Foreign
Ministry spokeswoman Maria
Zakharova said on Telegram.

A senior Russian lawmaker,
Andrei Kartapolov, said that if
Ukrainewasinvolved,then Rus-
sia must deliver a "worthy, clear
and concrete" reply on the bat-
tlefield. Ukrainian military
intelligence spokesman Andriy
Yusovtold Reuters:"Ukrainewas
of course not involved in this
terrorattack.Ukraineisdefend-
ingitssovereignty from Russian
invaders, liberating its own ter-
ritory and is fighting with the
occupiers' army and military
targets,not civilians."He said the
FSB version that the suspects
were arrested en route to
Ukraine was "of course another

People lay flowers in memory o

Russian-controlled Ukraine

ewcf'ms |n one tsk,
REUTERS

Ukraine was linked to attack,
suggests Vladimir Putin

RUSSIAN PRESIDENT
VLADIMIR Putin said that
additional security measures
have been imposed through-
out the country and sug-
gested that Ukraine was
linked to the attack on a con-
cert hall on the outskirts of
Moscow that killed 115 peo-
ple.The Islamic State group's
Afghanistan branch claimed
responsibility for Friday's
attack in a statement posted
on affiliated channels on
social media. A US intelli-
gence official told The Associ-

lie from the Russian special
services".Russian stateTVeditor
Margarita Simonyan published
avideo of one of the suspects,a
young bearded man, being
interrogated by the side of a
road.She said the death toll had
climbed to 143 but did not give

ated Press that US agencies
had confirmed that the group
was responsible for the
attack. However, some Russ-
ian politicians pointed the
fingerat Ukraine shortlyafter
theattack —accusations that
Ukraine has strongly denied.
Putin said all four people
directlyinvolved in theattack
had been detained and sug-
gested they were trying to
cross the border into Ukraine
while escaping. He provided

no evidence for that claim.
—AP

the source of her information.
Russia's investigative commit-
tee earlier said at least 115 had
died in theattack,inwhich cam-
ouflage-clad gunmen opened
fire with automatic weapons at
concertgoers in the Crocus City
Hall near the capital.

US Senate passes $1.2-trillion
funding package, ending
threat of a partial shutdown

ASSOCIATED PRESS
Washington, March 23

THE SENATE PASSED a $1.2
trillion package of spendingbills
in the early morning hours on
Saturday,a long overdue action
nearly six months into the bud-
get year that will push any
threats of a government shut-
down tothefall.

The bill now goes to Presi-
dent Joe Biden to be signed into
law.Thevotewas 74-24.It came
after funding had expired for
the agencies at midnight, but
the White House sent out a
notice shortlyafterthe deadline
announcing the Office of Man-
agementand Budgethad ceased

Prospects for a
short-term government
shutdown had appeared to
grow after Republicans
and Democrats battled
over proposed
amendments to the bill

shutdown preparationsbecause
there was a high degree of con-
fidence that Congress would
passthelegislationand the pres-
identwould sign it on Saturday.
“Because obligations of federal
funds are incurred and tracked
onadailybasis,agencieswill not
shut down and may continue
their normal operations,” the

White House statement said.

Prospects for a short-term
government shutdown had
appeared togrow Friday evening
after Republicans and Democ-
rats battled over proposed
amendments to the bill. Any
successful amendments to the
bill would have sent the legisla-
tion back to the House, which
had already left town for a two-
week recess.

But shortly before midnight
Senate Majority Leader Chuck
Schumer announced a break-
through.“It's been a very long
and difficult day, but we have
just reached an agreement to
complete thejob of funding the
government,” Schumer said.
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PayU Finance India Private Limited

Registered Office: Shiv Building, Fourth Floor, Crossing of Sahar Road, Vile Parle
East, Mumbai - 400 057, Maharashtra
Website: https://www.payufin.in/

Advertisement for Sale of non-performing assets of PayU Finance India Private

Limited under Swiss Challenge Method

PayU Finance India Private Limited (PayU Finance) is conducting a sale of its non-
performing asset forming part of unsecured loan portfolio for cash consideration, on “as
is, where is” and non-recourse basis under “Swiss Challenge Method”. PayU Finance
has received an offer from an “Base/Initial Bidder”. The “Challenger” bid should have
minimum mark-up of 5% over “Base / Initial Bidder” bid. The “Base / Initial Bidder”
shall have a rightto match the highest challenger bid.

For detailed process and timelines on the Swiss Challenge Method, please visit PayU
Finance’s website https://payufin.in/. The interested Challenger(s) shall submit its bid on
or before 8:00 PM on March 27, 2024 (Due Date) in either a sealed envelope to PayU
Finance at the following address: Shiv Building, Fourth Floor, Crossing of Sahar Road,
Vile Parle East, Mumbai - 400 057 or by an e-mail to the following email ID:
pratik.khandelwal@payufin.com

BATA INDIA LIMITED

[CIN: L19201WB1931PLCO07261)
Registered Office: 278, Camac Street, 1st Fioor, Kolkata - 700016, West Bengal
Telephone: +91 33 2301 4400 « Fax: +91 33 2280 5748
E-mail: share.depti@bata.com + Website: www.bata.in

Resolution No. 1

RELIGARE ENTERPRISES LIMITED

Regd. Office: 1407, 14th Floor, Chiranjiv Towar, 43, Mehru Place, New Delhi-110015

CIN: L748990L1984PLCT1 46935,

Phone: +91-11-4472-5676, Website: www.religare.com, email: investorservicesi@religare.com

RESULT OF POSTAL BALLOT

Pursuant to the Postal Ballot Notice dated February 07, 2024, Section(s) 108 and 110 of the Companies Act, 2013 read with
rules made thereunder & Sscretarial Standards (55-2) issued by the Instifute of Company Sacretaries of India (IC51) on General
Meetings and in terms of the General Circular Mo14/2020 dated 8th April 2020 read with General Circular No.1 772020 dated
13th April 2020 and General Circular No. 09/2023 dated 25th Seplember, 2023 issued by the Ministry of Corporate Alfairs
{the “MCA Circulars™) and on basis of report of the scrutinizer, the result of the Postal Ballot (via.e-voling only) was announced
and submitted to the stock exchanges on Saturday, March 23, 2024.

summary of Postal Ballol results is as follows:

Special Resolution - Approve the investment by way of subscription of securities of MIC

Particular(s) Insurance Web Aggregator Private Limited (“MIC"), wholly owned subsidiary of the Company
Postal Ballot a-Vates Teage
Assent Ma 5,11, 49.558 | 26.116
Diszent N4 14.,47,09,199 73,584
j Total NA 19.58,58,757 100

Resolution Mo, 2

Special Resolution - Amend the Articles of Association of the Company

Particular(s)
Postal Ballot e-Votes hage
Assent MNA 8,57 26,608 68104
Dissent ha 4.01,54,354 31.854
Total NA 12,58,80,963 100

METhers.

Date : March 23, 2024
Place: New Delhi

Accordingly, the Resolutions as set out in the Notice of Postal Ballot dated February 07, 2024 were not approved by the

By Order of the Board of Direclors
For Religare Enlerprises Limited
Sﬂl'l'

Reena Jayara

Company Secretary

MOTICE FOR LOSS OF SHARE CERTIFICATE
The following share cerlificate(s) of Bata India Limited (the "Company™)
have been reported as lostimisplaced and their holder(s) hawe requested
for issue of dup!lcata share cerificatels).

Name of Folio |Certificate| Mo.of |  Distinctive Nos. |
| Shareholder(s) No. No. |Shares| (both inclusive)
ASOKE KUMAR BANERJEE
| JT. SHITOLA DEBI 00S1270| 728569 127906439 - 127507202

N-r:l:lr.,.ﬂ is hereby glven that the Gampany will ;}rﬁ-r;a-ad (o issue :‘.’ruphaum
share certiicate(s) 1o them unlass a valid objaction is recaived by tha
Company within 15 days fTrom the date of this notice. No claims will ba
entertained by the Company therealter, Any person who has/fave a claim
in respect of the said cenificate{s) should lodge claim with all supporting
documents with the Company at its Registerad Offica,

For BATA INDIA LIMITED

MITIN BAGARIA
Company Secretary

Place : Gurugram
Date : March 23, 2024

THE sakhjit STARCH & CHEMICALS LIMITED

Reqd. Office :Sarai Road, Phagwara.(Distt. Kapurthala) Punjab-144 401.
E-mail : sukhjit@sukhjitgroup.com. Website: '-'m'».h'Eukhutjmur-.'-'-rn
Ph. 01824-468800 Fax: 01824-261669, CIN : L15321PB1944PLC001925

NOTICE OF E-VOTING THROUGH POSTAL BALLOT
Pursuznt o the provisions of Section 108 & 110 of The Cormpanies Act, 2013 read with the
Companies (Management and Administration) Rules, 2014, the Company i5 pleased to
offer e-voting facility through pestal ballot to the members to cast their voles elecironically
for the resalution set farth in the notice of Postal Baflol. The cut-off date for sending notice
tosharehokders ! determining efigibility for E-Voting is Z2nd March, 2024, The nobice of E-
voling hag already baen sent 1o the shareholdars through E-Madl and a copy of the same
has also been placed on the website of the company Le. www.sukhjitgroup.com, The
Company has engaged the senices of National Securites Depository Ltd. {(NSDL) to
provida the E-voling facility. The E-woling is avanable at the link wew.evolmgasd].com. A
person whose name is recorded in the register of members or i the reqister of beneficial
owiers maintained by the depositories as on the cul off date only shall be entitied to avail
the facility of remote E-vading. The E-voting facility will be avadable during the foliowing
viding period:-

Commencementof E-voting: Wednesday, 27th March, 2024 at .00 AM.

End of E-veting: Thursday, 25thApril, 2024 a15:00 P,

The E-voling module shall be disabled by NSDL for voling after 5:00 F.M. on Thursday,
25tk Aprd, 2024, Once the vole on the resoludions: is cast, the shareholder shall not be
allowed lo changs it subsequenthy,

In case any esgible Mermber is desirous of obtaining a printed Postsl Balled Form or a
duplicate farm, such Member can download the Postal Ballot Motice | Farm from the
websife of the Company or may wrile. an emadl at cssukhsi@gmad.com of
infod@ekylinerta.com. The Company [ RTA shall forward the same along with postage
prepaid selff-addressed Business Reply Envelope to the Member. Mr. Vipan Chander
Sharma, Sr. Managaer, for the time being of the company. is appointed as Grievance Officer
in relation b E-vating. Any query in ths regard may be sent bo vipan@@ sukhjitgroug. com or

cazukhjiiEogmail com.
FOR THE SUKHJIT STARCH & CHEMICALS LTD.

Place : Phagwara Sdi- Aman Setia

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation & of the Insolvency and Bankruptcy Board of Indla
{Inselvency Resolution Precess for Corporate Parsons) Regulations, 20446)

FOR THE ATTENTION OF THE CREDITORS OF
CARNIVAL FILMS PRIVATE LIMITED

RELEVANT PARTICULARS .
| Camnbval Films Privaste L.lmlhd
[ 150y TP

[ | Registrar of Companies, Gwabor

| Meene of corpovene delitor

Date n‘nm.'rmmhm of DOrporEe detior |
Sdhority wnders which corporate dediion
i incorporied o regisiened
Corporate ketty Mo, ¢ Limited Liabdine
| Infentification ko, of comorate debtoe

5. Aadnass of the registersd offics and
prirwcapel oftioa if Ay} of covponate
e

U CORR AR TOO 0

Ft#hﬂdﬂﬁm L FMEEE Marsanes Ol
|7 M Stop Shidi blagar, Bhopal Madna
| Proxhisshe 62006, India
Corporate Offles ; Carmngl House, K Dincceshi
| Fira Station, Gen A, K Vaidha Marg, [ Westem
| Expreas Highweae, Malzd East, Mmbal
| | Maharagira- aD0aar, ndia
;| Irsohency, commensement date in | PA0E IR
respeact of coporate debbor
> ] Exfimnated date of doaire of Rsshency
rr“-'.r:l.rl,r:_:-rl |:-r~':-|.4--:$
. Marne and the registration number of
tha insphency prfessional actng as
irdErim resokoton professional
U Address and e-mall of the infeim
resolution prolessional, rs registered
with e Boand

[ TECAI0A e, 180 ks From bschency

| Commencement Dae

| Satyandra Sharma

| g Mo, IBBLAEADO2  -MO0T 3T 20458-191 2280

| Address: M-, Biock No 51, Andpam Flaza AL Fiat
Flos, Alxve Axis Bark, Sarjy PlRace, g 282003,
Littar Prixfesh, India

Emall 1D seyendresim@gmaileom .

| Address: I3, Block Ko 51, Arupam Piaza i, First
Flocs, Ak Auls Bank, Sanisy Place, Agra-282002,

| bittar Prasdesh, indis
E-mail 1D¢ safyenchesindiamail ooy

R e 2 Yl e S e

| 0542024

[ No Class of Creditors coukd be ascortmned 2 this

{ sipga

01, Aeirineess and emal o be used for
coemespanckenos with the intanm
resciuiion professkonal

..-Ei:.l.‘ﬂ l:ii‘.'i-é-l’l]" sabrrissnn af caims
2, et of creditons, i ary, urder
clause (b of sebeseotion (B8) of
sacion 21, ascanainad by the inkenns
_ resclution professional
A MNermes of Insobeaioy Frofessionsis
ickertified 1o Aot a3 Authoensed
Represeriative-of oneditors ina dass
.. (Thiree memmies fow geiach clans)
w.| (2 Reknairt Forms and
i) Deszils of alrhonzed represeriatives
ana enallabie at

| Mo Class of Creditors could be ascertanad & this
gk adrrEngly i Autrizes] Regnesartative &
propesed

| | Wb Link : hittps./ibbl gow nhome/dowrinads.
{61 Mot applicable in wew of Coumn 13

Date: 23" March, 2024 Vice President (Finance) & Company Secretary

Motee s herety ghven that the Netienal Company Law Tribunal, Indore Bench has ordered the
commencamant of a corporate insolvency resoivton process of ine Carnlval Films Private
Limvibed o 22003, 20020,

Thie Creditors of Carnival Films Private Limbted ara horely called Ggon toaubemit their claims
willl praal anocr befors 0504 302 to the Intedm Resolation Professonal at the addness
meantioned against entry Mo, 10,

Thi Financial Creditors shall submst their claims with proof by elactronic means onby, A1l other
Creclitors mey submit the claims with groof in person, by post or by electronic means.

A Financial Craditor belonging to a class, a8 lkated agalnst the entry Mo, 12, shall indicate ita
chioice of Authorised Representative froim amang the theee Insalvency Professionals listed
afainst eptry NoL3 10 act as Authorised Representative of the ckass in Form Ga, RNl
inplicable

Submisslon of false or misleading proofs of claim shall attract ponakties. Y,

Date: 2303, 2024 Satyendra Sharma-
Place: Agra Interim Resolution Professional
Reg. Mo, [BELIPA-O02APMNOIOTITY f20018 19,/ 12260

New Delhi
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INDIA SUPPORTS BHUTAN IN HEALTHCARE

Modi unveils India-funded hospital

150-bed hospital
built at a cost
of ¥141crore

PRESS TRUST OF INDIA
Thimphu, March 23

PRIME MINISTER NARENDRA
Modi and his Bhutanese coun-
terpart Tshering Tobgay on Sat-
urday inaugurated a hospital
built with Indian assistance
which will offer quality health-
careforwomenand childrenand
be a shining example of India-
Bhutan development coopera-
tion.The Gyaltsuen Jetsun Pema
Wangchuk Mother and Child
Hospital is a state-of-the-art
150-bedded facility that has
been built with the assistance of

Prime Minister Narendra Modi and his Bhutanese
counterpart Tshering Tobgay at the Gyaltsuen Jetsun Pema
Mother and Child Hospital in Thimphu PTI

the Government of India in
Thimphu. “Inaugurated the
Gyaltsuen  Jetsun  Pema
Wangchuck Mother and Child
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Britain's princess Kate Middleton announced she was
suffering from cancer in a video message, following which
she received an outpouring of support and admiration
from the world over

AP/PTI

Invest in India’s semicon
manufacturing:EAM urges
Singapore biz community

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNALAFFAIRS MINISTER
SJaishankaron Saturdaybriefed
Singapore's business commu-
nity about the strides taken by
Indiainthefield of manufacture
of semiconductors and
appealed to them to invest in
thiskeysectorinthe country.He
spoke about how machines for
the manufacture of semicon-
ductors have started coming (to
India)and also how India s pro-
gressing towards establishing
the first three plants for this
multi-billion dollarindustry.
“Thereisadegree of purpose
and seriousness as well as
investment going into manu-
facturing thathasnotbeen seen

300-plus audience, mostly Sin-
gapore-based members of the
business community.

“Avery productive interac-
tion with leading Singaporean
corporate figures...Appreciate
their positive feedback on the
India growth story, based on
investment experiences...Confi-
dent that their commitment to
doing more business in India
will furtherincrease,'Jaishankar
later posted on X along with
some photos from the event.

Jaishankar highlighted “a
very good global manufactur-
ing response to the Produc-
tion Linked Initiative
(PLI) scheme,”but at the same
time reminded the audience
that India had missed the
manufacturing bus in the

Hospital, which stands as a bea-
con of hope for several families,
offering quality healthcare,’
Modi posted onX.

He said the new facility
embodiesacommitment tonur-
turing a healthy future genera-
tion. “A boost to partnership in
healthcare.PM @narendramodi
together with PM @tsheringto-
bgay of Bhutan inaugurated the
Gyaltsuen Jetsun Pema Mother
and Child Hospital in Thimphu.

The state-of-the-art hospital
is a shining example of India-
Bhutan development coopera-
tion,” external affairs ministry
spokesperson Randhir Jaiswal
saidina post onX.India has sup-
ported the development of the
hospital in two phases. The first
phase was constructed at a cost
0fX22 croreand hasbeen opera-
tional since 2019.The construc-
tion of the second phase was
taken up in 2019, as part of the
12th Five Year Plan at a cost of

X119 crore,and was completed
recently,the Ministry of External
Affairs said in a press release. It
said that the newly constructed
hospital would add value to the
quality of mother and child
health services in Bhutan. The
new facility will house state-of-
the-art facilities for Pediatrics,
Gynaecology and Obstetrics,
Anesthesiology, Operation The-
atre,Neonatal Intensive Careand
Pediatric Intensive Care.

“The Hospital stands as a
shining example of India-Bhutan
partnership in health care,” it
added.“Bhutan has been receiv-
ing a lot of support from India,
especially in the health sector,
starting from the three referral
hospitals and also other health
facilities,” Bhutan health minis-
terTandin Wangchuk told PTI.

Pak is sponsoring terrorism
‘industry level’: Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

UNDERLINING THAT PAK-
ISTAN is sponsoring terrorism
at almost an “industry level”,
external affairs minister S Jais-
hankar on Saturday asserted
that the mood in India now is
not to overlook terrorists
and it “will not skirt this prob-
lem anymore”.
Jaishankar,whoisonathree-
day visit to Singapore, made
these remarks during a Q&A
round held post his lecture ses-
sion on his authored book Why
Bharat Matters at Institute of
South Asian Studies (ISAS) of
National University of Singa-
pore (NUS). "Every country
wants a stable neighbour-
hood...if nothing else, you want
atleastaquiet neighbourhood,’
hesaidinresponsetoaquestion
on India's ties with Pakistan.
However,unfortunately,itisnot
the samewith India, he said.
Underlining that Pakistan
hasbeensponsoring terrorism
against India, Jaishankar
asked,"How doyou deal witha
neighbour who does not hide
thefactthat theyuse terrorism
as an instrument of state-
craft?""It's not a one-off hap-
pening...but very sustained,
almostatanindustrylevel...So
what we have come to con-
clude is that we have to find a
way of addressing (the men-
ace),that dodging the problem
getsusnowhere,it onlyinvites
more trouble," he said."I don't
have a quickinstantaneous fix
(to this issue). But what I can
tell you is that India will not
skirt this problem anymore.
We are not going to say, 'well,
that happened and let's con-
tinue our dialogue'..we have a

est enough to face up to that
problem, however difficult it
is..we should not give the
other country a free pass, say-
ingthere'snothing theycando
aboutitorit'saveryhard prob-
lem, or there's so much else at
stake that let us overlook," he
asserted. In India now, Jais-
hankarsaid,"the moodisnotto
overlook terrorists". Ties
between India and Pakistan
strained afteraterrorattackon
the Pathankot Air Forcebasein
2016 byterrorgroupsbasedin
the neighbouring country.
India’s non-alliance culture
enables to balance relations
with both Russia,US

Dr S Jaishankar described

External affalrs minister S Jalshankar pays tribute to Netajl
Subhas Chandra Bose in Singapore PTI

and the US as a “multi-vector”
policy and said it was possible to
deal with each one on a "non-
exclusive"basisbecause of India's
strong non-alliance culture. On
his three-day visit to Singapore,
he said,“On Russia-US,when I
said multi-vector policy today,
this is something which every,
certainlyeverysignificant coun-
try is going to face. Which is, if
you have conflicting interests, if
you have different partners, if
you are vested in relationships,
which often appeartobeat cross
purposeswith each other,howdo
you actually reconcile this? “And
theansweris clearly,to find ways
by which each one of them is
dealt with on a non-exclusive

As IS claims responsibility,
Russia arrests 11 in Moscow
shooting k1]11ng over 140

REUTERS
Moscow, March 23

RUSSIA SAID ON Saturday it
had arrested 11 people includ-
ing four suspected gunmen in
connection with a shooting
rampage that killed 143 people
in a concert hall near Moscow,
thedeadliestattackin Russia for
20years.

Militant Islamist group
Islamic State (IS) claimed
responsibility for Friday'sattack
but there were indications that
Russia was pursuing a Ukrain-
ian link, despite emphatic
denials from Ukrainian officials
that Kyiv had anything to do
with it.The FSB security service
said"all fourterrorists"had been
arrested while heading to the
Ukrainian border,and that they
had contacts in Ukraine. It said
they were being transferred to
Moscow. "Now we know in
which country these bloody
b*****ds planned to hide from
pursuit — Ukraine," Foreign
Ministry spokeswoman Maria
Zakharova said on Telegram.

A senior Russian lawmaker,
Andrei Kartapolov, said that if
Ukrainewasinvolved,then Rus-
sia must deliver a "worthy, clear
and concrete" reply on the bat-
tlefield. Ukrainian military
intelligence spokesman Andriy
Yusovtold Reuters:"Ukrainewas
of course not involved in this
terrorattack.Ukraineisdefend-
ingits sovereignty from Russian
invaders, liberating its own ter-
ritory and is fighting with the
occupiers' army and military
targets,not civilians."He said the
FSB version that the suspects
were arrested en route to
Ukraine was "of course another

ey . -
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People lay flowers in memory of t ewcf"ms in Done sk

Russian-controlled Ukraine

REUTERS

Ukraine was linked to attack,
suggests Vladimir Putin

RUSSIAN PRESIDENT
VLADIMIR Putin said that
additional security measures
have been imposed through-
out the country and sug-
gested that Ukraine was
linked to the attack on a con-
cert hall on the outskirts of
Moscow that killed 115 peo-
ple.The Islamic State group's
Afghanistan branch claimed
responsibility for Friday's
attack in a statement posted
on affiliated channels on
social media. A US intelli-
gence official told The Associ-

lie from the Russian special
services".Russian stateTVeditor
Margarita Simonyan published
avideo of one of the suspects,a
young bearded man, being
interrogated by the side of a
road.She said the death toll had
climbed to 143 but did not give

ated Press that US agencies
had confirmed that the group
was responsible for the
attack. However, some Russ-
ian politicians pointed the
fingerat Ukraine shortlyafter
theattack —accusations that
Ukraine has strongly denied.
Putin said all four people
directlyinvolved in the attack
had been detained and sug-
gested they were trying to
cross theborder into Ukraine
while escaping. He provided

no evidence for that claim.
—AP

the source of her information.
Russia's investigative commit-
tee earlier said at least 115 had
died in theattack,inwhich cam-
ouflage-clad gunmen opened
fire with automatic weapons at
concertgoers in the Crocus City
Hall near the capital.

US Senate passes $1.2-trillion
funding package, ending
threat of a partial shutdown

ASSOCIATED PRESS
Washington, March 23

THE SENATE PASSED a $1.2
trillion package of spending bills
in the early morning hours on
Saturday,a long overdue action
nearly six months into the bud-
get year that will push any
threats of a government shut-
down to thefall.

The bill now goes to Presi-
dent Joe Biden to be signed into
law.Thevotewas 74-24.It came
after funding had expired for
the agencies at midnight, but
the White House sent out a
notice shortlyafterthe deadline
announcing the Office of Man-

Prospects for a
short-term government
shutdown had appeared to
grow after Republicans
and Democrats battled
over proposed
amendments to the bill

shutdown preparationsbecause
there was a high degree of con-
fidence that Congress would
passthelegislationand the pres-
identwould sign it on Saturday.
“Because obligations of federal
funds are incurred and tracked
onadailybasis,agencieswill not
shut down and may continue

White House statement said.

Prospects for a short-term
government shutdown had
appeared togrow Friday evening
after Republicans and Democ-
rats battled over proposed
amendments to the bill. Any
successful amendments to the
bill would have sent the legisla-
tion back to the House, which
had already left town for a two-
week recess.

But shortly before midnight
Senate Majority Leader Chuck
Schumer announced a break-
through.“It's been a very long
and difficult day, but we have
just reached an agreement to
complete the job of funding the

foralongtime,’Jaishankartolda previous decades. problem and we must be hon-  India's relationship with Russia  basis,’Jaishankar said. agementand Budgethadceased their normal operations,” the government,”Schumer said.
China's . . . —
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PUELIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptey Board of Indla
{Insolvency Resolution Process for Corporate Persons) Regulations, 2046)

FOR THE ATTENTION OF THE CREDITORS OF
CARNIVAL FILMS PRIVATE LIMITED

RELEVANT PARTICULARS
{-Canniial Pl Private Linied
| 1509 202
Registrar of Companies, Guwalor

[CIN: L19201WB1931PLCOOT261)
Registered Office: 278, Camac Street, 1st Floor, Kolkata - 700016, West Bengal
Telephone: +91 33 2301 4400 » Fax: +91 33 2269 5748
E-mail: share.depti@bata.com » Website: www.bata.in

NOTICE FOR LOSS OF SHARE CERTIFICATE
The following share certificate(s) of Bata India Limited (the "Company™)
have been reported as lostmisplaced and their holder(s) have requested
for issue of dupticate share cerlificate(s).

Registered Office: Shiv Building, Fourth Floor, Crossing of Sahar Road, Vile Parle
East, Mumbai - 400 057, Maharashtra
Website: https://www.payufin.in/

Advertisement for Sale of non-performing assets of PayU Finance India Private

claims on
Arunachal
'ludicrous':
Jaishankar

acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,

Limited under Swiss Challenge Method
PayU Finance India Private Limited (PayU Finance) is conducting a sale of its non-
performing asset forming part of unsecured loan portfolio for cash consideration, on “as
is, where is” and non-recourse basis under “Swiss Challenge Method”. PayU Finance
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associations or individuals - - e e S — . s
advertising in its newspapers | | 1as received an offer from an “Base/Initial Bidder”. The “Challenger” bid should have EMHBH'IE of Fpﬂﬂ Cw}:‘ﬁuﬁa El;m of D!aﬁlrl'n':ﬂw Nos. gﬂ'[;"*mrémﬁ*&iﬂ I —
or Publications. We therefore | | minimum mark-up of 5% over “Base / Initial Bidder” bid. The “Base / Initial Bidder” ) - DD Identification Mo. of comonate detior |

PRESS TRUST OF INDIA recommend that readers | |shallhave arightto match the highest challenger bid. ASORE KUMAR BANERJEE 5. Adness of the registerad office and Repisterad Office : FL-18 Marsanver Comple,
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Singapore, March 23 For detailed process and timelines on the Swiss Challenge Method, please visit PayU
Finance’s website https://payufin.in/. The interested Challenger(s) shall submit its bid on
or before 8:00 PM on March 27, 2024 (Due Date) in either a sealed envelope to PayU
Finance at the following address: Shiv Building, Fourth Floor, Crossing of Sahar Road,
Vile Parle East, Mumbai - 400 057 or by an e-mail to the following email ID:

pratik.khandelwal@payufin.com

RELIGARE ENTERPRISES LIMITED
Regd. Office: 1407, 14th Floor, Chiranjiv Tower, 43. Mehru Place, New Delhi-110015
CIN: L748990L1984PLC146935,
Phone: +91-11-4472-5676, Website: www.religare.com, email: investorservicesi@religars.com

RESULT OF POSTAL BALLOT

Fursuant to the Postal Ballot Notice dated February 07, 2024, Sectionis) 108 and 110 of the Companies Act, 2013 read with
rules made thereunder & Secretarial Standards (55-2) issued by the Institute of Company Sacretaries of India (ICSI) on General
Meetings and in terms of the General Circular No.14/2020 dated 8th April 2020 read with General Circular No.17/2020 dated
13th April 2020 and General Circular Mo. 09/2023 dated 25th Septernber, 2023 issued by the Ministry of Corporate Affairs
{the “MCA Circulars™) and on basis of report of the scrutinizer, the result of the Postal Ballat {via e-voting only) was announced
and submitted to the stock exchanges on Saturday, March 23. 2024, Summary of Postal Ballot results is as tollows:
Resolution No. 1

dhetyior i Praschizshe 4620016, India

| Corporate Dffice : Carmoal House, Nr Dingoshi
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before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

Nﬂ!lca Is harﬂb:,.r v that tha Gnrnpany will procead 1o 1ISsuUe dunhcatu
share certificate(s) to them unless a valid objection is received by the
Company within 15 days from the date of this notice. No claims will be
entertained by the Company therealter, Any parson who has/fave a claim
in respect of the said certificate(s) should lodge claim with all supporting
documents with the Company at its Registerad Office.

For BATA INDIA LIMITED

sd/-
NITIN BAGARIA
Company Secretary

EXTERNAL AFFAIRS MINISTER
S Jaishankar dismissed China's
repeated claims on Arunachal
Pradesh as "ludicrous" and
asserted that the frontier state
was a "natural part of India". In
probably his first public com-
ments on China's frequent
claims on Arunachal Pradesh
and its opposition to Indian
leaders visiting the state, Jais-
hankar said it was not a new
issue. “I mean China has laid
claim,it has expanded its claim.
The claims are ludicrous to
begin with and remain ludi-
crous today, he said in response
to a question on the Arunachal
issueafterdeliveringalectureat
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THE sukhjit STARCH & CHEMICALS LIMITED

Regd. Office :Sarai Road, Phagwara.(Distt. Kapurthala) Punjab-144 401.
E-mail ; sukhjit@sukhjitgroup.com. Website: www.sukhjitgroup.com
Ph. 01824-468800 Fax: 01324-261669, CIN : L15321PB1944PLCO01925
MOTICE OF E-VOTING THROUGH POSTAL BALLOT
Fursuant fo the provisions of Section 108 & 110 of The Companies &ct, 2013 read with the
Companies (Management and Administration) Rules, 2014, the Company is pleased to
offer e-voting facility through posta! ballot o the members to cast their voles elecironically
for the resalution sel forth in the natice of Postal Ballol, The cut-off data for sending notice
1o sharehoiders | determining efigebility for E-vioting is 22nd March, 2024, The notice of E-
voling has already baen sent 10 the shareholders through E-Mail and a copy of the same
has also been placed on the website of the company ©.e. www.sukhjitgroup.com, The
Company hag engaqed the services of Mational Sacuribes Depository Ltd. (NSDL) o
provide the E-voling facility. The E-voting is avadable at the link www. evotingnsdi.com. A
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Special Resolution - Approve the investment by way of subscription of securities of MIC

the prestigious Institute of Particular(s) Insurance Web Aggregator Private Limited ("MIC"), wholly owned subsidiary of the Company person whose name is recorded in the register of members or in the register of beneficial Represerilalive of credilons ina dass | proposed
. : Posta Votes owners maintained by the depositories as on the cut off date only shall be entitled 1o avail  (Thiree: names for sach class) iy o _ _ _ )
South Asian Studies (ISAS) of the il i hil o the faciity of remote E-voting. The E-voting facility wil be avaiable during the foliowing | Jll24. (a) Reevart Forms and 2 ol itk - il v el
National University of Singa- Assent NA 51149558 26.116 EMing pariad:- T —" ] [:'El'EH:-tff a:nh:mzee_: represertatves | (b Mot Applcable n vew of Coumn 13
ore (NUS)in Singapore. . = ommencementof E-voting: Wednesday, 27th March, at%: . ara allatie 3

P ( h ) I gg the chal Dissent NA 14,47.09.199 73.884 End of E-voting: Thursday, 23thApil. 2024 a2 5:00 P.M. Notice is hereby given that the Nationa G-:mwrﬁrL'IWTrlhunﬂl Indare Bench has ardered the

Jaishan (E?.I‘ Sal ! ¢ chal- Tatal NA 18,58 58.757 100 The E-voting module shail be disabled by NSDL for voling after 5:00 FM. on Thursday, |§| commencameant of a corporate insolvency sesoiution process of the Garnlval Films Private
lenge for India today is how to i 25th April, 2024. Once the vote on the resolutions s cast, the sharsholder shall not be ||| Limited o 22.03.2024.

find the sustainable equilib-
rium between two rising

Resolution Mo. 2

Special Resolulion - Amend the Arlicles of Association of the Company

allowed to changs it subsaquenthy,
In case any elgible Member is desirous of obtaining 2 printed Postal Balled Form or 3
duplicate form, such Member can download the Postal Ballat Matice | Form from the

The Credibors of Carnival Films Private Limited are herely crlled ugon tosubimit their claims
wilh proaf an o before 05 /04 3024 1o the Inberem Resadlution Professional at the address
mentioned against entry ke, 10,

The Financial Creditors shall submat their glairms with proof by electronic means only, All ether

powers, who also happen to Particular(s) websiie 'E'f the Company or may wrle an email at cssukhjptimgmad.com of |B] Creditors men submitthe claims with geoof in pesson, Dy postor by electronic means.

be neighbours, and who have Postal Ballot e-Votes Hhage info@skylinerta.com. The Company / RTA shall forward the same along with postage |§| 4 Financial Creditor belonging to & class, Bs listad against the eritry No. 12, shal indicate fts
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a history and a population, S5& i (0 : Sharma, Sr. Manager, for the lime being of the company. is appointed as Grievance Officer | | drinst ety No.13 1o act as Suthorised Representative of the ciass in Form GA, Net

which sets them apart from Digsent M 401 54354 31 899 n rElHtP.f..'I'I'I tDE"'-:l:I!II'Ig Any query in thes regard may be sent to vipang@sukhjtgroup.com or ;Euhmv|ﬁmnfhlﬁﬂﬂlmlﬂiudlﬂiprﬁnlﬁu‘lcha:lma.hallattraﬂ p——

the rest of the world and who Total NA 12,58,80,063 100 i FOR THE SUKHJIT STARCH & CHEMICALS LTD., ||| rte: 23.03.2024 Satyendra Sharma

also have capabilities. ol i i LT |} prace: Agra Interim Resolution Professional

He also said it came as a
"great surprise"to Indiawhen
the Chinesein 2020"chose to
do something on the border,
which was completely
violative of agreements we
hdderachadbxp. epapr. in

e — ol

members.

Date - March 23, 2024
Place: Mew Dethi

Accordingly, the Resolutions as set out in the Notice of Postal Ballot dated February 07, 2024 were not approved by the

By Order of the Board of Direclors
For Religare Enterprizes Limited
Sﬂ."'

Reena Jayara

Company Secretary

Place : Phagwara

Date; 23" March, 2024

Vice President (Finance) & Company Secretary

Sdi- Aman Satia

Reg. Mo, IEELPAO02 AP MOOTIT 2008 1912260

—  HYDERABAD
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INDIA SUPPORTS BHUTAN IN HEALTHCARE

Modi unveils India-funded hospital

150-bed hospital
built at a cost
of ¥141crore

PRESS TRUST OF INDIA
Thimphu, March 23

PRIME MINISTER NARENDRA
Modi and his Bhutanese coun-
terpart Tshering Tobgay on Sat-
urday inaugurated a hospital
built with Indian assistance
which will offer quality health-
careforwomenand childrenand
be a shining example of India-
Bhutan development coopera-
tion.The Gyaltsuen Jetsun Pema
Wangchuk Mother and Child
Hospital is a state-of-the-art
150-bedded facility that has
been built with the assistance of

Prime Minister Narendra Modi and his Bhutanese
counterpart Tshering Tobgay at the Gyaltsuen Jetsun Pema
Mother and Child Hospital in Thimphu PTI

the Government of India in
Thimphu. “Inaugurated the
Gyaltsuen  Jetsun  Pema
Wangchuck Mother and Child
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Britain's princess Kate Middleton announced she was
suffering from cancer in a video message, following which
she received an outpouring of support and admiration
from the world over

AP/PTI

Invest in India’s semicon
manufacturing:EAM urges
Singapore biz community

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNALAFFAIRS MINISTER
SJaishankaron Saturdaybriefed
Singapore's business commu-
nity about the strides taken by
Indiainthefield of manufacture
of semiconductors and
appealed to them to invest in
thiskeysectorinthe country.He
spoke about how machines for
the manufacture of semicon-
ductors have started coming (to
India)and also how India s pro-
gressing towards establishing
the first three plants for this
multi-billion dollarindustry.
“Thereisadegree of purpose
and seriousness as well as
investment going into manu-
facturing thathasnotbeen seen
foralongtime;’Jaishankartolda

China's
claims on
Arunachal

'ludicrous':
Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNAL AFFAIRS MINISTER
S Jaishankar dismissed China's
repeated claims on Arunachal
Pradesh as "ludicrous" and
asserted that the frontier state
was a "natural part of India". In
probably his first public com-
ments on China's frequent
claims on Arunachal Pradesh
and its opposition to Indian
leaders visiting the state, Jais-
hankar said it was not a new
issue. “I mean China has laid
claim,it has expanded its claim.
The claims are ludicrous to
begin with and remain ludi-
crous today, he said in response
to a question on the Arunachal
issueafterdeliveringalectureat
the prestigious Institute of
SouthAsian Studies (ISAS) of the
National University of Singa-
pore (NUS) in Singapore.

Jaishankar said the chal-
lenge for India todayis howto
find the sustainable equilib-
rium between two rising
powers, who also happen to
be neighbours, and who have
a history and a population,
which sets them apart from
the rest of the world and who
also have capabilities.

He also said it came as a
"great surprise"to Indiawhen
the Chinesein 2020"chose to
do something on the border,
which was completely
violative of agreements we
hdderachadbxp. epapr. in

e — ol

300-plus audience, mostly Sin-
gapore-based members of the
business community.

“Avery productive interac-
tion with leading Singaporean
corporate figures...Appreciate
their positive feedback on the
India growth story, based on
investment experiences...Confi-
dent that their commitment to
doing more business in India
will furtherincrease,'Jaishankar
later posted on X along with
some photos from the event.

Jaishankar highlighted “a
very good global manufactur-
ing response to the Produc-
tion Linked Initiative
(PLI) scheme,”but at the same
time reminded the audience
that India had missed the
manufacturing bus in the
previous decades.

Hospital, which stands as a bea-
con of hope for several families,
offering quality healthcare,’
Modi posted onX.

He said the new facility
embodiesacommitment tonur-
turing a healthy future genera-
tion. “A boost to partnership in
healthcare.PM @narendramodi
together with PM @tsheringto-
bgay of Bhutan inaugurated the
Gyaltsuen Jetsun Pema Mother
and Child Hospital in Thimphu.

The state-of-the-art hospital
is a shining example of India-
Bhutan development coopera-
tion,” external affairs ministry
spokesperson Randhir Jaiswal
saidina post onX.India has sup-
ported the development of the
hospital in two phases. The first
phase was constructed at a cost
0fX22 croreand hasbeen opera-
tional since 2019.The construc-
tion of the second phase was
taken up in 2019, as part of the
12th Five Year Plan at a cost of

X119 crore,and was completed
recently,the Ministry of External
Affairs said in a press release. It
said that the newly constructed
hospital would add value to the
quality of mother and child
health services in Bhutan. The
new facility will house state-of-
the-art facilities for Pediatrics,
Gynaecology and Obstetrics,
Anesthesiology, Operation The-
atre,Neonatal Intensive Careand
Pediatric Intensive Care.

“The Hospital stands as a
shining example of India-Bhutan
partnership in health care,” it
added.“Bhutan has been receiv-
ing a lot of support from India,
especially in the health sector,
starting from the three referral
hospitals and also other health
facilities,” Bhutan health minis-
terTandin Wangchuk told PTI.

Pak is sponsoring terrorism
‘industry level’: Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

UNDERLINING THAT PAK-
ISTAN is sponsoring terrorism
at almost an “industry level”,
external affairs minister S Jais-
hankar on Saturday asserted
that the mood in India now is
not to overlook terrorists
and it “will not skirt this prob-
lem anymore”.
Jaishankar,whoisonathree-
day visit to Singapore, made
these remarks during a Q&A
round held post his lecture ses-
sion on his authored book Why
Bharat Matters at Institute of
South Asian Studies (ISAS) of
National University of Singa-
pore (NUS). "Every country
wants a stable neighbour-
hood...if nothing else, you want
atleastaquiet neighbourhood,’
hesaidinresponsetoaquestion
on India's ties with Pakistan.
However,unfortunately,itisnot
the samewith India, he said.
Underlining that Pakistan
hasbeensponsoring terrorism
against India, Jaishankar
asked,"How doyou deal witha
neighbour who does not hide
thefactthat theyuse terrorism
as an instrument of state-
craft?""It's not a one-off hap-
pening...but very sustained,
almostatanindustrylevel...So
what we have come to con-
clude is that we have to find a
way of addressing (the men-
ace),that dodging the problem
getsusnowhere,it onlyinvites
more trouble," he said."I don't
have a quickinstantaneous fix
(to this issue). But what I can
tell you is that India will not
skirt this problem anymore.
We are not going to say, 'well,
that happened and let's con-
tinue our dialogue'..we have a
problem and we must be hon-

est enough to face up to that
problem, however difficult it
is..we should not give the
other country a free pass, say-
ingthere'snothing theycando
aboutitorit'saveryhard prob-
lem, or there's so much else at
stake that let us overlook," he
asserted. In India now, Jais-
hankarsaid,"the moodisnotto
overlook terrorists". Ties
between India and Pakistan
strained afteraterrorattackon
the Pathankot Air Force base in
2016 byterrorgroupsbasedin
the neighbouring country.
India’s non-alliance culture
enables to balance relations
with both Russia,US

Dr S Jaishankar described
India’s relationship with Russia

External affalrs minister S Jalshankar pays tribute to Netajl
Subhas Chandra Bose in Singapore PTI

and the US as a “multi-vector”
policy and said it was possible to
deal with each one on a "non-
exclusive"basisbecause of India's
strong non-alliance culture. On
his three-day visit to Singapore,
he said,“On Russia-US,when I
said multi-vector policy today,
this is something which every,
certainlyeverysignificant coun-
try is going to face. Which is, if
you have conflicting interests, if
you have different partners, if
you are vested in relationships,
which often appeartobeat cross
purposeswith each other,howdo
you actually reconcile this? “And
theansweris clearly,to find ways
by which each one of them is
dealt with on a non-exclusive
basis,’ Jaishankar said.

As IS claims responsibility,
Russia arrests 11 in Moscow
shooting k1]11ng over 140

REUTERS
Moscow, March 23

RUSSIA SAID ON Saturday it
had arrested 11 people includ-
ing four suspected gunmen in
connection with a shooting
rampage that killed 143 people
in a concert hall near Moscow,
thedeadliestattackin Russia for
20years.

Militant Islamist group
Islamic State (IS) claimed
responsibility for Friday'sattack
but there were indications that
Russia was pursuing a Ukrain-
ian link, despite emphatic
denials from Ukrainian officials
that Kyiv had anything to do
with it.The FSB security service
said"all fourterrorists"had been
arrested while heading to the
Ukrainian border,and that they
had contacts in Ukraine. It said
they were being transferred to
Moscow. "Now we know in
which country these bloody
b*****ds planned to hide from
pursuit — Ukraine," Foreign
Ministry spokeswoman Maria
Zakharova said on Telegram.

A senior Russian lawmaker,
Andrei Kartapolov, said that if
Ukrainewasinvolved,then Rus-
sia must deliver a "worthy, clear
and concrete" reply on the bat-
tlefield. Ukrainian military
intelligence spokesman Andriy
Yusovtold Reuters:"Ukrainewas
of course not involved in this
terrorattack.Ukraineisdefend-
ingits sovereignty from Russian
invaders, liberating its own ter-
ritory and is fighting with the
occupiers' army and military
targets,not civilians."He said the
FSB version that the suspects
were arrested en route to
Ukraine was "of course another

ey . -

- -'# '.
People lay flowers in memory of t ewcf"ms in Done sk

Russian-controlled Ukraine

REUTERS

Ukraine was linked to attack,
suggests Vladimir Putin

RUSSIAN PRESIDENT
VLADIMIR Putin said that
additional security measures
have been imposed through-
out the country and sug-
gested that Ukraine was
linked to the attack on a con-
cert hall on the outskirts of
Moscow that killed 115 peo-
ple.The Islamic State group's
Afghanistan branch claimed
responsibility for Friday's
attack in a statement posted
on affiliated channels on
social media. A US intelli-
gence official told The Associ-

lie from the Russian special
services".Russian stateTVeditor
Margarita Simonyan published
avideo of one of the suspects,a
young bearded man, being
interrogated by the side of a
road.She said the death toll had
climbed to 143 but did not give

ated Press that US agencies
had confirmed that the group
was responsible for the
attack. However, some Russ-
ian politicians pointed the
fingerat Ukraine shortlyafter
theattack —accusations that
Ukraine has strongly denied.
Putin said all four people
directlyinvolved in the attack
had been detained and sug-
gested they were trying to
cross theborder into Ukraine
while escaping. He provided

no evidence for that claim.
—AP

the source of her information.
Russia's investigative commit-
tee earlier said at least 115 had
died in theattack,inwhich cam-
ouflage-clad gunmen opened
fire with automatic weapons at
concertgoers in the Crocus City
Hall near the capital.

US Senate passes $1.2-trillion
funding package, ending
threat of a partial shutdown

ASSOCIATED PRESS
Washington, March 23

THE SENATE PASSED a $1.2
trillion package of spending bills
in the early morning hours on
Saturday,a long overdue action
nearly six months into the bud-
get year that will push any
threats of a government shut-
down tothefall.

The bill now goes to Presi-
dent Joe Biden to be signed into
law.Thevotewas 74-24.It came
after funding had expired for
the agencies at midnight, but
the White House sent out a
notice shortlyafterthe deadline
announcing the Office of Man-
agementand Budgethad ceased

Prospects for a
short-term government
shutdown had appeared to
grow after Republicans
and Democrats battled
over proposed
amendments to the bill

shutdown preparationsbecause
there was a high degree of con-
fidence that Congress would
passthelegislationand the pres-
identwould sign it on Saturday.
“Because obligations of federal
funds are incurred and tracked
onadailybasis,agencieswill not
shut down and may continue
their normal operations,” the

White House statement said.

Prospects for a short-term
government shutdown had
appeared togrow Friday evening
after Republicans and Democ-
rats battled over proposed
amendments to the bill. Any
successful amendments to the
bill would have sent the legisla-
tion back to the House, which
had already left town for a two-
week recess.

But shortly before midnight
Senate Majority Leader Chuck
Schumer announced a break-
through.“It's been a very long
and difficult day, but we have
just reached an agreement to
complete the job of funding the
government,” Schumer said.
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copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
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manner whatsoever.

PayU Finance India Private Limited

Registered Office: Shiv Building, Fourth Floor, Crossing of Sahar Road, Vile Parle
East, Mumbai - 400 057, Maharashtra
Website: https://www.payufin.in/

Advertisement for Sale of non-performing assets of PayU Finance India Private

Limited under Swiss Challenge Method

PayU Finance India Private Limited (PayU Finance) is conducting a sale of its non-
performing asset forming part of unsecured loan portfolio for cash consideration, on “as
is, where is” and non-recourse basis under “Swiss Challenge Method”. PayU Finance
has received an offer from an “Base/Initial Bidder”. The “Challenger” bid should have
minimum mark-up of 5% over “Base / Initial Bidder” bid. The “Base / Initial Bidder”
shall have a right to match the highest challenger bid.

For detailed process and timelines on the Swiss Challenge Method, please visit PayU
Finance’s website https://payufin.in/. The interested Challenger(s) shall submit its bid on
or before 8:00 PM on March 27, 2024 (Due Date) in either a sealed envelope to PayU
Finance at the following address: Shiv Building, Fourth Floor, Crossing of Sahar Road,
Vile Parle East, Mumbai - 400 057 or by an e-mail to the following email ID:
pratik.khandelwal@payufin.com

BATA INDIA LIMITED

[CIN: L19201WB1931PLCOOT261)
Registered Office: 278, Camac Street, 1st Floor, Kolkata - 700016, West Bengal
Telephone: +91 33 2301 4400 » Fax: +91 33 2269 5748
E-mail: share.depti@bata.com » Website: www.bata.in

Resolulion Mo. 1

RELIGARE ENTERPRISES LIMITED

Regd. Office: 1407, 14th Floor, Chiranjiv Tower, 43. Mehru Place, New Delhi-110015

CIN: L748990L1984PLC146935,

Phone: +91-11-4472-5676, Website: www.religare.com, email: investorservicesi@religars.com

RESULT OF POSTAL BALLOT

Fursuant to the Postal Ballot Notice dated February 07, 2024, Sectionis) 108 and 110 of the Companies Act, 2013 read with
rules made thereunder & Secretarial Standards (55-2) issued by the Institute of Company Sacretaries of India (ICSI) on General
Meetings and in terms of the General Circular No.14/2020 dated 8th April 2020 read with General Circular No.17/2020 dated
13th April 2020 and General Circular Mo. 09/2023 dated 25th Septernber, 2023 issued by the Ministry of Corporate Affairs
{the “MCA Circulars™) and on basis of report of the scrutinizer, the result of the Postal Ballat {via e-voting only) was announced
and submitted to the stock exchanges on Saturday, March 23. 2024.

Summary of Postal Ballot results is as follows:

Special Resolution - Approve the investment by way of subscription of securities of MIC

NOTICE FOR LOSS OF SHARE CERTIFICATE
The following share certificate(s) of Bata India Limited (the "Company™)
have been reported as lostmisplaced and their holder(s) have requested
for issue of dupticate share cerlificate(s).

Name of Folio |Certificate| No.of |  Distinctive Mos.
Ehu_mh-uldilrl:l:l Mo. Na. Shares (both inclusive)
ASORE RLIMAR BANERJEE
|JT. SHITOLA DEBI 0091270| 728560 | 764 | 127906439 - 127807202

Nﬂ!lca Is harﬂb:,.r v that tha Gnrnpany will procead 1o 1ISsuUe dunhcatu
share certificate(s) to them unless a valid objection is received by the
Company within 15 days from the date of this notice. No claims will be
entertained by the Company therealter, Any parson who has/fave a claim
in respect of the said certificate(s) should lodge claim with all supporting
documents with the Company at its Registerad Office.

For BATA INDIA LIMITED

sd/-
NITIN BAGARIA
Company Secretary

Place : Gurugram
Date : March 23, 2024

FORM A

PUELIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptey Board of Indla
{Insolvency Resolution Process for Corporate Persons) Regulations, 2046)
FOR THE ATTENTION OF THE CREDITORS OF
CARNIVAL FILMS PRIVATE LIMITED

1 Marme of corporane delior

%, Aadnass of e regtstersad office 2nd

i ; Eslimated dane ol dosdie of neshency

Particular(z) Insurance Web Aggregator Private Limited ("MIC"), wholly owned subsidiary of the Company
Postal Ballot e-Votes “hage
Assent M 3,11 49,558 26116
Dissent NA 14,47 09,195 73,504
Total MA 19,56,58,757 100

Resolution Mo. 2

Special Resolulion - Amend the Arlicles of Association of the Company

Particular(s)
Postal Ballot e-Viotes Yage
Assent A 8,57 26,609 68.101
Dissent NA 4,01,54,354 31.699
Total NA 12,56,80,963 100

members.

Accordingly, the Resolutions as set out in the Notice of Postal Ballot dated February 07, 2024 were not approved by the

THE sukhjit STARCH & CHEMICALS LIMITED

Regd. Office :Sarai Road, Phagwara.(Distt. Kapurthala) Punjab-144 401.
E-mail ; sukhjit@sukhjitgroup.com. Website: www.sukhjitgroup.com
Ph. 01824-468600 Fax: 01824-261669, CIN : L15321PB1944PLCO01925

MOTICE OF E-VOTING THROUGH POSTAL BALLOT
Fursuant fo the provisions of Section 108 & 110 of The Companies &ct, 2013 read with the
Companies (Management and Administration) Rules, 2014, the Company is pleased to
offer e-voting facility through posta! ballot o the members to cast their voles elecironically
for the resalution sel forth in the natice of Postal Ballol, The cut-off data for sending notice
1o sharehoiders | determining efigebility for E-vioting is 22nd March, 2024, The notice of E-
voling has already baen sent 10 the shareholders through E-Mail and a copy of the same
has also been placed on the website of the company ©.e. www.sukhjitgroup.com, The
Company hag engaqed the services of Mational Sacuribes Depository Ltd. (NSDL) o
provide the E-voling facility. The E-voting is avadable at the link www. evotingnsdi.com. A
person whose name is recorded in the register of members or in the register of beneficial
owners maintained by the depositories as on the cut off date only shall be entitled to avail
the facility of remote E-veding. The E-voting facility will be avagable during the foliowing
woling pericd:-

Commencementof E-voting: Wednesday, 27ih March, 2024 at S:00 A M.

End of E-voting: Thursday, 23thApril. 2024 a1 5:00 P.A.

The E-voling module shail be disabled by MSOL for voling after 5:00 FM. on Thursday,
25th April, 2024, Once the wole on the resolutions is cast, the shareholder shall not be
allowed to changs it subsaquenthy,

In case any elgible Member is desirous of obtaining 2 printed Postal Balled Form or 3
duplicate form, such Member can download the Postal Ballat Matice | Form from the
website of the Company or may write an emad at cssukhfbgmad.com of
infod@skylinerta.com. The Company [ RTA shall forward the same along with postage
prepaid seff-addressed Business Reply Envelope fo the Member Mr. Vipan Chander
aharrna, 3r. Managar, for the time being of the company., is appointed as Grievance Officar
in relation to E-voting. Any query in this regard may be sent bo vipan@sukhjtgroup. com or

cssukhjit@gmail .com.
FOR THE SUKHJIT STARCH & CHEMICALS LTD.

Place : Phagwara Sdi- Aman Setia

Date: 23" March, 2024 Vice President (Finance) & Company Secretary

Date - March 23, 2024
Place: Mew Dethi

By Order of the Board of Direclors
For Religare Enterprizes Limited
Sﬂ."'

Reena Jayara

Company Secretary

171, Las] date for subenissiom of cans
2 Climgses of creditons, i @y urkles

13 Mermes of Insohency Professionsls

RELEVANT PARTICULARS
{Lommiial P Pyivsbe Liniost
L R R b

Dk Lﬂu-m-pm-alm of ponporate detior |
Registrar of Companies, Guwalor

Auhowrity wncker which porposae detion
is incorporied /¢ registered _
Corparate iertity R, Uimited Liabiliy | UO200MPI013FT00E b4
Identification Mo. of copormte detitor |
Repistenad Office @ P18 Marsaneas Comphis,
| T P Shop Shinaii Maga:, Bropal, Madnga
i Primigssh 462015, Ircdia
| Corporate Dffice : Carmoal House, Nr Dingoshi
| Fire Station, Gen A, K Vaitha Margl Off Westem
| Express Highwer, Wialad East, Mkinbal
{ Maharashira- 00007, Indla
| 220500

principal offioa ﬁTEI’I:.I of Corpanrate
chedior

' inschency commeneament deee in
respact of covporate debtor [

| TROS9.2024 ie. 180 days from nschency

| Commengement Dele

| Satyandra Shama

' Fag. Mo, BB FRDOE O0T 3T 2005191 2260

| reution process
Marrse znd The megistration nismber of
the insohency professional acing as
inderim nesohoton professional
Addness; and e-mall of the Intenm
resniution professional, a8 regislered
wilh e Boand

| Address: M-3, Block Mo 51, Anupam Plaza L Fieat

| Flotr, Al Oxi Bark, Sargy PG, Agra- 282002,

|- Uithatr Priciessh, Inalin

| Emall ID; sahendrsm@gmailoom |

| Address: M-3, Block Mo 51, Anupam Flazms -, Fist

| Floor, Above Axs Bank, Sanky Flace, Aga- 282002,
Littar Pradesh, india

| E-rmail 1D satvenclrasin@grailoon

| srp T allibraBo ook

| 05,20 -

[ o Class of Greditors could be ascertaned at this

| stege:

. Aaddress and emailto be used for
coeTeEspondenca with the intanim
recoiution professioral

clause (b of subessction (84) of
sacion 21 ascanained by the inkann
respiution professional |
+ o Clags of Crediiors coakd Be asoarbaned af this
[ slegge accoedingly ro Authorized Reprosentaiie i
| propesed

idertified o act a3 Authorsed
Represeriative of orsditors in a dass
_{Thiree: names for gach chas)
. (31 Rakevart Forms and
%) Detmils of authonred represeniaties
ara eailabie at

1 — - - - -
| 4 Wet Link > ittpe ) DE o ny o oA TEnaHiS
| 4B Mot Applicable i vwew of Coumn 13

Notice is hereby given that the Matonai G-:mwrﬁrL'IWTrlhunﬂl Indore Bench has ordered the

commencemant of a corporate irsolvency respivton process of the Garnlval Films Private

Limdbed o 22 003, 20002,

The Credibors of Carnival Films Private Limited are herely crlled ugon tosubimit their claims

wilh proaf an o before 05 /04 3024 1o the Inberem Resadlution Professional at the address

mentioned against entry ke, 10,

The Fnancial Creditees shall submet their claims with proof by electronic means only, Al sther

Creditors mey submit the ciaims with peoof in person, Dy past or by electronic means.

A Financlal Creditor belonging to a class, as lkted against the entry Mo, 12, shall indicate ita

choice of Authorised Representative from among the three Ingalvency Professionals listed

agAainst eotry MNool3 w o act as Authorised Represeniatiee of the ofass in Form GA, HNod

Applicable

Submisslon of false or misieading proofs of clalm shall attract penalties. Sel/

Date: 23.03.2024 Satyendra Sharma-

Place: Agra Interim Resolution Professional
Reg. No. IBB4 1RO APMOOT T 2008 19/ 12260

CHENNAI/KOCHI
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INDIA SUPPORTS BHUTAN IN HEALTHCARE

Modi unveils India-funded hospital

150-bed hospital
built at a cost
of ¥141crore

PRESS TRUST OF INDIA
Thimphu, March 23

PRIME MINISTER NARENDRA
Modi and his Bhutanese coun-
terpart Tshering Tobgay on Sat-
urday inaugurated a hospital
built with Indian assistance
which will offer quality health-
careforwomenand childrenand
be a shining example of India-
Bhutan development coopera-
tion.The Gyaltsuen Jetsun Pema
Wangchuk Mother and Child
Hospital is a state-of-the-art
150-bedded facility that has
been built with the assistance of

Prime Minister Narendra Modi and his Bhutanese
counterpart Tshering Tobgay at the Gyaltsuen Jetsun Pema
Mother and Child Hospital in Thimphu PTI

the Government of India in
Thimphu. “Inaugurated the
Gyaltsuen  Jetsun  Pema
Wangchuck Mother and Child

® SUPPORT POURS IN FOR KATE

Britain's princess Kate Middleton announced she was
suffering from cancer in a video message, following which
she received an outpouring of support and admiration
from the world over

AP/PTI

Invest in India’s semicon
manufacturing:EAM urges
Singapore biz community

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNALAFFAIRS MINISTER
SJaishankaron Saturdaybriefed
Singapore's business commu-
nity about the strides taken by
Indiainthefield of manufacture
of semiconductors and
appealed to them to invest in
thiskeysectorinthe country.He
spoke about how machines for
the manufacture of semicon-
ductors have started coming (to
India) and also how India is pro-
gressing towards establishing
the first three plants for this
multi-billion dollarindustry.
“Thereisadegree of purpose
and seriousness as well as
investment going into manu-
facturingthathasnotbeenseen
foralongtime,’Jaishankartolda

China's
claims on
Arunachal

'ludicrous':
Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNAL AFFAIRS MINISTER
S Jaishankar dismissed China's
repeated claims on Arunachal
Pradesh as "ludicrous" and
asserted that the frontier state
was a "natural part of India". In
probably his first public com-
ments on China's frequent
claims on Arunachal Pradesh
and its opposition to Indian
leaders visiting the state, Jais-
hankar said it was not a new
issue. “I mean China has laid
claim,it has expanded its claim.
The claims are ludicrous to
begin with and remain ludi-
crous today, he said in response
to a question on the Arunachal
issueafterdeliveringalectureat
the prestigious Institute of
SouthAsian Studies (ISAS) of the
National University of Singa-
pore (NUS) in Singapore.

Jaishankar said the chal-
lenge for India todayis howto
find the sustainable equilib-
rium between two rising
powers, who also happen to
be neighbours, and who have
a history and a population,
which sets them apart from
the rest of the world and who
also have capabilities.

He also said it came as a
"great surprise"to Indiawhen
the Chinesein 2020"chose to
do something on the border,
which was completely
violative of agreements we
had reached".

financ i“. e-p. .1n

300-plus audience, mostly Sin-
gapore-based members of the
business community.

“Avery productive interac-
tion with leading Singaporean
corporate figures...Appreciate
their positive feedback on the
India growth story, based on
investment experiences...Confi-
dent that their commitment to
doing more business in India
will furtherincrease,'Jaishankar
later posted on X along with
some photos from the event.

Jaishankar highlighted “a
very good global manufactur-
ing response to the Produc-
tion Linked Initiative
(PLI) scheme,”but at the same
time reminded the audience
that India had missed the
manufacturing bus in the
previous decades.

Hospital, which stands as a bea-
con of hope for several families,
offering quality healthcare,”

He said the new facility
embodiesacommitment tonur-
turing a healthy future genera-
tion. “A boost to partnership in
healthcare.PM @narendramodi
together with PM @tsheringto-
bgay of Bhutan inaugurated the
Gyaltsuen Jetsun Pema Mother
and Child Hospital in Thimphu.

The state-of-the-art hospital
is a shining example of India-
Bhutan development coopera-
tion,” external affairs ministry
spokesperson Randhir Jaiswal
saidina post onX.India has sup-
ported the development of the
hospital in two phases. The first
phase was constructed at a cost
0fX22 croreand hasbeen opera-
tional since 2019.The construc-
tion of the second phase was
taken up in 2019, as part of the

Modi posted onX. 12th Five Year Plan at a cost of

X119 crore,and was completed
recently,the Ministry of External
Affairs said in a press release. It
said that the newly constructed
hospital would add value to the
quality of mother and child
health services in Bhutan. The
new facility will house state-of-
the-art facilities for Pediatrics,
Gynaecology and Obstetrics,
Anesthesiology, Operation The-
atre,Neonatal Intensive Careand
Pediatric Intensive Care.

“The Hospital stands as a
shiningexample of India-Bhutan
partnership in health care,” it
added.“Bhutan has been receiv-
ing a lot of support from India,
especially in the health sector,
starting from the three referral
hospitals and also other health
facilities,” Bhutan health minis-
terTandin Wangchuk told PTI.

Pak is sponsoring terrorism
at ‘industry level’: Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

UNDERLINING THAT PAK-
ISTAN is sponsoring terrorism
at almost an “industry level”,
external affairs minister S Jais-
hankar on Saturday asserted
that the mood in India now is
not to overlook terrorists
and it “will not skirt this prob-
lem anymore”.
Jaishankar,whoisonathree-
day visit to Singapore, made
these remarks during a Q&A
round held post his lecture ses-
sion on his authored book Why
Bharat Matters at Institute of
South Asian Studies (ISAS) of
National University of Singa-
pore (NUS). "Every country
wants a stable neighbour-
hood...if nothing else, you want
atleastaquiet neighbourhood,’
hesaidinresponsetoaquestion
on India's ties with Pakistan.
However,unfortunately,itisnot

the same with India, he said.
Underlining that Pakistan
hasbeensponsoring terrorism
against India, Jaishankar
asked,"How doyou deal witha
neighbour who does not hide
the fact that theyuse terrorism
as an instrument of state-
craft?""It's not a one-off hap-
pening...but very sustained,
almostatanindustrylevel...So
what we have come to con-
clude is that we have to find a
way of addressing (the men-
ace),that dodging the problem
getsusnowhere, it onlyinvites
more trouble," he said."I don't
have a quickinstantaneous fix
(to this issue). But what I can
tell you is that India will not
skirt this problem anymore.
We are not going to say, 'well,
that happened and let's con-
tinue our dialogue'..we have a
problem and we must be hon-
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External affairs minister S Jaishankar pays tribute to Netaji

Subhas Chandra Bose in Singapore PTI

est enough to face up to that
problem, however difficult it
is..we should not give the
other country a free pass, say-
ingthere'snothing theycando
aboutitorit'saveryhard prob-
lem, or there's so much else at
stake that let us overlook," he
asserted. In India now, Jais-
hankarsaid,"the moodisnotto
overlook terrorists". Ties
between India and Pakistan
strained afteraterrorattackon
the Pathankot Air Force base in
2016 byterrorgroupsbasedin
the neighbouring country.
India’s non-alliance culture
enables to balance relations
with both Russia,US

Dr S Jaishankar described
India's relationship with Russia

and the US as a “multi-vector”
policy and said it was possible to
deal with each one on a "non-
exclusive"basisbecause of India's
strong non-alliance culture. On
his three-day visit to Singapore,
he said,“On Russia-US,when I
said multi-vector policy today,
this is something which every,
certainlyeverysignificant coun-
try is going to face. Which is, if
you have conflicting interests, if
you have different partners, if
you are vested in relationships,
which often appeartobeat cross
purposeswith each other,howdo
you actually reconcile this? “And
theansweris clearly,to find ways
by which each one of them is
dealt with on a non-exclusive
basis,’Jaishankar said.

As IS claims responsibility,
Russia arrests 11 in Moscow

REUTERS
Moscow, March 23

RUSSIA SAID ON Saturday it
had arrested 11 people includ-
ing four suspected gunmen in
connection with a shooting
rampage that killed 143 people
in a concert hall near Moscow,
thedeadliestattackin Russia for
20years.

Militant Islamist group
Islamic State (IS) claimed
responsibility for Friday'sattack
but there were indications that
Russia was pursuing a Ukrain-
ian link, despite emphatic
denials from Ukrainian officials
that Kyiv had anything to do
with it.The FSB security service
said"allfourterrorists"had been
arrested while heading to the
Ukrainian border,and that they
had contacts in Ukraine. It said
they were being transferred to
Moscow. "Now we know in
which country these bloody
b*****ds planned to hide from
pursuit — Ukraine," Foreign
Ministry spokeswoman Maria
Zakharova said on Telegram.

A senior Russian lawmaker,
Andrei Kartapolov, said that if
Ukrainewasinvolved,then Rus-
sia must deliver a "worthy, clear
and concrete" reply on the bat-
tlefield. Ukrainian military
intelligence spokesman Andriy
Yusovtold Reuters:"Ukrainewas
of course not involved in this
terrorattack.Ukraineisdefend-
ingits sovereignty from Russian
invaders, liberating its own ter-
ritory and is fighting with the
occupiers' army and military
targets,not civilians."He said the
FSB version that the suspects
were arrested en route to
Ukraine was "of course another

er 140
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Russian-controlled Ukraine
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of the victims in Donetsk,
REUTERS

Ukraine was linked to attack,
suggests Vladimir Putin

RUSSIAN PRESIDENT
VLADIMIR Putin said that
additional security measures
have been imposed through-
out the country and sug-
gested that Ukraine was
linked to the attack on a con-
cert hall on the outskirts of
Moscow that killed 115 peo-
ple.The Islamic State group's
Afghanistan branch claimed
responsibility for Friday's
attack in a statement posted
on affiliated channels on
social media. A US intelli-
gence official told The Associ-

lie from the Russian special
services".Russian stateTVeditor
Margarita Simonyan published
avideo of one of the suspects,a
young bearded man, being
interrogated by the side of a
road.She said the death toll had
climbed to 143 but did not give

ated Press that US agencies
had confirmed that the group
was responsible for the
attack. However, some Russ-
ian politicians pointed the
fingerat Ukraine shortly after
theattack —accusations that
Ukraine has strongly denied.
Putin said all four people
directlyinvolved in theattack
had been detained and sug-
gested they were trying to
cross the border into Ukraine
while escaping. He provided

no evidence for that claim.
—AP

the source of her information.
Russia's investigative commit-
tee earlier said at least 115 had
died in the attack,inwhich cam-
ouflage-clad gunmen opened
fire with automatic weapons at
concertgoers in the Crocus City
Hall near the capital.

US Senate passes $1.2-trillion
funding package, ending
threat of a partial shutdown

ASSOCIATED PRESS
Washington, March 23

THE SENATE PASSED a $1.2
trillion package of spendingbills
in the early morning hours on
Saturday,a long overdue action
nearly six months into the bud-
get year that will push any
threats of a government shut-
down tothefall.

The bill now goes to Presi-
dent Joe Biden to be signed into
law.Thevotewas 74-24.Itcame
after funding had expired for
the agencies at midnight, but
the White House sent out a
notice shortlyafterthe deadline
announcing the Office of Man-
agementand Budgethad ceased

Prospects for a
short-term government
shutdown had appeared to
grow after Republicans
and Democrats battled
over proposed
amendments to the bill

shutdown preparationsbecause
there was a high degree of con-
fidence that Congress would
passthelegislationand the pres-
identwould sign it on Saturday.
“Because obligations of federal
funds are incurred and tracked
onadailybasis,agencieswill not
shut down and may continue
their normal operations,” the

White House statement said.

Prospects for a short-term
government shutdown had
appeared togrow Friday evening
after Republicans and Democ-
rats battled over proposed
amendments to the bill. Any
successful amendments to the
bill would have sent the legisla-
tion back to the House, which
had already left town for a two-
week recess.

But shortly before midnight
Senate Majority Leader Chuck
Schumer announced a break-
through.“It's been a very long
and difficult day, but we have
just reached an agreement to
complete thejob of funding the
government,” Schumer said.

acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.
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PayU Finance India Private Limited
Registered Office: Shiv Building, Fourth Floor, Crossing of Sahar Road, Vile Parle
East, Mumbai - 400 057, Maharashtra
Website: https://www.payufin.in/

Advertisement for Sale of non-performing assets of PayU Finance India Private
Limited under Swiss Challenge Method
PayU Finance India Private Limited (PayU Finance) is conducting a sale of its non-
performing asset forming part of unsecured loan portfolio for cash consideration, on “as
is, where is” and non-recourse basis under “Swiss Challenge Method”. PayU Finance
has received an offer from an “Base/Initial Bidder”. The “Challenger” bid should have
minimum mark-up of 5% over “Base / Initial Bidder” bid. The “Base / Initial Bidder”

shall have a rightto match the highest challenger bid.

For detailed process and timelines on the Swiss Challenge Method, please visit PayU
Finance’s website https://payufin.in/. The interested Challenger(s) shall submit its bid on
or before 8:00 PM on March 27, 2024 (Due Date) in either a sealed envelope to PayU
Finance at the following address: Shiv Building, Fourth Floor, Crossing of Sahar Road,
Vile Parle East, Mumbai - 400 057 or by an e-mail to the following email ID:

pratik.khandelwal@payufin.com

Resalution No. 1

RELIGARE ENTERPRISES LIMITED

Regd. Office: 1407, 14th Floor, Chiranjiv Tower, 43, Nehru Place, New Delhi-110015

CIN; L748990L1984PLC146035,

Phone: +91-11-4472-5676, Website: www_religare.com, email: investorservicesareligara.com

RESULT OF POSTAL BALLOT

Pursiant to the Postal Ballot Notice dated February 07, 2024, Section(s) 108 and 110 of the Companies Act, 2013 read with
rules made thereunder & Secretarial Standards (55-2) issued by the Institute of Gompany Secretaries of india (ICS!) on General
Meetings and in terms of the General Circilar Mo 142020 dated &th April 2020 read with Genaral Circular No. 1772020 dated
13th Aprdl 2020 and General Circular Mo, 09/2023 dated 25th September, 2023 issped by the Ministry of Corporate Affairs
{the “MCA Circulars”) and on basis of roport of the scrutinizer, the result of the Pastal Ballot {via e-voling only) was announced
and submitted to the stock exchanges on Saturday, March 23, 2024, Summary of Postal Ballot results is as follows:

Special Resolution - Approve the investment by way of subscription of securities of MIC

Particular(s) Insurance Web Aggregator Private Limited (“MIC"), wholly owned subsidiary of the Company
Fostal Ballot e-Votes Twage
Assent WA 5.11,49,558 26.116
Dissent M& 14.47,09.1959 73584
Total NA 19,58,58,757 100

Resolution No. 2

Special Resolution - Amend the Arlicles ol Association of the Company

BATA INDIA LIMITED

[CIN: L19201WB1531PLCO07261)
Registered Office: 278, Camac Street, 15t Floor, Kolkata - 700016, West Bengal
Telephone: +91 33 2301 4400 « Fax: +91 33 2289 5748
E-mail: shara.depti®bata.com + Website: www.bata.in

NOTICE FOR LOSS OF SHARE CERTIFICATE
The following share cenificate(s) of Bata India Limited (the "Company™)
have been reported as lostimisplacad and their holderis) have raguested
for issue of duplicate share certificate(s).

Marme of Folio |Certiflcate | No. of Distinctive Nos.
Shareholder(s) Mo No. Shares (bath inclusive)
ASOKE KUMAH BAMERJEE -
JT. SHITOLA DEEI 01270 s 1 T 1eTS0eeYE - 12 raElr 202

Motica is hereby given that the Company will proceed to lssue duplicate
share certiicate(s) to them unless a valid objection is recevead by the
Company within 15 days from the dala of this notice. Mo claims will be
entertained by the Company theraafier, Any person who has/have a claim
it respact of the sald cortificata(s) shoukd lodge clakm with all supporting
documents with the Company at its Registered Office,

For BATA INDLA LIMITED

Sd/-
NITIN BAGARIA
Company Secrelary

Place : Gurugram
Date : March 23, 2024

THE sulthjit STARCH & CHEMICALS LIMITED
Reqd. Office :5arai Road, Phagwara.(Distt. Kapurthala) Punjab-144 401.
E-mail : sukhjitisukhjitgroup.com. Website: www.sukhjitgroup.com
Ph, 01824-468800 Fax: 01524-261669. CIN : L15321PB1944PLCO01925
NOTICE OF E-VOTING THROUGH POSTAL BALLOT
Pursuant fo the provisions of Section 108 & 110 of The Companies Act, 2013 rsad with the
Companies (Management and Administration) Bules, 2094, the Company is pleased to
offer a-vating facility through postal ballat to the members to cast thair voltes siectronically
for the resolution set forth in the notice of Postal Ballot. The cui-off date for sending notice
e shareholders [ detarmining efgibility far E-voting is 22nd March, 2024, The notice of E-
viling has already been sent o the shareholders through E-Mail and a copy of the same
has also bean placed on the website of the company Le. www.sukijitgroup.com: The
Company has engaged the senices of Mational Securities Deposdory Lid. {(NSDL) to
provide tha E-voling facility. The E-voling ie available at the link www evotingrsdl.com. A
persan whose name is recorded in the register of membiers or in the register of beneficial
owners mainiained by the depositories as on the cut off date anly shalf be entited to avail
the faciity of remate E-voling. The E-vating facility will ba avadable during the following
viding period:-
Commencamental E-voting: Wednesday, 27th March, 2024 at .00 A M.
Eridof E-voting: Thursday, 25th April, 2024 at5:00 FM.,
The E-voling modula shall be disablad by NSDL for voling after 5:00 PM. on Thursday,
25th April, 2024, Once the vate on the resolutions is cast, the shareholder shall not be
allowed fo change it subsequently.
In case any ebgible Member is desirous of obiaining 2 printed Postal Ballod Form or a
duplicate form, such Member can download the Postal Ballot Motice | Form from the
website of the Company or may wile an emall al cssukbplibomad.com or
infod@ekydinerts.com. The Company - RTA shali forward the 2ame along with postage
prepaid sell-addressed Business Reply Envelope 1o the Member. Mr. Vipan Chander
Sharma, Sr. Manager, for the time being of the company, is appointed as Grievance Officer
in relation to E-vating. Any query in this regard may be sent bo vipang@sukhjitgroup.com o

FORM A

PUBLIC ANNOUNCEMENT

iUnder Regulation & of the Insolvency and Bankruptey Board of India
{Insalvency Resolution Precess for Corporate Pardons) Regulations, 2006)

FOR THE ATTENTION OF THE CREDITORS OF
CARNIVAL FILMS PRIVATE LIMITED

L | Name of comorae debtor

g inciepoabed - regisered
Corparate kenlity R,/ Dimied Labidiy
| Iertification Mo, of orporase debtir
feidress of the registersd office ad
princpal offica I anyd of cormpoate
detior

& | Insohency commencament dafe in
7 Estimated dete of dosune of inschency

rESOtion process

Marme and the regstration nurter of
the ingolvency professional acling &5
inErT fessalktion profisssnnn

Aedress are email of the ickenm
resciLtion professicral, as registered
‘with the Soerd

Agicrees; and amail o be used for
chmEspondence with e inkatirn
risoiuion profizssional

.+ ka5l data for subimission of daims.

. Dessed of crediors, i any, wndes
clacise ) O Sidrssetion JEN) of
secion 21, ascrriaingd Dy the indedm
rEscitin professoral

3. Marmes of Insohancy Professionals
idkertiias 1o act as Authonsed
Represertative of creditons in A class

(Three rames for each ciass)

. 13 Pelevant Forms and
(10 Dtk OF Buibafined epnasanlaings
are grasibbie ak

RELEVANT PARTICULARS
L | Name of ¢ e dettor | Camival Fliims Private Linited
2 | Date of Incorporation of comporste detior | 16,00,/2002

ALEhoeity Uncar which corporeRe detior | Registar of Companies, Gealior
(B2 IOMPR0LZPTO0Z 7484

| Registerad Office : FM-15 Mansamwer Compkay,

T Mo Stop Shivell Magse, Bhape!, Madhg
Prectesh- 462016, India

| Comporste Office : Carrival House, Nr Dingosini

Fine Station, G A B Gids Marg O Weslem
Express Hghwery, Malad East, Mumbei,
Maharashira- 3HKET, India

[ 22032004

| 1B 2004 e, 180 days from inscherncy
| Commencernent Dae
| Satyendra Shamma

Rieg, Mo IBBLPA- D0 - MO 37 2008 159 12260

| Address: h-3, Bicck Mo 51, Arupam Fiaza L First
| Floon, Above Axs Bank, Senjay Flace, Apra-28200

Littar Pradesh, lnde
E-mail ID: satyendrasin@amail oo

Address: M-3, Block, Mo B, Anupam Plasa L Fisst
| oo, Abve Suks Bards, Sangry Flace, Agra-282002,
| Utkar Pragessh, India

| E-mal 1D: sehendrsimamail oo

| Crp.campalfikresoLtiookoom

| D5042024

Mo Clags of Creditoes ookl be aseeriained & this
kg,

| ho Class of Creditoes could be ascarlened &t this

stEga Bocnedngly no Autnorized Regresertztive i
prpsad

| i) Wik Lok - ot/ o i e ehowr foescs
ih) Mot Spplicaithe inwew of Coumn 13

odisscud i Postal Ballot e-Vales Seage
Azzent MA B.57.26.609 68.101
Dissent M 4,01 54,354 31.894
Total NA 12,58,80,963 100

members.,

Date ; March 23, 2024
Place: Mew Deihi

Accordingly, the Resohdions as set out in the Motice of Postal Ballot dated February 07, 2024 vwere nof approved by the

By Order of the Board of Direclors
For Religare Enlerprises Limited
Sdi-

Reena Jayara

Company Secretary

casukhjpi@gmail.com

Place : Phagwara
Date: 23" March, 2024

FOR THE SUKHJIT STARCH & CHEMICALS LTD.

Vice President [Finance) & Company Secretary

Sdi- Aman Setia

Motice s herely given that the Natieeal Campany’ Law Tribunal, Indore Bench has ordered the
commgncement of @ corporate ingolvency resoiution prooess of the Carnival Films Private

Limdted on 22,03, 2024.

The Creditors of Carnlval Flims Private Limited are hareiiy called upon to submit theirclaims
with poool on o before 057045024 to the Intersn Resolution Professional at the atdress

mentioned against entry o 100

The Fesanaial Creditoes shall submit Their alaims siths prool by alectaonic reans anby Allmbar
Creditors may subrmit the clsins with proof in persen, by postor by electronic means

4 Finangial Cradior belongng to aclass, as Ested against the ertny Mo, 12, shall indicate its
cholce of Authorised Representative from among the thrae Insolvancy Professionals listed
ggainst entry MNouid o got as Buthorsed Representative of the class in Form A, Mol

Applicabkile

Submizsion of false or misleading proafs of claim shall atfract penalties.

Date: 23.03.2024
Place: Agra

Reg. Mo. IBBI IPA-00EAP-NOOT 3T 20081812280

Sdl/
Satyendra Sharma-
Interim Resolution Professional

Kolkata
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INDIA SUPPORTS BHUTAN IN HEALTHCARE

Modi unveils India-funded hospital

150-bed hospital
built at a cost
of I141crore

PRESS TRUST OF INDIA
Thimphu, March 23

PRIME MINISTER NARENDRA
Modi and his Bhutanese coun-
terpart Tshering Tobgay on Sat-
urday inaugurated a hospital
built with Indian assistance
which will offer quality health-
careforwomenand childrenand
be a shining example of India-
Bhutan development coopera-
tion.The Gyaltsuen Jetsun Pema
Wangchuk Mother and Child
Hospital is a state-of-the-art
150-bedded facility that has
been built with the assistance of

He said the new facility
embodiesacommitment tonur-
turing a healthy future genera-

Prime Minister Narendra Modi and his Bhutanese
counterpart Tshering Tobgay at the Gyaltsuen Jetsun Pema

Mother and Child Hospital in Thimphu

the Government of India in
Thimphu. “Inaugurated the
Gyaltsuen  Jetsun  Pema
Wangchuck Mother and Child
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Britain's princess Kate Middleton announced she was

suffering from cancer in a video message, following which
she received an outpouring of support and admiration

from the world over

AP/PTI

Invest in India’s semicon
manufacturing:EAM urges
Singapore biz community

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNALAFFAIRS MINISTER
SJaishankaron Saturdaybriefed
Singapore's business commu-
nity about the strides taken by
Indiainthe field of manufacture
of semiconductors and
appealed to them to invest in
thiskeysectorinthe country.He
spoke about how machines for
the manufacture of semicon-
ductors have started coming (to
India) and also how India is pro-
gressing towards establishing
the first three plants for this
multi-billion dollarindustry.
“Thereisadegree of purpose
and seriousness as well as
investment going into manu-
facturing thathasnotbeen seen
foralongtime;’Jaishankartolda

China's
claims on
Arunachal

'ludicrous':
Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNAL AFFAIRS MINISTER
S Jaishankar dismissed China's
repeated claims on Arunachal
Pradesh as "ludicrous" and
asserted that the frontier state
was a "natural part of India". In
probably his first public com-
ments on China's frequent
claims on Arunachal Pradesh
and its opposition to Indian
leaders visiting the state, Jais-
hankar said it was not a new
issue. “I mean China has laid
claim, it has expanded its claim.
The claims are ludicrous to
begin with and remain ludi-
croustoday, he said inresponse
to a question on the Arunachal
issueafterdeliveringalectureat
the prestigious Institute of
South Asian Studies (ISAS) of the
National University of Singa-
pore (NUS) in Singapore.

Jaishankar said the chal-
lenge for India todayis howto
find the sustainable equilib-
rium between two rising
powers, who also happen to
be neighbours, and who have
a history and a population,
which sets them apart from
the rest of the world and who
also have capabilities.

He also said it came as a
"great surprise"to Indiawhen
the Chinesein 2020"chose to
do something on the border,
which was completely
violative of agreements we
had reached".

f_inﬂnci“.ep. Jin

300-plus audience, mostly Sin-
gapore-based members of the
business community.

“Avery productive interac-
tion with leading Singaporean
corporate figures...Appreciate
their positive feedback on the
India growth story, based on
investment experiences...Confi-
dent that their commitment to
doing more business in India
will furtherincrease,'Jaishankar
later posted on X along with
some photos from the event.

Jaishankar highlighted “a
very good global manufactur-
ing response to the Produc-
tion Linked Initiative
(PLI) scheme,”but at the same
time reminded the audience
that India had missed the
manufacturing bus in the
previous decades.

acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

"IMPORTANT"
VVhilst care Is taken prior to

tion. “A boost to partnership in
healthcare.PM @narendramodi
togetherwith PM @tsheringto-
bgay of Bhutan inaugurated the
Gyaltsuen Jetsun Pema Mother
and Child Hospital in Thimphu.
The state-of-the-art hospital
is a shining example of India-
Bhutan development coopera-
tion,” external affairs ministry
spokesperson Randhir Jaiswal
saidina post onX.India has sup-
ported the development of the
hospital in two phases. The first
phase was constructed at a cost
0fX22 croreand hasbeen opera-
tional since 2019.The construc-
tion of the second phase was
taken up in 2019, as part of the
12th Five Year Plan at a cost of

PTI

Hospital, which stands as a bea-
con of hope for several families,
offering quality healthcare,’
Modi posted onX.

X119 crore,and was completed
recently,the Ministry of External
Affairs said in a press release. It
said that the newly constructed
hospital would add value to the
quality of mother and child
health services in Bhutan. The
new facility will house state-of-
the-art facilities for Pediatrics,
Gynaecology and Obstetrics,
Anesthesiology, Operation The-
atre,Neonatal Intensive Careand
Pediatric Intensive Care.

“The Hospital stands as a
shining example of India-Bhutan
partnership in health care,” it
added.“Bhutan has been receiv-
ing a lot of support from India,
especially in the health sector,
starting from the three referral
hospitals and also other health
facilities,” Bhutan health minis-
ter Tandin Wangchuk told PTL.

Pak is sponsoring terrorism
at ‘industry level’: Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

UNDERLINING THAT PAK-
ISTAN is sponsoring terrorism
at almost an “industry level”,
external affairs minister S Jais-
hankar on Saturday asserted
that the mood in India now is
not to overlook terrorists
and it “will not skirt this prob-
lem anymore”.
Jaishankar,whoisonathree-
day visit to Singapore, made
these remarks during a Q&A
round held post his lecture ses-
sion on his authored book Why
Bharat Matters at Institute of
South Asian Studies (ISAS) of
National University of Singa-
pore (NUS). "Every country
wants a stable neighbour-
hood...if nothing else, you want
atleastaquiet neighbourhood,’
hesaidinresponsetoaquestion
on India's ties with Pakistan.
However,unfortunately,itisnot [ 4
the samewith India, he said. |-." e :
Underlining that Pakistan
hasbeensponsoring terrorism
against India, Jaishankar
asked,"How doyou deal witha
neighbour who does not hide
the fact that theyuseterrorism
as an instrument of state-
craft?""It's not a one-off hap-
pening...but very sustained,
almostatanindustrylevel...So
what we have come to con-
clude is that we have to find a
way of addressing (the men-
ace),that dodging the problem
getsusnowhere,it onlyinvites
more trouble," he said."I don't
have a quick instantaneous fix
(to this issue). But what I can
tell you is that India will not
skirt this problem anymore.
We are not going to say, 'well,
that happened and let's con-
tinue our dialogue'..we have a
problem and we must be hon-

est enough to face up to that
problem, however difficult it
is..we should not give the
other country a free pass, say-
ingthere'snothing theycando
aboutitorit'saveryhard prob-
lem, or there's so much else at
stake that let us overlook," he
asserted. In India now, Jais-
hankarsaid,"the moodisnotto
overlook terrorists". Ties
between India and Pakistan
strained afteraterrorattackon
the Pathankot Air Force base in
2016 byterrorgroupsbasedin
the neighbouring country.
India’s non-alliance culture
enables to balance relations
with both Russia,US

Dr S Jaishankar described
India’s relationship with Russia

As IS claims responsibility,
Russia arrests 11 in Moscow

shooting

REUTERS
Moscow, March 23

RUSSIA SAID ON Saturday it
had arrested 11 people includ-
ing four suspected gunmen in
connection with a shooting
rampage that killed 143 people
in a concert hall near Moscow,
thedeadliestattackin Russia for
20years.

Militant Islamist group
Islamic State (IS) claimed
responsibility for Friday'sattack
but there were indications that
Russia was pursuing a Ukrain-
ian link, despite emphatic
denials from Ukrainian officials
that Kyiv had anything to do
with it.The FSB security service
said"all fourterrorists"had been
arrested while heading to the
Ukrainian border,and that they
had contacts in Ukraine. It said
they were being transferred to
Moscow. "Now we know in
which country these bloody
b*****ds planned to hide from
pursuit — Ukraine," Foreign
Ministry spokeswoman Maria
Zakharova said on Telegram.

A senior Russian lawmaker,
Andrei Kartapolov, said that if
Ukrainewasinvolved,then Rus-
sia must deliver a "worthy, clear
and concrete" reply on the bat-
tlefield. Ukrainian military
intelligence spokesman Andriy
Yusovtold Reuters:"Ukrainewas
of course not involved in this
terrorattack.Ukraineisdefend-
ingits sovereignty from Russian
invaders, liberating its own ter-
ritory and is fighting with the
occupiers' army and military
targets,not civilians."He said the
FSB version that the suspects
were arrested en route to
Ukraine was "of course another

killing

. Rals] TS
f ¥ ] ‘I;'.’:.'ij

— L AW et e
People lay flowers in memor
Russian-controlled Ukraine

over 140

o
REUTERS

Ukraine was linked to attack,
suggests Vladimir Putin

RUSSIAN PRESIDENT
VLADIMIR Putin said that
additional security measures
have been imposed through-
out the country and sug-
gested that Ukraine was
linked to the attack on a con-
cert hall on the outskirts of
Moscow that killed 115 peo-
ple.The Islamic State group's
Afghanistan branch claimed
responsibility for Friday's
attack in a statement posted
on affiliated channels on
social media. A US intelli-
gence official told The Associ-

lie from the Russian special
services".Russian stateTVeditor
Margarita Simonyan published
avideo of one of the suspects,a
young bearded man, being
interrogated by the side of a
road.She said the death toll had
climbed to 143 but did not give

ated Press that US agencies
had confirmed that the group
was responsible for the
attack. However, some Russ-
ian politicians pointed the
fingerat Ukraine shortly after
theattack —accusations that
Ukraine has strongly denied.
Putin said all four people
directlyinvolved in theattack
had been detained and sug-
gested they were trying to
cross the border into Ukraine
while escaping. He provided

no evidence for that claim.
—AP

the source of her information.
Russia's investigative commit-
tee earlier said at least 115 had
died in theattack,inwhich cam-
ouflage-clad gunmen opened
fire with automatic weapons at
concertgoers in the Crocus City
Hall near the capital.

External affairs minister S Jaishankar pays tribute to Netaji
Subhas Chandra Bose in Singapore

PTI

and the US as a “multi-vector”
policy and said it was possible to
deal with each one on a "non-
exclusive"basisbecause of India's
strong non-alliance culture. On
his three-day visit to Singapore,
he said,“On Russia-US,when I
said multi-vector policy today,
this is something which every,
certainlyeverysignificant coun-
try is going to face. Which is, if
you have conflicting interests, if
you have different partners, if
you are vested in relationships,
which often appeartobeat cross
purposeswith each other,howdo
you actually reconcile this? “And
theansweris clearly,to find ways
by which each one of them is
dealt with on a non-exclusive
basis,’Jaishankar said.

ASSOCIATED PRESS
Washington, March 23

THE SENATE PASSED a $1.2
trillion package of spendingbills
in the early morning hours on
Saturday,a long overdue action
nearly six months into the bud-
get year that will push any
threats of a government shut-
down tothefall.

The bill now goes to Presi-
dent Joe Biden to be signed into
law.Thevotewas 74-24.It came
after funding had expired for
the agencies at midnight, but
the White House sent out a
notice shortlyafterthe deadline
announcing the Office of Man-
agementand Budgethad ceased

US Senate passes $1.2-trillion
funding package, ending
threat of a partial shutdown

White House statement said.
Prospects for a short-term
government shutdown had
appeared togrow Friday evening
after Republicans and Democ-
rats battled over proposed

Prospects for a
short-term government
shutdown had appeared to
grow after Republicans
and Democrats battled

over proposed amendments to the bill. Any
amendments to the bill successful amendments to the
e — bill would have sent the legisla-

tion back to the House, which
had already left town for a two-
week recess.

But shortly before midnight
Senate Majority Leader Chuck
Schumer announced a break-
through.“It's been a very long
and difficult day, but we have
just reached an agreement to
complete thejob of funding the
government,” Schumer said.

shutdown preparationsbecause
there was a high degree of con-
fidence that Congress would
passthelegislationand the pres-
identwould sign it on Saturday.
“Because obligations of federal
funds are incurred and tracked
onadailybasis,agencieswill not
shut down and may continue
their normal operations,’ the

PayU Finance India Private Limited

Registered Office: Shiv Building, Fourth Floor, Crossing of Sahar Road, Vile Parle
East, Mumbai - 400 057, Maharashtra
Website: https://www.payufin.in/

Advertisement for Sale of non-performing assets of PayU Finance India Private

Limited under Swiss Challenge Method

PayU Finance India Private Limited (PayU Finance) is conducting a sale of its non-
performing asset forming part of unsecured loan portfolio for cash consideration, on “as
is, where is” and non-recourse basis under “Swiss Challenge Method”. PayU Finance
has received an offer from an “Base/Initial Bidder”. The “Challenger” bid should have
minimum mark-up of 5% over “Base / Initial Bidder” bid. The “Base / Initial Bidder”
shall have a rightto match the highest challenger bid.

For detailed process and timelines on the Swiss Challenge Method, please visit PayU
Finance’s website https://payufin.in/. The interested Challenger(s) shall submit its bid on
or before 8:00 PM on March 27, 2024 (Due Date) in either a sealed envelope to PayU
Finance at the following address: Shiv Building, Fourth Floor, Crossing of Sahar Road,
Vile Parle East, Mumbai - 400 057 or by an e-mail to the following email ID:
pratik.khandelwal@payufin.com

BATA INDIA LIMITED

[CIN: L19201WB1931PLCOO7T261)
Registered Office: 278, Camac Street, 18t Floor, Kolkata - 700016, West Bengal
Telephone: +91 33 2301 4400 « Fax: +91 33 2280 5748
E-mail: share.depti@bata.com + Website: www.bata.in

Resolution Mo. 1

RELIGARE ENTERPRISES LIMITED

Regd. Office: 1407, 14th Floor, Chiranjiv Towar, 43. Mehru Place, New Delhi-110019

CIN: L748990L1984PLEY 46935,

Phone: +91-11-4472-5676, Website: www.raligare. com, email: investorsarvicesi@religara.com

RESULT OF POSTAL BALLOT

Pursuant to the Postal Ballot Notice dated February 07, 2024, Section(s) 108 and 110 of the Companies Acl, 2013 read with
rules made thereunder & Secretarial Standards (55-2) issued by the Institute of Company Sacretaries of India. (IC51) on General
Meetings and in terms of the General Circular No.14/2020 dated 8th April 2020 read with General Circular No.1 772020 dated
13th April 2020 and General Circular Mo, 09/2023 dated 25th Seplember, 2023 issued by the Ministry of Corporate AHairs
{the “MCA Circulars™) and on basis of report of the scrutinizer, the result of the Postal Ballot {via e-voling only) was announced
and submitted to the stock exchanges on Saturday, March 23, 2024. Summary of Postal Ballot results s as follows:

Special Resolution - Approve the investment by way of subscription of securities of MIC

Particular(s) Insurance Web Aggregator Private Limited ("MIC"), wholly owned subsidiary of the Company
Postal Ballot g-Votes thage
Assent Ma 5,11,49 558 26.116
Digsent N4 14,47,09,199 73,884
Total MA 19.58,58,757 100

Resolution Mo, 2

Special Resolution - Amend the Articles of Assaciation of the Company

Particular(s)
Postal Ballot E-Votes hage
AsSENt NA 8,57,26,609 68.1014
Dissent A 4.01,54,354 31.5899
Total NA 12.58,80,963 100

marmbers,

Date : March 23, 2024
Place: New Deihi

Accordingly, the Resolutions as set out in the Motice of Postal Ballot dated February 07, 2024 were not approved by the

By Order of the Board of Direclors
For Religare Enlerprises Limited
Sﬂl'l'

Reena Jayara

Company Secretary

NOTICE FOR LOSS OF SHARE CERTIFICATE
The following share cerificate(s) of Bata India Limited (the "Company™)
have been reported as lostimisplaced and their holder(s) hawe requesied
for issue of duplicate share cerificate(s).

Name of Folio |Certificate | No.of |  Distinctive Nos.
_ Shareholder(s) Na. No. |Shares| (both inclusive)
ASOKE KLIMAR BANERJEE
LJT. SHITOLA DEB) DORIaT0) TeBRGw | 704 | 1EVS004N- 1ET0THE |

Motice is hereby given that the Company will proceed to issue duplicate
share certificate(s) to them unlaess a valid objection is receivad by tha
Company within 15 days from tha date of this notice. No claims will be
entertained by the Company therealter, Any person who has/fave a claim
in respect of the said centificate(s) should lodge clakm with all supporting
documents with the Company at its Registerad Offica,

For BATA INDIA LIMITED
Sd/-
Place : Gurugram HITIN BAGARIA
Date : March 23, 2024 Company Secretary

THE sukhjit STARCH & CHEMICALS LIMITED

Reqd. Office :Sarai Road, Phagwara.(Distt. Kapurthala) Punjab-144 401.
E-mail : sukhjit@sukhjitgroup.com. Website: www.sukhjitgroup.com
Ph. 01824-468800 Fax: 01824-261668, CIN : L15321PE1944PLCO01925

NOTICE OF E-VOTING THROUGH POSTAL BALLOT
Pursuant io the provisions of Section 108 & 110 of The Companies Act, 2013 read with the
Companies (Managemant and Administration) Rulas, 2014, tha Company is pleased to
ofier e-wating facility through postat ballot 1o the memibers o cast their voles elecironically
for the resalution set farth in the notice of Postal Ballot. The cut-off date for sending notice
to-sharehokders / determining efigibility for E-Vobing is Zénd March, 20:24. The notice of E-
voling hag already been sent to the sharsholdars through E-Madl and a copy of the same
has also been placed on the website of the company Le. www.sukhjitgroaup.com. The
Company hag engaged the services of National Securities Depository Ltd. {NSEL) to
provide the E-voling facility. The E-voling is avarable at the link wew evotmgnsdl.oom. A
person whose name.is recorded in the register of members or i the reqgister of beneficial
owners maintained by tha deposiorias as on the cul off date only shall be entitted to avail
the faciity of remote E-viading. The E-voting facility will be avadizble during the foliowing
voling period:-

Commencementof E-voling: Wednesday, 27ih March, 2024 at 100 4.0,

Endof E-voting: Thursday, 25thApril, 2024 a1 5:00 P&,

The E-voting module shalf be disabied by NSDL for voling after 5:00 F.M. on Thursday,
25t Apel, 2024, Once the wole on the resolutions ig cast, the shareholder shall not be
altowsd Yo changs it subsaquently.

In case any elgible Mermber is desirous of obtzining 2 printed Postal Balled Form or &
duplicate form, such Member can download the Postal Ballot Motice | Form from the
websile of the Company or may wrile an emad at cssukhsiti@gmad.com of
infod@ekylinerta.com. The Company | RTA shall forward the same along with postage
prepaid seff-addressed Business Reply Envelope to the Membes. Mr. Vipan Chander
Sharma, Sr. Managaer, for tha time being of the company., is appointed as Grievance Officar
in relation to E-vating. Any query in this regard may be sent bo vipangsukhjitgroup.com or

cazukhjitgmail.com.
FOR THE SUKHJIT STARCH & CHEMICALS LTD.

Place : Phagwara Sdi- Aman Setia

Date; 23" March, 2024 Vice President (Finance) & Company Secretary

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation & of the Insolvency and Bankruptcy Board of Indla
{Insclvency Resolution Precess for Corporate Parsons) Regulations, 2046)

FOR THE ATTENTION OF THE CREDITORS OF
CARNIVAL FILMS PRIVATE LIMITED

RELEVANT PARTICULARS

1 Marne of corporee debioe | Camival Films Priviste Limited

- Diete of incoeporation of conporate detnor | 16,/04,/2012
Suthority wncer which corporate debior !
s irmcrporEied | regisiered
Comporate kertity feo, 7 Umited Liabdiy | 92 E00MPR013FTO0E B

| Registrar of Companies, Gealor

Idenifization Mo, of corporate detior

%, Aodrass of tha registeeed offica and
il oftica it ary} of cospoiate
chetaioy

| Repistensd Office : FV-1E Mansannas Comples,

[ 7 Mo Siop Sk Mags:, Brapal, Madna

| Prichemshy 282005, Indi

| Corporate (ffice ; Carmnal House, i Cingioshi

| Fire Stagion, Gen A, K vaidya Marg, OFf Westem

| Expreas Hghway, Malsd East; Mumbal

_ | Maharashira- 400097, India

. | Inschency commensament date in 2A0EI0E
respect of corporate debbor

> ; "-'_'Hiiuél:éf:i'-:ia‘.& af ceswre o rl.:':-e:hl-:e:'l.':.'
rESOILION process

. Marne and the repistration numiber of

tha insphency prfessional actng as
Irfierin resokibion professional
| Address and e-mallof the irkenm
resolution prolessional, RS registered
with e Boded

[ TR0 e, 50 thrys from nsohency

| Commengement Date

| Satyendra Sharma

Feg.: Mo BB EAD00 AP-NO0T 3T 2088191 2280

| Address: 143, Block No 51, Andpam Plaza L Fiet
Flr, Al S Bk, Sangy Place, Agre 282002,

| Utkarr Prisiessh, Irdlia

| Emall I0: sotvendresim@gmailoom

| Address; (-3, Block No 51, Anupam Flag -l Fist
Floos, Abowve A Bani, Saniay Flace, Agra- 282002,
Littar Pradesh, Indla

| Eail 1D ssatyen s mm il oy
R e e Y e A e

| 0542024 i . o

| Mo Class of Creditors. could be aseerained 2 this

| Slogs,

01, Aeidress and email 1o be used for
cormesfondence with the intanim
resoiiiion professional

] ..“'_a;.ml. l:la:l;e it Saibrrissin af came
|5 g of creaions i arme Uk
clause (b of sebesection (B8) of
sacion 21, ascenained by the inkenn
_ resciution profeseions
3. Mermes-of Insofancy Frobassonals.
ickeniified 1o Act &5 ALthonsed
Represeriative of reditons in a dass
.. rThiee nemes for gach cls)
14 () Resknairk Forms aind
(o) Derails of alithonized repressriatives
ana evallabie at:

| P Claes oF Craditors cocld be astartaned at this
Sae acrretkngly rdfthorized Regnesernatve &
o

| {a Wty Lk - httpsy//ibl gov n/noma dowricads.
(b1 Mot Apmnlicable n vies of Coumin 43

Motce s hereby given that the Matiena? Company Law Tribunal, Indore Bench has ordered the
commencemant of a corporste irsabenty raspiition process of 1he Carndval Fllms Private
Limdbed o 23,003, 2002,

Thie Creditors of Carnival Films Private Limbted are herely called Gpon toaubimit their claims
will proal an G before 05704 202 to the Interm Resalation Professional a1 the address
mentioned against entry Mg, 10,

Thie Financial Creditgrs shall submst their claims with proof by elactronic means only, 81 other
Cracditors mew submit the clzims with proof in person, by past or by electronic means.

A Financial Craditor belonging to a clags, ag lktad against the entry No. 12, shall Indicate it
chioica ol Authoriged Representative from amang the three Ingsalvency Professionals listed
againet entry No L3 10 act as bduthorised Representative of the chass in Form o, Rl
snpdicatle

Submission of false or misieading proofs of claim shall attract penalties.
Dake: 2303, 2024
Place: Agra

S/
Satyendra Sharma-

Interim Resoiction Professional

Reg. No. IBRL/IP&.O02 1P NOOT ST/ 201819/12280
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INDIA SUPPORTS BHUTAN IN HEALTHCARE

Modi unveils India-funded hospital

150-bed hospital
built at a cost
of I141crore

PRESS TRUST OF INDIA
Thimphu, March 23

PRIME MINISTER NARENDRA
Modi and his Bhutanese coun-
terpart Tshering Tobgay on Sat-
urday inaugurated a hospital
built with Indian assistance
which will offer quality health-
care forwomenand childrenand
be a shining example of India-
Bhutan development coopera-
tion.The Gyaltsuen Jetsun Pema
Wangchuk Mother and Child
Hospital is a state-of-the-art
150-bedded facility that has
been built with the assistance of

Prime Minister Narendra Modi and his Bhutanese
counterpart Tshering Tobgay at the Gyaltsuen Jetsun Pema
Mother and Child Hospital in Thimphu PTI

the Government of India in
Thimphu. “Inaugurated the
Gyaltsuen  Jetsun  Pema
Wangchuck Mother and Child

® SUPPORT POURS IN FOR KATE
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Britain's princess Kate Middleton announced she was
suffering from cancer in a video message, following which
she received an outpouring of support and admiration
from the world over

AP/PTI

Invest in India’s semicon
manufacturing:EAM urges
Singapore biz community

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNALAFFAIRS MINISTER
SJaishankaron Saturdaybriefed
Singapore's business commu-
nity about the strides taken by
Indiainthefield of manufacture
of semiconductors and
appealed to them to invest in
thiskeysectorinthe country.He
spoke about how machines for
the manufacture of semicon-
ductors have started coming (to
India)and also how India is pro-
gressing towards establishing
the first three plants for this
multi-billion dollarindustry.
“Thereisadegree of purpose
and seriousness as well as
investment going into manu-
facturingthathasnotbeen seen
foralongtime,’Jaishankartolda

China's
claims on
Arunachal

'ludicrous':
Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNAL AFFAIRS MINISTER
S Jaishankar dismissed China's
repeated claims on Arunachal
Pradesh as "ludicrous" and
asserted that the frontier state
was a "natural part of India". In
probably his first public com-
ments on China's frequent
claims on Arunachal Pradesh
and its opposition to Indian
leaders visiting the state, Jais-
hankar said it was not a new
issue. “I mean China has laid
claim, it has expandedits claim.
The claims are ludicrous to
begin with and remain ludi-
crous today, he said in response
to a question on the Arunachal
issueafterdeliveringalectureat
the prestigious Institute of
SouthAsian Studies (ISAS) of the
National University of Singa-
pore (NUS) in Singapore.

Jaishankar said the chal-
lenge forIndia todayis howto
find the sustainable equilib-
rium between two rising
powers, who also happen to
be neighbours, and who have
a history and a population,
which sets them apart from
the rest of the world and who
also have capabilities.

He also said it came as a
"great surprise"to Indiawhen
the Chinesein 2020"chose to
do something on the border,
which was completely

violative of agreements we
had reached".

300-plus audience, mostly Sin-
gapore-based members of the
business community.

“Avery productive interac-
tion with leading Singaporean
corporate figures...Appreciate
their positive feedback on the
India growth story, based on
investment experiences...Confi-
dent that their commitment to
doing more business in India
will furtherincrease,'Jaishankar
later posted on X along with
some photos from the event.

Jaishankar highlighted “a
very good global manufactur-
ing response to the Produc-
tion Linked Initiative
(PLI) scheme,”but at the same
time reminded the audience
that India had missed the
manufacturing bus in the
previous decades.

"IMPORTANT"

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

Hospital, which stands as a bea-
con of hope for several families,
offering quality healthcare,”
Modi posted onX.

He said the new facility
embodiesacommitment tonur-
turing a healthy future genera-
tion.“A boost to partnership in
healthcare.PM @narendramodi
together with PM @tsheringto-
bgay of Bhutan inaugurated the
Gyaltsuen Jetsun Pema Mother
and Child Hospital in Thimphu.

The state-of-the-art hospital
is a shining example of India-
Bhutan development coopera-
tion,” external affairs ministry
spokesperson Randhir Jaiswal
saidina post onX.India has sup-
ported the development of the
hospital in two phases. The first
phase was constructed at a cost
0f %22 croreand hasbeen opera-
tional since 2019.The construc-
tion of the second phase was
taken up in 2019, as part of the
12th Five Year Plan at a cost of

%119 crore,and was completed
recently,the Ministry of External
Affairs said in a press release. It
said that the newly constructed
hospital would add value to the
quality of mother and child
health services in Bhutan. The
new facility will house state-of-
the-art facilities for Pediatrics,
Gynaecology and Obstetrics,
Anesthesiology, Operation The-
atre,Neonatal Intensive Careand
Pediatric Intensive Care.

“The Hospital stands as a
shining example of India-Bhutan
partnership in health care,” it
added.“Bhutan has been receiv-
ing a lot of support from India,
especially in the health sector,
starting from the three referral
hospitals and also other health
facilities,” Bhutan health minis-
ter Tandin Wangchuk told PTL.

Pak is sponsoring terrorism
‘industry level’: Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

UNDERLINING THAT PAK-
ISTAN is sponsoring terrorism
at almost an “industry level”,
external affairs minister S Jais-
hankar on Saturday asserted
that the mood in India now is
not to overlook terrorists
and it “will not skirt this prob-
lem anymore”.
Jaishankar,whoisonathree-
day visit to Singapore, made
these remarks during a Q&A
round held post his lecture ses-
sion on his authored book Why
Bharat Matters at Institute of
South Asian Studies (ISAS) of
National University of Singa-
pore (NUS). "Every country
wants a stable neighbour-
hood...if nothing else,you want
atleastaquiet neighbourhood,’
hesaidinresponsetoaquestion
on India's ties with Pakistan.
However,unfortunately,itis not
the same with India, he said.
Underlining that Pakistan
hasbeen sponsoring terrorism
against India, Jaishankar
asked,"How doyou deal with a
neighbour who does not hide
the fact that theyuse terrorism
as an instrument of state-
craft?""It's not a one-off hap-
pening...but very sustained,
almostatanindustrylevel...So
what we have come to con-
clude is that we have to find a
way of addressing (the men-
ace),that dodging the problem
getsusnowhere, it onlyinvites
more trouble," he said."I don't
have a quick instantaneous fix
(to this issue). But what I can
tell you is that India will not
skirt this problem anymore.
We are not going to say, 'well,
that happened and let's con-
tinue our dialogue'..we have a
problem and we must be hon-

oy .
S é‘-“"!d."‘
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External affairs minister S Jalshankar pays tribute to Netaji

Subhas Chandra Bose in Singapore PTI

est enough to face up to that
problem, however difficult it
is..we should not give the
other country a free pass, say-
ingthere'snothing theycando
aboutitorit'saveryhard prob-
lem, or there's so much else at
stake that let us overlook," he
asserted. In India now, Jais-
hankar said,"the moodis not to
overlook terrorists". Ties
between India and Pakistan
strained afteraterrorattackon
the Pathankot Air Force basein
2016 byterror groupsbased in
the neighbouring country.
India’s non-alliance culture
enables to balance relations
with both Russia, US

Dr S Jaishankar described
India’s relationship with Russia

PayU Finance India Private Limited
Registered Office: Shiv Building, Fourth Floor, Crossing of Sahar Road, Vile Parle
East, Mumbai - 400 057, Maharashtra
Website: https://www.payufin.in/

Advertisement for Sale of non-performing assets of PayU Finance India Private
Limited under Swiss Challenge Method
PayU Finance India Private Limited (PayU Finance) is conducting a sale of its non-
performing asset forming part of unsecured loan portfolio for cash consideration, on “as
is, where is” and non-recourse basis under “Swiss Challenge Method”. PayU Finance
has received an offer from an “Base/Initial Bidder”. The “Challenger” bid should have
minimum mark-up of 5% over “Base / Initial Bidder” bid. The “Base / Initial Bidder”

shall have aright to match the highest challenger bid.

For detailed process and timelines on the Swiss Challenge Method, please visit PayU
Finance’s website https://payufin.in/. The interested Challenger(s) shall submit its bid on
or before 8:00 PM on March 27, 2024 (Due Date) in either a sealed envelope to PayU
Finance at the following address: Shiv Building, Fourth Floor, Crossing of Sahar Road,
Vile Parle East, Mumbai - 400 057 or by an e-mail to the following email ID:
pratik.khandelwal@payufin.com

Resalution No. 1

RELIGARE ENTERPRISES LIMITED

Regd, Dffice: 1407, 14ih Foor, Chirangv Tower, 43, Nehru Place, New Delhi-110019

CiiN: L74803DL1984PLC146535,

Phone: +91-11-4472-5676, Website: www. religare.com, email; investorservicesi@religare.com

RESULT OF POSTAL BALLOT

Pursuant to the Postal Ballot Notice dated February 07, 2024, Section(s) 108 and 110 of the Companies Act, 2013 read with
meles made thereunder & Secretanal btandards (55-2} ssued by the Institute of Company Secretanas of India (IC51)-on General
Meetings and in terms of the General Circular No, 14/2020 dated 8th Apell 2020 read with Ganeral Circular No.17/2020 dated
13th April 2020 and General Circulzr Mo, 09/2023 dafed 251h sepiember, 2023 issued by the Minisiry of Corporate Affairs
{the “MCA Circulars™) and on basis of report of the serutinizer, the result of the Postal Ballot (via e-woting only) was announced
and submitted to the stock exchanges on Safurday, March 23, 2024, Summary of Postal Ballot results is as follows:

Special Resolufion - Approve the investmen! by way ol subscription ol securities ol MIC

Particular(s) insurance Web Aggregator Private Limited (“MIC"), wholly owned subsidiary of the Company
Postal Ballot a-Voles hage
Assant NA 511,459,558 26.116
Dissant HA 14,47,09,199 73,884
Total HA 18.58,58,757 100

Resolution No. 2

Special Resolution - Amend the Articles of Associafion of the Company

Farticalar(s) Postal Ballot a-Voles age
Assenl A 8,57.26.609 68.101
Dissant NA 4,01,54,354 31,899

Total NA 12,58,80,963 100

members.

Date ; March 23, 2024
Place: New Delhi

Accordingly, the Resolubions as 58t out In tha Notice of Postal Babot dated February 07, 2024 ware not approved by the

By Order of the Board of Directors
For Religare Enterprises Limited
o/

Reena Jayara

Company Secrefary

and the US as a “multi-vector”
policy and said it was possible to
deal with each one on a "non-
exclusive"basisbecauseof India's
strong non-alliance culture. On
his three-day visit to Singapore,
he said, “On Russia-US, when I
said multi-vector policy today,
this is something which every,
certainly everysignificant coun-
try is going to face. Which is, if
you have conflicting interests, if
you have different partners, if
you are vested in relationships,
which oftenappeartobeat cross
purposeswith each other,howdo
you actually reconcile this? “And
theansweris clearly,tofind ways
by which each one of them is
dealt with on a non-exclusive
basis,’ Jaishankar said.

As IS claims responsibility,
Russia arrests 11 in Moscow
shooting ki]ling over 140

REUTERS
Moscow, March 23

RUSSIA SAID ON Saturday it
had arrested 11 people includ-
ing four suspected gunmen in
connection with a shooting
rampage that killed 143 people
in a concert hall near Moscow,
the deadliestattackin Russia for
20years.

Militant Islamist group
Islamic State (IS) claimed
responsibility for Friday'sattack
but there were indications that
Russia was pursuing a Ukrain-
ian link, despite emphatic
denials from Ukrainian officials
that Kyiv had anything to do
with it.The FSB security service
said"all fourterrorists"had been
arrested while heading to the
Ukrainian border,and that they
had contacts in Ukraine. It said
they were being transferred to
Moscow. "Now we know in
which country these bloody
b*****ds planned to hide from
pursuit — Ukraine," Foreign
Ministry spokeswoman Maria
Zakharova said on Telegram.

A senior Russian lawmaker,
Andrei Kartapolov, said that if
Ukrainewasinvolved,then Rus-
sia must deliver a"worthy, clear
and concrete" reply on the bat-
tlefield. Ukrainian military
intelligence spokesman Andriy
Yusovtold Reuters:"Ukrainewas
of course not involved in this
terrorattack.Ukraineisdefend-
ingits sovereignty from Russian
invaders, liberating its own ter-
ritory and is fighting with the
occupiers' army and military
targets,not civilians."He said the
FSB version that the suspects
were arrested en route to
Ukraine was "of course another

People lay flowers in memory of the victims in Donetsk,

Russian-controlled Ukraine

REUTERS

Ukraine was linked to attack,
suggests Vladimir Putin

RUSSIAN PRESIDENT
VLADIMIR Putin said that
additional security measures
have been imposed through-
out the country and sug-
gested that Ukraine was
linked to the attack on a con-
cert hall on the outskirts of
Moscow that killed 115 peo-
ple.The Islamic State group's
Afghanistan branch claimed
responsibility for Friday's
attack in a statement posted
on affiliated channels on
social media. A US intelli-
gence official told The Associ-

lie from the Russian special
services".Russian state TVeditor
Margarita Simonyan published
avideo of one of the suspects,a
young bearded man, being
interrogated by the side of a
road.She said the death toll had
climbed to 143 but did not give

ated Press that US agencies
had confirmed that the group
was responsible for the
attack. However, some Russ-
ian politicians pointed the
fingerat Ukraine shortlyafter
theattack —accusationsthat
Ukraine has strongly denied.
Putin said all four people
directlyinvolved in the attack
had been detained and sug-
gested they were trying to
cross the borderinto Ukraine
while escaping. He provided

no evidence for that claim.
—AP

the source of her information.
Russia's investigative commit-
tee earlier said at least 115 had
diedintheattack,inwhich cam-
ouflage-clad gunmen opened
fire with automatic weapons at
concertgoers in the Crocus City
Hall near the capital.

US Senate passes $1.2-trillion
funding package, ending
threat of a partial shutdown

ASSOCIATED PRESS
Washington, March 23

THE SENATE PASSED a $1.2
trillion package of spendingbills
in the early morning hours on
Saturday, a long overdue action
nearly six months into the bud-
get year that will push any
threats of a government shut-
down to thefall.

The bill now goes to Presi-
dent Joe Biden to be signed into
law.Thevotewas 74-24.It came
after funding had expired for
the agencies at midnight, but
the White House sent out a
notice shortlyafterthe deadline
announcing the Office of Man-
agementand Budgethad ceased

Prospects for a
short-term government
shutdown had appeared to
grow after Republicans
and Democrats battled
over proposed
amendments to the bill

shutdown preparationsbecause
there was a high degree of con-
fidence that Congress would
passthelegislationand the pres-
identwould sign it on Saturday.
“Because obligations of federal
funds are incurred and tracked
onadailybasis,agencieswillnot
shut down and may continue
their normal operations,” the

White House statement said.

Prospects for a short-term
government shutdown had
appeared to grow Friday evening
after Republicans and Democ-
rats battled over proposed
amendments to the bill. Any
successful amendments to the
bill would have sent the legisla-
tion back to the House, which
had already left town for a two-
week recess.

But shortly before midnight
Senate Majority Leader Chuck
Schumer announced a break-
through.“It's been a very long
and difficult day, but we have
just reached an agreement to
complete thejob of funding the
government,’ Schumer said.

BATA INDIA LIMITED

[CIN: L1820 TWB1931PLC00T261)
Registered Office: 278, Camac Street, 18! Floor, Kolkata - 700016, West Bengal
Telephone: +51 33 2301 4400 = Fax: +81 33 2289 5748
E-mait: share.deptifbata.com « Webailo: www.bata.in

NOTICE FOR LOSS OF SHARE CERTIFICATE
The foliowing share corificate(s) of Bala India Limited [the "Company”)
hiren Daan reporied as ostimesplacod and hier hodder (8] have reguigsted
lor issue of duphcate share cerlificate(s)

i Name of | Follo [Certificate| No.of |  Distinctive Nos.

~ Sharehoider(s) No No. | Shares {both inclusive)
ASORE KUMARA BANERJEE |
| JT SHITOLA DEBI 0081270 728560 | TH4 | 127006430 - 127007202

Placd : Guiugram
Date : March 23, 3004

Motice = hereby goaen that the Company will proceed 1o Esue duphcate
share caricatels) 1o tham uniess a valid objaction s recaved by the
Company within 15 days from the date of this notice. No claims will be
aniertamned by the Company hareaflar, Any parson wiho haa/have a claim
in nespect of e said certificalals) ahould indge claim wilh all suppaning
documants with tha Company at its Ragisterad Office.

For BATA INDIA LIMITED
Sd/-
HITIN BAGARIA
Company Secrelary

Ph, 01824-468800 Fax: 01824-

voling period:-

allowed to change i subsaquanty.

CasUkhjitgmail.com.

Place - Fhagwar.a
Date: 23" March, 2024

THE sakhjit STARCH & CHEMICALS LIMITED

Regd. Office :Saral Road, Phagwara.[Distt. Rapurthala) Punjab-144 401.
E-mall : sukhjit@sukhjitgroup.com.
261669, CIN : L15321PB1944PLCO01525

NOTICE OF E-VOTING THROUGH POSTAL BALLOT
Pursiand 1o [ne provisions of Section 108& 110of The Companies Act, 2013 read with the
Companies [Management and Administration) Rules, 2014, the Company = pleased
oifer e=voting facility through postal ballot bo the members to cast their votes electronically
for the resolution set forth in the nadice of Postal Ballot. The cid-off date for sending nofics
to shareholders | determining aligibility for E-Voling s 22nd March, 2024. Tha notice of E-
woling has already been sent 1o the shareholders through E-Mail and a copy of the sams
has alse been placed on the website of the company e, www.sukhjtgroup.com. Tha
Company has engaged the services of Mational Securities Depository Ltd. (NSDL) lo
prowide the E-voting facity, The E-voling is available 21 the link www.evolingnsdl.com, A
person whose name |5 recorded in the regester of members of i the register af bensficial
owners maintained by the depositonies as on the cut off dale only shafl be entitied 10 avail

the facility of remaote E-voling. The E-voling facility will be avafable during the following

Website: www.sukhjitgroup.com

Commencement of E-voling: Wednesday, ZMth March, 2024 31500 A.M.

End of E=woting: Thursday, 25th Apri, 2024 at 500 P M

The E-voting madula shall be disabled by NSOL for voting after 5:00 PA. on Thursday,
25th April, 2024, Once the vote on the resolutions is casl, the shareholder shall not be

In case any eligible Member is desirous of obtaining a printed Postal Ballol Farm or a
duplicate form, such Member can download the Postal Baliot Motice | Form from the
website of the Company or may wite an email al cssukhplfigmad.com o
infp@skylinerta.com, The Company | RTA shall forward the same along with postage
prepaid self-addressed Business Reply Envelope to the Member, Mr, Vipan Chander
Sharma, Zr. Manager, forthe ime being of the comgany; is appainted as Grievance Officer
In relaticn o E=voling. Any query in this regard may be sent io vipani@sukhjitgroup. corm gr

FOR THE SUKHJIT STARCH & CHEMICALS LTD.

5d/- Aman Setia

Vice President (Finance) & Company Secretary

financialexp.epapr.in

FORM A

PUBLIC ANNOUNCEMENT

iUnder Regulation & of the Insofvency and Bankruptey Board of India
(Insolvency Reseolution Process for Conporate Perdons) Regulations, 2006)

FOR THE ATTENTION OF THE CREDITORS OF
CARNIVAL FILMS PRIVATE LIMITED
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INDIA SUPPORTS BHUTAN IN HEALTHCARE

Modi unveils India-funded hospital

150-bed hospital
built at a cost
of ¥141crore

PRESS TRUST OF INDIA
Thimphu, March 23

PRIME MINISTER NARENDRA
Modi and his Bhutanese coun-
terpart Tshering Tobgay on Sat-
urday inaugurated a hospital
built with Indian assistance
which will offer quality health-
careforwomenand childrenand
be a shining example of India-
Bhutan development coopera-
tion.The Gyaltsuen Jetsun Pema

Wangchuk Mother and Child
Hospital is a state-of-the-art
150-bedded facility that has
been built with the assistance of

@ SUPPORT POURS IN FOR KATE

the Government of India in
Thimphu. “Inaugurated the

Prime Minister Narendra Modi and his Bhutanese
counterpart Tshering Tobgay at the Gyaltsuen Jetsun Pema
Mother and Child Hospital in Thimphu PTI

Hospital, which stands as a bea-
con of hope for several families,

He said the new facility
embodiesacommitmenttonur-
turing a healthy future genera-
tion.“Aboost to partnership in
healthcare.PM @narendramodi
togetherwith PM @tsheringto-
bgay of Bhutan inaugurated the
Gyaltsuen Jetsun Pema Mother
and Child Hospital in Thimphu.

The state-of-the-art hospital
is a shining example of India-
Bhutan development coopera-
tion,” external affairs ministry
spokesperson Randhir Jaiswal
saidinapostonX.India has sup-
ported the development of the
hospital in two phases. The first
phase was constructed at a cost
0f 22 croreand hasbeen opera-
tional since 2019.The construc-
tion of the second phase was

Gyaltsuen  Jetsun  Pema
Wangchuck Mother and Child

offering quality healthcare,’
Modi posted onX.

taken up in 2019, as part of the
12th Five Year Plan at a cost of

a

from the world over

Invest in India’s semicon
manufacturing:EAM urges
Singapore biz community

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNALAFFAIRS MINISTER
SJaishankaron Saturdaybriefed
Singapore's business commu-
nity about the strides taken by
Indiainthe field of manufacture
of semiconductors and
appealed to them to invest in
thiskeysectorinthe country.He
spoke about how machines for
the manufacture of semicon-
ductors have started coming (to
India)and also how India s pro-
gressing towards establishing
the first three plants for this
multi-billion dollarindustry.
“Thereisadegree of purpose
and seriousness as well as
investment going into manu-
facturingthathasnotbeenseen
foralongtime,’Jaishankartolda

China's
claims on
Arunachal

'ludicrous':
Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

EXTERNAL AFFAIRS MINISTER
S Jaishankar dismissed China's
repeated claims on Arunachal
Pradesh as "ludicrous" and
asserted that the frontier state
was a "natural part of India". In
probably his first public com-
ments on China's frequent
claims on Arunachal Pradesh
and its opposition to Indian
leaders visiting the state, Jais-
hankar said it was not a new
issue. “I mean China has laid
claim, it has expanded its claim.
The claims are ludicrous to
begin with and remain ludi-
crous today, 'he said in response
to a question on the Arunachal
issueafterdeliveringalectureat
the prestigious Institute of
South Asian Studies (ISAS) of the
National University of Singa-
pore (NUS) in Singapore.

Jaishankar said the chal-
lenge for India today is how to
find the sustainable equilib-
rium between two rising
powers, who also happen to
be neighbours,and who have
a history and a population,
which sets them apart from
the rest of the world and who
also have capabilities.

He also said it came as a
"great surprise”to Indiawhen
the Chinesein 2020"chose to
do something on the border,
which was completely
violative of agreements we
had reached".

financialexp.epapr.in

Britain's princé:c,s Kate Middleton announced she was
suffering from cancer in a video message, following which
she received an outpouring of support and admiration

%119 crore,and was completed
recently,the Ministry of External
Affairs said in a press release. It
said that the newly constructed
hospital would add value to the
quality of mother and child
health services in Bhutan. The
new facility will house state-of-
the-art facilities for Pediatrics,
Gynaecology and Obstetrics,
Anesthesiology, Operation The-
atre,Neonatal Intensive Careand
Pediatric Intensive Care.

“The Hospital stands as a
shining example of India-Bhutan
partnership in health care,” it
added.“Bhutan has been receiv-
ing a lot of support from India,
especially in the health sector,
starting from the three referral
hospitals and also other health
facilities,” Bhutan health minis-
terTandin Wangchuk told PT1.

Pak is sponsoring terrorism

o at’industry level”: Jaishankar

PRESS TRUST OF INDIA
Singapore, March 23

UNDERLINING THAT PAK-
ISTAN is sponsoring terrorism
at almost an “industry level”,
external affairs minister S Jais-
hankar on Saturday asserted
that the mood in India now is
not to overlook terrorists
and it “will not skirt this prob-
lem anymore”.
Jaishankar,whoisonathree-
day visit to Singapore, made
these remarks during a Q&A
round held post his lecture ses-
sion on his authored book Why
Bharat Matters at Institute of
South Asian Studies (ISAS) of
National University of Singa-
pore (NUS). "Every country
wants a stable neighbour-
hood...if nothing else, you want
atleastaquiet neighbourhood,’
hesaidinresponse toaquestion
on India's ties with Pakistan.
However,unfortunately,itisnot
the samewith India, he said.
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Underlining that Pakistan External affairs
hasbeen sponsoring terrorism

against India, Jaishankar

300-plus audience, mostly Sin-
gapore-based members of the

minister S Jaishankar
Subhas Chandra Bose in Singapore PTI

business community.

“Avery productive interac-
tion with leading Singaporean
corporate figures...Appreciate
their positive feedback on the
India growth story, based on
investment experiences...Confi-
dent that their commitment to
doing more business in India
will furtherincrease,'Jaishankar
later posted on X along with
some photos from the event.

Jaishankar highlighted “a
very good global manufactur-
ing response to the Produc-
tion Linked Initiative
(PLI)scheme,”but at the same
time reminded the audience
that India had missed the
manufacturing bus in the
previous decades.

asked,"How doyou deal with a
neighbour who does not hide
thefact thattheyuse terrorism
as an instrument of state-
craft?""It's not a one-off hap-
pening...but very sustained,
almostatanindustrylevel...So
what we have come to con-
clude is that we have to find a
way of addressing (the men-
ace),that dodging the problem
getsus nowhere, it onlyinvites
more trouble," he said."I don't
have a quickinstantaneous fix
(to this issue). But what I can
tell you is that India will not
skirt this problem anymore.
We are not going to say, 'well,
that happened and let's con-
tinue our dialogue'..we have a
problem and we must be hon-

est enough to face up to that
problem, however difficult it
is..we should not give the
other country a free pass, say-
ingthere'snothingtheycando
aboutitorit'saveryhard prob-
lem, or there's so much else at
stake that let us overlook," he
asserted. In India now, Jais-
hankarsaid,"the mood is not to
overlook terrorists". Ties
between India and Pakistan
strained afteraterrorattackon
the Pathankot Air Force basein
2016 byterrorgroupsbasedin
the neighbouring country.
India’s non-alliance culture
enables to balance relations
with both Russia, US

Dr S Jaishankar described
India's relationship with Russia

pays tribute to Netaji

and the US as a “multi-vector”
policy and said it was possible to
deal with each one on a "non-
exclusive"basisbecause of India's
strong non-alliance culture. On
his three-day visit to Singapore,
he said, “On Russia-US,when I
said multi-vector policy today,
this is something which every,
certainlyeverysignificant coun-
try is going to face. Which is, if
you have conflicting interests, if
you have different partners, if
you are vested in relationships,
which oftenappeartobeat cross
purposeswith each other,howdo
you actually reconcile this? “And
theansweris clearly,tofind ways
by which each one of them is
dealt with on a non-exclusive
basis,’Jaishankar said.

As IS claims responsibility,
Russia arrests 11 in Moscow
140

REUTERS
Moscow, March 23

RUSSIA SAID ON Saturday it
had arrested 11 people includ-
ing four suspected gunmen in
connection with a shooting
rampage thatkilled 143 people
in a concert hall near Moscow,
thedeadliestattackin Russia for
20years.

Militant Islamist group
Islamic State (IS) claimed
responsibilityfor Friday'sattack
but there were indications that

R i

Russia was pursuing a Ukrain-
ian link, despite emphatic
denials from Ukrainian officials
that Kyiv had anything to do
with it.The FSB security service
said"all fourterrorists"had been
arrested while heading to the
Ukrainian border,and that they
had contacts in Ukraine. It said
they were being transferred to
Moscow. "Now we know in
which country these bloody
b*****ds planned to hide from
pursuit — Ukraine," Foreign
Ministry spokeswoman Maria
Zakharova said on Telegram.

A senior Russian lawmaker,
Andrei Kartapolov, said that if
Ukrainewasinvolved,then Rus-
sia must deliver a"worthy, clear
and concrete" reply on the bat-
tlefield. Ukrainian military
intelligence spokesman Andriy
Yusovtold Reuters:"Ukrainewas
of course not involved in this
terrorattack.Ukraineisdefend-
ingitssovereigntyfrom Russian
invaders, liberating its own ter-
ritory and is fighting with the
occupiers' army and military
targets,not civilians."Hesaid the
FSB version that the suspects
were arrested en route to
Ukraine was "of course another

People lay flowers in memory

Russian-controlled Ukraine

Donetsk,
REUTERS

Ukraine was linked to attack,
suggests Vladimir Putin

RUSSIAN PRESIDENT
VLADIMIR Putin said that
additional security measures
have been imposed through-
out the country and sug-
gested that Ukraine was
linked to the attack on a con-
cert hall on the outskirts of
Moscow that killed 115 peo-
ple.The Islamic State group's
Afghanistan branch claimed
responsibility for Friday's
attack in a statement posted
on affiliated channels on
social media. A US intelli-
gence official told The Associ-

lie from the Russian special
services"Russian state TV editor
Margarita Simonyan published
avideo of one of the suspects,a
young bearded man, being
interrogated by the side of a
road. She said the death toll had
climbed to 143 but did not give

ated Press that US agencies
had confirmed that the group
was responsible for the
attack. However, some Russ-
ian politicians pointed the
fingerat Ukraine shortly after
theattack —accusations that
Ukraine has strongly denied.
Putin said all four people
directlyinvolved in the attack
had been detained and sug-
gested they were trying to
cross the borderinto Ukraine
while escaping. He provided

no evidence for that claim.
—AP

the source of her information.
Russia's investigative commit-
tee earlier said at least 115 had
diedin theattack,inwhich cam-
ouflage-clad gunmen opened
fire with automatic weapons at
concertgoers in the Crocus City
Hall nearthe capital.

US Senate passes $1.2-trillion
funding package, ending
threat of a partial shutdown

ASSOCIATED PRESS
Washington, March 23

THE SENATE PASSED a §1.2
trillion package of spendingbills
in the early morning hours on
Saturday,a long overdue action
nearly six monthsinto the bud-
get year that will push any
threats of a government shut-
down to the fall.

The bill now goes to Presi-
dent Joe Biden to be signed into
law.Thevotewas 74-24.It came
after funding had expired for
the agencies at midnight, but
the White House sent out a
noticeshortlyafterthedeadline
announcing the Office of Man-
agementand Budgethad ceased

Prospects for a
short-term government
shutdown had appeared to
grow after Republicans
and Democrats battled
over proposed
amendments to the bill

shutdown preparationsbecause
there was a high degree of con-
fidence that Congress would
passthelegislationand the pres-
identwould sign it on Saturday.
“Because obligations of federal
funds are incurred and tracked
onadailybasis,agencieswillnot
shut down and may continue
their normal operations,” the

White House statement said.

Prospects for a short-term
government shutdown had
appeared to grow Friday evening
after Republicans and Democ-
rats battled over proposed
amendments to the bill. Any
successful amendments to the
bill would have sent the legisla-
tion back to the House, which
had already left town for a two-
week recess.

But shortly before midnight
Senate Majority Leader Chuck
Schumer announced a break-
through.“It's been a very long
and difficult day, but we have
just reached an agreement to
complete the job of funding the
government,” Schumer said.
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PayU Finance India Private Limited

Registered Office: Shiv Building, Fourth Floor, Crossing of Sahar Road, Vile Parle
East, Mumbai - 400 057, Maharashtra
Website: https://www.payufin.in/

Advertisement for Sale of non-performing assets of PayU Finance India Private

Limited under Swiss Challenge Method

PayU Finance India Private Limited (PayU Finance) is conducting a sale of its non-
performing asset forming part of unsecured loan portfolio for cash consideration, on “as
is, where is” and non-recourse basis under “Swiss Challenge Method”. PayU Finance
has received an offer from an “Base/Initial Bidder”. The “Challenger” bid should have
minimum mark-up of 5% over “Base / Initial Bidder” bid. The “Base / Initial Bidder”
shall have aright to match the highest challenger bid.

For detailed process and timelines on the Swiss Challenge Method, please visit PayU
Finance’s website https://payufin.in/. The interested Challenger(s) shall submit its bid on
or before 8:00 PM on March 27, 2024 (Due Date) in either a sealed envelope to PayU
Finance at the following address: Shiv Building, Fourth Floor, Crossing of Sahar Road,
Vile Parle East, Mumbai - 400 057 or by an e-mail to the following email ID:
pratik.khandelwal@payufin.com

BATA INDIA LIMITED

[CIN: L18201WB1831PLCOOT261)
Reglstersd Office: 278, Camac Streat, 131 Floor, Kolkata - 700016, Wes! Bengal
Telephona: +91 33 2307 4400 = Fax: +81 33 22089 5748
E-mail: share.deplizbala.com « Websille: www.bata.in

Resolution Mo. 1

RELIGARE ENTERPRISES LIMITED

Regd. Ofice: 1207, 14th Foor, Chiranjiv Tower, 43, Mehro Place, Mew Defi-110019

CIN: L74899001984PLC146935,

Phone: +91-11-4472-53676. Website: www.relioare.com, emall: investorservices@relioans.com

RESULT OF POSTAL BALLOT

Pursuant fo the Postal Ballod Notice dated February 07, 2024, Section(s) 108 and 110 of the Companies Act, 2013 read with
rules made thereander & Secrefarial Standards {55-2) issued by the Instiute of Company Secretaries of Indéa (ICSH on General
Meetings and in terms of the General Circular o, 14/2020 dated 31k April 2020 read with General-Circular Np, 172020 dated
13th April 2020 and General Circular Mo, 0952023 dated 25th Sepdember: 2023 iszued by the Ministry of Corporate &ffairs
ithe "MCA Clrculars™) and on basis of repost of the scrutinizer, the resilt of the Postal Baliof (via e-voling only) was anssnced
and submitted 10 the stock exchanges on Saturday, March 23, 2024, Summary of Postal Ballot results is as follows:

Special Resolution - Approve the investment by way of subscription of securities of MIC

Particular(s) Inzurance Web Aggregator Private L;_mﬂﬂi (“MIC"), wholly owned subsidiary of the Company
Postal Ballot e-Votes Thage
Assent HA 5,11.49,558 26,116
Dissent WA 14,47.09.195 73564
Total MNA 19 58,58,757 100

Rezolution Ma. 2

Special Rezolution - Amend the Articles of Association of the Company

faiids Postal Ballot o-Vieles %age
Assent A 8.57,26,608 68101
Dissent MA 401,54 354 318489
Total NA 12,58.80.963 100

membars,

Date : March 23, 2024
Plage: New Delki

Accosdingly, The Resolutions as sef out in the Motice of Postal Ballot dated Rebruary OF, 2024 were nol approved by the

By Drder of the Board of Direclors
For Religare Enterprises Limited
ol

Reena Jayara

Company Secretary

NOTICE FOR LOSS OF SHARE CERTIFICATE
Thea loflowing sharg cartilicatels) of Bata India Limitéd (the "Company®)
harde D reporad as lost/misplaced and thalr holidkar(g) have requesisd
for issue of duphcate share cerificale(s).

| Namne of | Folio |Certificate| No. of |  Distinctive Nos.

_ Shareholder(s) Mo, | MNo. |Shares (both Inclusive)
ESOKE ¥LUKAR BAMEHRJEE | '

i JT. SHITOLA DEBY apotaTol TaESEs | Ted 12006430 - 12THIT202

Motice is hereby given that the Company will proceed 1o issus duplicate
share carlificate(s) o tham uniess a valid cbjgction 5 recaived by tha
Company within 15 days om the date of this notica. Na claims will ba
antertzimed by the Company thereafter, Any pesson wiho hag'have a ciaim
in respect of the said cerificatels) sfrould lodge clalm with all supporting
documents with the Company at ifts Registared Office,

For BATA INDUA LIMITED

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation & of the Insoleency and Bankrieplcy Board of India
ilﬂ&iﬂ'ﬂ!ﬁt‘j‘ Ragalution Procedss for Corporate Penans) RE,EHI-B‘EIIH‘I& 20016}
FOR THE ATTENTION OF THE CREDITORS OF
CARNIVAL FILMS PRIVATE LIMITED

Sdl/-
Place : Gurugram MITIM BAGARLA
Date : March 23, 2024 Company Sacretary

THE sulchjit STARCH & CHEMICALS LIMITED

Regd. Office :Sarai Road, Phagwara.(Distt, Kapurthala) Punjab-144 401,
E-mail : sukh khjitgroup.com. Website: www.sukhjilgroup.com
Ph. 01824-468800 Fax: 01824-26166%, CIN : L15321PB1944PLCO0TT25
HOTICE OF E-WOTING THROUGH POSTAL BALLOT
Pursuant fo ihe provigions of Section 108 & 1100f The Companiesded, 2013 read withthe
Comparnies (Management and Admenistration) Fubes, 2014, the Company is pleased o
offer e-voting faciity throwgh posta ballet to the members to-cast their voles electonically
far the resolulion sef farth in the nofice of Posta Ballel. The cut-off date for sanding notics
by sharahoidars | determining aligiility for E-Voting is 22nd March, 2024 The nobics of E-
vt has already been senlio the sharehoiders through E-Mail and-a copy of the samsa
has alss been placed on the website of the company fe. wew sukhiioreup.com. The
Company has engaged the services of Matonal Securiies Depository Lid. (MSDL) o
provice the E-voling fcility, The E-voling is available at the fink wew.evoltingnsdl.com, A
pesson whose name is recorded in the register of mambers orin the registsr of benaficial
pwniers maintained by the deposiionas as on the cul off date caly shall be anbitied koavad
the facility of rernote E-vating. The E-wating facitty will be available durng the foliowing

viting period:-

Commencamant of E-voling: Wednesday, 27th March, 2024 a1 9004 M

En of E-widing: Thursday, 25t April, 2024 at 5002k,

The E-woling module shall be disabled by NSOL for voling after 5:00 PM. on Thursday,
25th April, 2024, Once the wole on the resolulions 1s casl the sharehoidar shall ot be
alkowed tochandge B subsaquently.

In case any efigible Member is desirous of cbtaining a printed Postal Ballot Form or-a
dupficate: form, such Member can downlosd the Postal Ballot Notice [ Form from the
wehsite of the Company or may write an emad &l cssukhit@@gmat.com or
infoi@skylinerta com. Tha Company / RTA shall forward the same along with: pastags
pregald sell-addressed Busingss Reply Envelope 1o the Membar, Mr Vipan Chander
Shamma; Sr. Manager, for the time being of the company, i-appoinied as Grievance Officer
inrelaton to E-voting. Amy query inthis regard may be send fo vipendisukhEgroup.com or
casukhjibEgmailcom,

FOR THE SUKHJIT STARCH & CHEMICALS LTD.

Place : Phagwara Sdi- Aman Setia

Date; 23" March, 2024 Vice President {Financa) & Company Secretary

RELEVANT PARTICULARS )
2. Date of oorporation of corporate debiny | 16,004,720 2
o .ﬁ.n.'l,rr:lﬂh wrvder which r.rﬂ'pr&'.:l'r:-:i-l:lm [ F-e-af,'.él,ra'n:";:i:.m[ﬂ'um Ciwsdiar
B noorporated S repshenad
| Cormorerie erty Fo, 7 Limied Liabity
| Menbfication Mo, of corporaie teknor
5, | Aicknss of the mistered offce and
Princial oflics i amvh of Sieporstie
dehior

| RO T
[T T T e e
T Mo Sop Shinali Nagiar, Bhopsl Madas
Pragesh- +5201E, india
Corporate Office - Camial Hovse, br Gincoshi
Fire Staticn, Gan A K Vacka Mang, O Westem
Expmss Highary, Madad B, Wumimi,
Manargsia- 400097, ndia
;. | renhvericy cormmentemienl date in [ 22032004 -
segpect of corporaie cleimnr
- | Extimastend ml:n'nl' ci.'ﬂ:& I'.f..-l'r-'-l:i'ﬂ!'i'i.';'
| resokstion proosss
| Mamir and the' registrabion number of
1he Hraoherdy frolbasional Bcling 85
mRenm ek dion prosessonal
3 | Adoress and e-mial of the e
TSN pressonal, ot regeherad
with tne Boand

| TBOS2004 1, 180 toys from schency
| Cormmerement Date
Satpencira Sharma
Rugr Mo BB TPAO02AP-M00T 37 /201 8- 1071 22580
| Address b5, Bloce ho 5.1...-5n.|mn|.F"ae-.-1-| 3, Frst
Fhoe, A Aris Baind, Sanjey Flace, Agra-282000,
LM Prsdeshy, Incha
| Email I0: satyendrasimgnailion
| Baddress W3 Block Mo 51 Arupem Pim A, Fisst
Fhoae, Above Asis: Bar, Sarjay Placa, Agre-2B2002,
Utar Pradiesh, Incka
E-miall I sebendrasinsB@railoon:
e el mesiog ok com
Mo Class of Credinors could: ba asceriained at s
s,

1-_’::_E Beloeess, o email B0 e used Tor
COMEERONdence vtk The inferin
resadtion prokssanal

T2 Lt et 5 sUbrvEsion of i

12 Classns of orgdfars, £any yrodar
clauEe ol sulrsection (824 of
sochion 21, aspenained by 1ha medm
= ] mﬁgﬁiﬂ:a_&l 1 )

13 Names of Irsohency Professioras
e lifie] o At A% bt

| Mo Class of Creditons could be ascertined at e

shage apooedingly no-Suthoroesd Fepresemtatve 5
Regreseriaive Of Cradions in & dass PO,
TR e Ty e -'_‘I;-ui:i_l | ) B ) o

[ el Lirvk 2 Trllgess 0 @0esinu o e Oomnia s
b Destavils of futhoried represssisves - | (B Mot Appcable in view of Calumn 13
ane apilsine at )

Pastice 5 hieraby prves that the Nat:onad Company L_E-'.'\ Teikrinal, ||"EG-I£II'E‘ Barsh has aedesad tha
coepmeEncement of 8 corparate Insgdvercy rasolution procass of the Garpdval Flims Private
Limited oo 22033024
The Creditors of Carndval FRms Privats Limited are areby called upon tesubnit their claims
with ool on pr bafore 05,/04,05024 t0 the Intgrim Resolution Professionad at the addness
miefioned agasmst aniry Mo, 100
The Financial Creditors shall subm thesr clatms with groot by etackronis maans andy, Aothar
Creditars may submit the claims with proef in person, by post or by electrores mesans.
8 Firancial Craditor balonging 108 clags, as lisked BfBanEs tha ey Moo 12 shallkindscaneing
chaica of Aldhensed Bepresantaths fom among the thnee Insohancy Profassionals lisked
against ehtry Mool to act @ Autharised Represcertative of the cliass i Farm GA. Mot
Applicabda
Subamdsston of false or misleading proofs of clalm shall attract peralties, Sdy
Date: 23.03.2024 Satyendra Sharma-
Piace: Agra Interim Resolution Professkonal
Reg, Mo, IBSIIPA-D02/ AP HOGT T/ 200815/ 12260

Ahmedabad
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